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Oriental Insurance Co. Ltd. v. Ramchandrapal Singh, (Sandeep Jain, J.), 2026 SCC OnLine All 260
Pushpa Singh v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 8604

Rajendra v. State of U.P., (Chandra Dhari Singh and Devendra Singh-I, JJ.), 2026 SCC OnLine All
262

Ram Narain v. State of U.P., (Anish Kumar Gupta, J.), 2026 SCC OnLine All 257

Ranjeet Singh v. Settlement Officer of Consolidation, (Alok Mathur, J.), 2026 SCC OnLine All 269
Ravi Yadav v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 8605

Shiv Pratap Narain Singh v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 8598

Siraj Ali v. State of U.P., (Anil Kumar-X, J.), 2026 SCC OnLine All 258

Sohrab v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 8609

State of U.P. v. Jurakhan, (Prashant Kumar, J.), 2025 SCC OnLine All 8596

Tafheem v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 8606

Vandana Gupta v. State Of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 259

Vivek Garg v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 270

Andhra Pradesh High Court [97]

A.P. Assn. of Clinical Psychologists v. Union of India, (Dhiraj Singh Thakur and Ravi
Cheemalapati, JJ.), 2025 SCC OnLine AP 4955

Abitej Enterprises v. State of A.P., (Harinath N, J.), 2025 SCC OnLine AP 5043

B Siva Surya Prasad v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 4984

B Venugopal Reddy v. Union of India, (Sumathi Jagadam, J.), 2025 SCC OnLine AP 4963
B Vijay Bhaskar v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2025 SCC OnLine AP 5010

Bala Sai Self Help Group of Putlampalli Village v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine
AP 4960

Bavaraju Venu Madhav v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 5046
Bhaskaruni Srinivasa Rao v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4982
Bollina Ramamohana Rao v. State, (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5020

Bommidi Viswesara Rao v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP
5041

Borugadda Adam v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5039
C Umapathi v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 4993

Chalamalasetti Veera Venkata Siva Kumar v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP
5037

Chanda Venkata Ramana v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2025 SCC OnLine AP
4973

Chepuri Khadhar Babu v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP
5042

Chimakurthy Siva Prasad v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4980

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154855

Chimmiliankamma v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4999

D Noor Basha v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4970

D Swarnalatha v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2025 SCC OnLine AP 5032

Damarla Kumari v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5007
Danda Venkata Naidu v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5004
Dudekula Dawood Babu v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4979

G Adhi Narayana Reddy v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 5018

Gali Lakshmidevi v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2025 SCC OnLine AP 4965
Goda Srinivasarao v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 4974

Gonna Poojitha Haneesha v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2025 SCC OnLine AP
4989

ITUS Sports & Safety (P) Ltd. v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine
AP 5036

Jagan Mohan Reddy v. State of A.P., (K Sreenivasa Reddy, J.), 2025 SCC OnLine AP 5033
Jogi Venkata Ramaiah v. State of A.P., (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 5047

K Venkateswara Rao v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP
5031

K Vidyesa AK Videsh v. Union of India, (Harinath N., J.), 2025 SCC OnLine AP 4969

K. Hemanth Varma v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 5051

K.G. Gangojamma v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5015
Kaki Arunakumari v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5035

Kambampati Sai Baba Prasad v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine
AP 5002

Karri Gurumurthy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4958

Karri Kanaka Raju v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5016
Karumuri Rama Sastrulu v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 4957

KMR Constructions v. State of A.P., (Harinath N, J.), 2025 SCC OnLine AP 5027

Kmr Constructions v. State of A.P., (Harinath N, J.), 2025 SCC OnLine AP 5029

Kotapati Prabhakar v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 5038

Kotapati Prabhakar v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 5040

M Sudhakar v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4971

Malempati Samba Siva Rao v. Union Bank of India, (Nyapathy Vijay, J.), 2025 SCC OnLine AP
4992

Mango Bay Cultural & Recreation Society v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025
SCC OnLine AP 5003

MIR Mazhar Ali v. State of A.P., (Harinath N, J.), 2025 SCC OnLine AP 5014
Mohd. Afzal v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5045

Munnangi Venkata Rao v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP
5000

Muppaneni Ravi Kumar v. Union of India, (Dhiraj Singh Thakur and Ravi Cheemalapati, JJ.), 2025
SCC OnLine AP 4956

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154831

Neeli Vijaya Kumar v. Owk Gram Panchayat, (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine
AP 4988

P Parvathi v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4995
P Ramanjineyulu v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4994

Padakandla Raghavendra v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2025 SCC OnLine AP
4961

Padakandla Raghavendra v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2025 SCC OnLine AP
4962

Paidala Thirupathi Reddy & Brothers v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 5050
Pallapati Abraham v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4976

Ponnam Krishna Murthy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4985

Puvvada Chenchu Narasimha Rao v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4975
Raghuram Hume Pipes (P) Ltd. v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 4991

Raise Operations v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP 5028

Rama Mohana Ayurveda Dharma v. Commyr. of Endowments, (Ravi Cheemalapati, J.), 2025 SCC
OnLine AP 5044

Rangaswamy Chella Durai v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4968
Reganna Jayamma v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4987

S Ammulu v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5006

S Ramesh v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4966

Sanapala M.M.M. Krishna v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
5021

Sannegandla Mastan Vali v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
5012

Seelam Rajesh v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 4977

Shaik Abdul Sattar v. Union of India, (Sumathi Jagadam, J.), 2025 SCC OnLine AP 4964

Shaik John Saida v. State of A.P., (Harinath N, J.), 2025 SCC OnLine AP 5022

Shaik John Saida v. State of A.P., (Harinath N, J.), 2025 SCC OnLine AP 5024

Shaik Yaseen v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4967

Sidda Pandu Ranga Rao v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4978

Sikhakolli Ramakrishna v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5023

Sivarama Enclave Flat Owners Welfare Assn. v. State of A.P., (Harinath N., J.), 2025 SCC OnLine
AP 5009

Sree Mandali Enterprises v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 5008

Sree Mandali Enterprises v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 5017

Sri. Sri. Vigneswara Constructions v. State of A.P., (Harinath. N., J.), 2025 SCC OnLine AP 5049
Srinivasa Developers v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 4990

Tata Srikanth Vamsi v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4986

Thanniru Chandrasekhar v. State of A.P., (Harinath N, J.), 2025 SCC OnLine AP 5025
Thunugunta Narasimha Rao v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4981
Thunugunta Satyanarayana v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4983

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154858

Tunugunta Suresh v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4972

U Pothuraju v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 4998

Uppaladadium Vijaya v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5048
V Chandrakala v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5013

V Srinivasulu Reddy v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 4996

Vadlamudi Venkatadri v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP
5030

Vaka Siva Koti Reddy v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2025 SCC OnLine AP 5001
Vakada Bhagyalaxmi v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 4959

Vallapuneni Rambabu v. State of A.P., (Harinath N, J.), 2025 SCC OnLine AP 5034

Vanja Subbarao v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 4997

Y Damodar Reddy v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP 5005
Y. Uday Kumar v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2025 SCC OnLine AP 5019
Yarramasu Ramesh Babu v. State of A.P., (Harinath N, J.), 2025 SCC OnLine AP 5026

Yeduri Laxmi v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5011

Bombay High Court [98]
1la Seema King v. Bhagwan Tuljaram Shahani, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom 786

Airoli Neha Apartment Coop. Housing Society Ltd. v. State of Maharashtra, (Amit Borkar, J.), 2026
SCC OnLine Bom 835

Ajay Tulshiram Patil v. State of Maharashtra, (Dr Neela Gokhale, J.), 2026 SCC OnLine Bom 808
Ankita Sandeep Hadfadkar v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC

OnLine Bom 6186

Arnaldo Pereira v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom
6161

Arts, Commerce & Science College v. Khare Babu Bhaiyalal, (Milind N. Jadhav, J.), 2026 SCC
OnLine Bom 814

Ashok Kumar Bhansali v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC
OnLine Bom 6187

Ashwin Shantilal Khandwala v. RBI, (Revati Mohite Dere and Neela Gokhale, JJ.), 2025 SCC OnLine
Bom 6184

Avinash Shivaji Bhandare v. Anita Avinash Bhandare, (Abhay S. Waghwase, J.), 2026 SCC OnLine
Bom 793

Balkisan Dwarkadas Sanghvi v. Padmanabha Coop. Society Ltd., (Amit Borkar, J.), 2026 SCC
OnLine Bom 832

Bennett Property Holdings Co. Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025
SCC OnLine Bom 6172

Bennett Property Holdings Co. Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025
SCC OnLine Bom 6174

Bennett Property Holdings Co. Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025
SCC OnLine Bom 6175

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154949

Bhiku Sadashiv Shirodkar v. Manoj Mahipat Surve, (Sharmila U. Deshmukh, J.), 2026 SCC OnLine
Bom 809

Bhimrao Baburav Bhagat v. Slum Rehabilitation Authority, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026
SCC OnLine Bom 822

Brickment Builders LLP v. Gautam Chand, (Somasekhar Sundaresan, J.), 2025 SCC OnLine Bom
6156

Central Bank of India v. State Tax Officer, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC
OnLine Bom 813

Chandrika C. Shah v. Orbit Finance (P) Ltd., (Abhay Ahuja, J.), 2026 SCC OnLine Bom 811

Comunidade of Verla v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine
Bom 6190

Cyyruss Minoo Kotwal, In re, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 802

Datatray Babarao Ambeker v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, 1J.), 2025 SCC
OnLine Bom 6188

Ekta Coop. Housing Society Ltd. v. Registrar Coop. Societies, (Amit Borkar, J.), 2026 SCC OnLine
Bom 821

Eskimo Ice Mfg. Co. (P) Ltd. v. CST, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC OnLine
Bom 833

Firoz Salebhai v. Jam Manufacturing Mills, (Gauri Godse, J.), 2026 SCC OnLine Bom 8§24
Ganesh v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 794
Gangadhar v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 792

Gaurav Bakshi v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom
6162

Geeta Girish Nair v. State of Maharashtra, (Amit Borkar, J.), 2026 SCC OnLine Bom 819

Gokul Construction Co. v. Sher Mohmmed Azimuddin Sodawala, (Abhay Ahuja, J.), 2026 SCC
OnLine Bom 812

Hasib Ur Rahman Siddique v. State of Maharashtra, (Urmila Joshi Phalke, J.), 2026 SCC OnLine
Bom 788

Hrushikesh v. Chief Executive Officer, (M.S. Jawalkar and Nandesh S. Deshpande, JJ.), 2026 SCC
OnLine Bom 825

Integro Finserv (P) Ltd. v. Santoshkumar Ramsajeevan Dewivedi, (Madhav J. Jamdar, J.), 2026
SCC OnLine Bom 783

Janardhan Shankar Patekar v. Laxman Govind Naik, (Valmiki Menezes, J.), 2025 SCC OnLine Bom
6158

Jet Set Hotels (P) Ltd. v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC
OnLine Bom 6189

JVPD One Builder LLP v. Manhar Realtors LLP, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
810

Kalu Ramdas Ghane v. State of Maharashtra, (Sandipkumar C. More and Abasaheb D. Shinde, JJ.),
2026 SCC OnLine Bom 790

L.N. Enterprises v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine Bom
6180

Mangala v. Raju, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 795

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154985

-10 -

Manjunath Ballekai v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine
Bom 6159

Meena A. Rizviv. State of Maharashtra, (Kamal Khata, J.), 2026 SCC OnLine Bom 818

Motilal Oswal Home Finance Ltd. v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat,
JJ.), 2026 SCC OnLine Bom 831

Mudassar Sadik Sayyed v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom
781

Mudlidhar Pandurang Bagul v. State of Maharashtra, (Y.G. Khobragade, J.), 2026 SCC OnLine
Bom 796

Naresh Otarmal Jain v. Municipal Corpn. of Greater Mumbai, (Milind N. Jadhav, J.), 2026 SCC
OnLine Bom 804

Nationwide Shipping Services v. ONGC Ltd., (Chandrashekhar and Aarti Sathe, 1J.), 2025 SCC
OnLine Bom 6170

ONGC v. Oil Field Employees Assn., (Manish Pitale, J.), 2026 SCC OnLine Bom 816
Oriental Insurance Co. Ltd. v. Meena, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 801

Parshwa Prism Gems & Jewellery v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025
SCC OnLine Bom 6179

Pearl Mansion CHS Ltd. v. State of Maharashtra, (Amit Borkar, J.), 2026 SCC OnLine Bom 826
Pearl Mansion CHS Ltd. v. State of Maharashtra, (Amit Borkar, J.), 2026 SCC OnLine Bom 827

Peet Mohammed Shaikh v. State of Maharashtra, (Dr Neela Gokhale, J.), 2026 SCC OnLine Bom
782

Persia Darbar (P) Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine
Bom 6169

Persia Darbar (P) Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine
Bom 6173

Prasad Premnath Naik v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC
OnLine Bom 6191

Priti Mukesh Goyal v. Union of India, (Revati Mohite Dere and Neela Gokhale, JJ.), 2025 SCC
OnLine Bom 6182

Process Construction & Technical Services (P) Ltd. v. Kakkattu Philip Francis, (Abhay Ahuja, J.),
2026 SCC OnLine Bom 803

Raghavendra Deepak Telang v. Varadlaxmi Multipurpose Coop. Credit Society Ltd., (Valmiki
Menezes, J.), 2025 SCC OnLine Bom 6157

Ravichandran S. Moorthy v. Union of India, (B.P. Colabawalla and Firdosh P. Pooniwalla, 1J.), 2025
SCC OnLine Bom 6167

Ready Home Realtors LLP v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC
OnLine Bom 6171

Renuka Nursing School Vida v. State of Maharashtra, (Vibha Kankanwadi and Hiten S. Venegavkar,
J1.), 2026 SCC OnLine Bom 784

Rohit v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom 779

S & S Wire Products v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC
OnLine Bom 820

Sagar S. Shinde v. State of Maharashtra, (N.R. Borkar, J.), 2026 SCC OnLine Bom 776

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154966

-11 -

Sandeep Arjun Vazarkar v. Enforcement Directorate, (Bharati Dangre and Nivedita P. Mehta, 1J.),
2025 SCC OnLine Bom 6160

Sandeep Ishwar Bhosale v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom
780

Sanjeev Prataprao Kadam v. Rajni Amarlal Ramrakhiani, (Revati Mohite Dere and Neela Gokhale,
JJ.), 2025 SCC OnLine Bom 6183

Santosh v. DM, Nanded, (Sandipkumar C. More and Abasaheb D. Shinde, JJ.), 2026 SCC OnLine
Bom 797

Sanu Bhattacharjee v. Rita Bhattacharya, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 805

Sayyed Igbal v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom
6163

Shalini Sadanand Pagade v. Ratnakar Yashwant Telgade, (Milind N. Jadhav, J.), 2026 SCC OnLine
Bom 806

Sherkhan v. Minhaj, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 791

Shivaji Rakhmaji Rodge v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom
778

Shraddha Developers v. N.K.G.S.B. Coop. Bank Ltd., (Manish Pitale and Shreeram V. Shirsat, JJ.),
2026 SCC OnLine Bom 828

Shraddha Developers v. N.K.G.S.B. Coop. Bank Ltd., (Manish Pitale and Shreeram V. Shirsat, JJ.),
2026 SCC OnLine Bom 829

Smartpaddle Technology (P) Ltd. v. PayAgri Innovations (P) Ltd., (Somasekhar Sundaresan, J.), 2025
SCC OnLine Bom 6154

Sonal Sushil Arora, (R.1. Chagla, J.), 2025 SCC OnLine Bom 6164
State of Maharashtra v. Namdeo Kalu Waghera, (Abhay Ahuja, J.), 2026 SCC OnLine Bom 800

Subhas Ganesh Mallikarjun Dattangire v. Dnyaneshwar Subhas Ganesh Dattangire, (Y.G.
Khobragade, J.), 2026 SCC OnLine Bom 785

Sukhlal Yashwant Ghasale v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom
787

Sunrise Enterprises v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine
Bom 6176

Sunrise Enterprises v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine
Bom 6177

Sunshine Builders & Developers v. HDFC Bank Ltd., (R.1. Chagla and Farhan P. Dubash, JJ.), 2026
SCC OnLine Bom 823

Swapnil v. State of Maharashtra, (Sandipkumar C. More and Abasaheb D. Shinde, JJ.), 2026 SCC
OnLine Bom 798

Tata Motors Finance Ltd. v. KSR Enterprises, (Somasekhar Sundaresan, J.), 2025 SCC OnLine Bom
6155

Tivoli Co. Hsg. Society Ltd. v. Municipal Corpn. of Greater Mumbai, (G.S. Kulkarni and Manjusha A.
Deshpande, 1J.), 2025 SCC OnLine Bom 6166

Tushar Garg v. Union of India, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom
6185

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154959

-12 -

Uday Ganpat Patil v. Chief Project Manager, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC
OnLine Bom 815

Union of India v. Bridge Track & Tower (P) Ltd., (Gauri Godse, J.), 2026 SCC OnLine Bom 777

V.A.M. Partners v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine Bom
6168

Vijay Apparao Tak v. State of Maharashtra, (Mehroz K. Pathan, J.), 2026 SCC OnLine Bom 789
Vijay Ramlal Pahuja v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine

Bom 6178

Vijay Ramlal Pahuja v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine
Bom 6181

Vijaysingh Babasaheb Shinde v. State of Maharashtra, (M.S. Karnik and S.M. Modak, 1J.), 2026 SCC
OnLine Bom 830

Vilas D. Patil v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC
OnLine Bom 817

Vinayak Ashish Coop. Housing Society Ltd. v. Poonam Nitesh Raikundaliya, (Amit Borkar, J.), 2026
SCC OnLine Bom 834

Vinod Karamshi Sejpal v. Venus Waterproof Products, (Abhay Ahuja, J.), 2026 SCC OnLine Bom
807

Vishnu v. State of Maharashtra, (Y.G. Khobragade, J.), 2026 SCC OnLine Bom 799
Welspun Living Ltd. v. Growveo, (Arif S., J.), 2025 SCC OnLine Bom 6165

Chhattisgarh High Court [193]
Aaditya Jatav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14418
Abdul Sattar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14429
Ajay Kumar Khunte v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14421
Ajay Kumar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14437
Ajay Pal v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14424

Ajay Traders v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2025 SCC OnLine Chh
14488

Akbul Ansari v. Samsher Ansari, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14394
Alka Sahu v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh 14482

Alpana Dubey v. Siddharth Komal Pardeshi, (Naresh Kumar Chandravanshi, J.), 2025 SCC OnLine
Chh 14494

Amit Jha v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14528

Amit Kumar Suryavanshi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh
14415

Amvrit Banjare v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14414

Anish Rajput v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14459

Ankit Agrawal v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine Chh 14534
Arijit Singh v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 14554
Arti v. State of Chhattisgarh, (Sachin Singh Rajput, J.), 2025 SCC OnLine Chh 14486

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155154

-13 -

Ashok Kumar Uraon v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh
14480

Ashwani Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14514
Ayush Kumhar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14446
Babita Kashyap v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh 14484

Basant Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 14496

Bhagwaan Deen Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14515

Bhanu Pratap Singh v. Anand Kumar Tiwari, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh
14386

Bharat Builders v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 14474

Bhupdev v. Padumlal, (Sachin Singh Rajput, J.), 2025 SCC OnLine Chh 14469

Bhupendra Kumar Yadav v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine
Chh 14497

Bhuvan Lal v. Chhattisgarh State Power Distribution Co. Ltd., (Sachin Singh Rajput, J.), 2025 SCC
OnLine Chh 14472

Bindeshwar Gupta v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025
SCC OnLine Chh 14471

Branch Manager v. Santosh Kumar, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 14382
Brijesh Patel v. State of Chhattisgarh, (Rajani Dubey, J.), 2025 SCC OnLine Chh 14366

Cecon Consultants (P) Ltd. v. Union of India, (Naresh Kumar Chandravanshi, J.), 2025 SCC OnLine
Chh 14490

Chandni v. Rustam Sonkar, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14377

Chief Executive Officer v. State of Chhattisgarh, (Sachin Singh Rajput, J.), 2025 SCC OnLine Chh
14536

Cholamandalam Investment & Finance Co. Ltd. v. Union of India, (Ramesh Sinha, C.J. and Bibhu
Datta Guru, J.), 2025 SCC OnLine Chh 14467

Dankeshwar Singh Sidar v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh
14479

Dashrath Nag v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14518
Deepak Chandra v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14516

Deepan Prasad Sahu v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh
14485

Deva Kartami v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine Chh 14533
Dhananjay Gayakwad v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14441
Dinesh Rathore v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14392
Dipendra Verma v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14408
Divisional Manager v. Harish, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 14385

Durgesh Rajak v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14409
Durgesh Verma v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 14541
Eman Koshle v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14448

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155116

-14 -

Gajanand Nirmalkar v. Bhikham Masel, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 14383
Ganesh Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14524
Ganeshu Yadav v. Rajkumari Sahu, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 14507
Ganga Ram Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14458
Gayatri Devangan v. Rupendra Devangan, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14374
Gayatri Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14432

Ghooran Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 14365

Gopal Yadav v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 14538
Gourav Tiwari v. Rachna Tiwari, (Sachin Singh Rajput, J.), 2025 SCC OnLine Chh 14470

Govind Gour v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 14477

Govind Ram Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14519
Gulshan Gendre v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14393
Gunjan Nirala v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14433
Hanshraj Sharma v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14426
Harish Industries v. ESI Corpn., (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 14502
Harishankar Bhaskar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14455
Harsh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14523

HDFC Agro General Insurance Company Ltd. v. Toran Netam, (Sanjay K. Agrawal, J.), 2025 SCC
OnLine Chh 14509

Hemin Sinha v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14521

Jasbir Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 14364

Jayanti Nayak v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14463
Jitendra Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14434

Joy Daniel v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14423
Kamesh Sahu v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 14362
Karamchand v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14447

Kashi Ram Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 14371

Kashyap Krishna Gautam v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.),
2025 SCC OnLine Chh 14466

Kaushilya Devi Agrawal v. Vijay Rateriya, (Sachin Singh Rajput, J.), 2025 SCC OnLine Chh 14468
Kirtan Dinkar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14404
Kishan Kanhaiya Kashyap v. Manju Kashyap, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14376
Kishan Vishwakarma v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14450
Lakhan Kosle v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14401

Lakshya Sharma v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 14475

Lekh Ram Dewangan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14464

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155132

-15 -

Maharshi Markam v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14435
Maharshi Markam v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14436
Mahendra Kurre v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14403
Mahesh Kashyap v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14361

Malikram Patel v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 14473

Mangalu v. Jhairyo, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 14510

Manish Kumar Chauhan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh
14525

Manoj Kumar Ratre v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14517

Mayank Pandey v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 14500

Mayur Chandrakumar Meshram v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine
Chh 14462

Meena v. Mohd. Afzal, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 14503

Mukesh Nayak v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14406
Naimuddin Ansari v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14395
Nakul Dheewar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14397

Nani Gopal Mandal v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 14540
Narendra Nand v. State of Chhattisgarh, (Parth Prateem Sahu. J.), 2025 SCC OnLine Chh 14542

National Insurance Co. Ltd. v. Anita Nishad, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh
14508

Neelkanth Banjare v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14443

New India Assurance Co. Ltd. v. Ishwar Lal Sahu, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh
14391

New India Insurance Co. Ltd. v. Reena Nirmalkar, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine
Chh 14378

Nishant Dewangan v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh
14551

Niteshwar Kurre v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14442
Nitin Raghav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14449

Oriental Insurance Co. Ltd. v. Saraswati Bai Sahu, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh
14384

Pardeshi Lal Ratre v. Rajkumar Anant, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 14505
Parmeshwar Patel v. Prahalad Janghel, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 14390
Piyush Chandra v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14452

Planet Earth Realbuild LLP Hira Arcade v. Commr. State Tax, (Naresh Kumar Chandravanshi, J.),
2025 SCC OnLine Chh 14489

Prabhat Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14513
Pradeep Bhongare v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14439
Pradeep Sharma v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh 14483

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155151

-16 -

Prahlad Rathore v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14431
Pramila Yadav v. Premsagar Gunjani, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 14379
Prashant Chandrakar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14465
Prashant Goswami v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14453

Purnesh Kumar Dhiwar v. State of Chhattisgarh, (Sanjay K. Agrawal and Sanjay Kumar Jaiswal,
11.), 2025 SCC OnLine Chh 14498

Purnima Sharma v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh 14550

Purushottam Lal Karsh v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine
Chh 14552

Purushottam Patel v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14417
Radheshyam Neti v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14407
Ragini Sharma v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14412

Rahul Sharma v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14438

Raja v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14420

Rajendra Kumar Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14530
Rakesh Kumar Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14529
Ramayan Singh Tandon v. Ramtala, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 14387
Ramesh Kumar Sharma v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14512

Roopdas Ghritlahre v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
14410

Roshan Bande v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14440

S. Sangita Nair v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh 14481
Samit Chaturvedi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14398
Sandeep Kumar v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 14495
Sanni Dhruw v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14527

Santa v. State of Chhattisgarh, (Rajani Dubey, J.), 2025 SCC OnLine Chh 14499

Santosh Pal Kishore v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 14539
Sarswati v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 14545

Sayara Bano v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14430

Setram Miri v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14400

Shamim Qureshi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14460
Shiekh Shaban v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14416

Shivanshu Kumar Chandravanshi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine
Chh 14526

Shivkumar v. O.S.R. Associates, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 14369

Shriram General Insurance Co. (P) Ltd. v. Sanat, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine
Chh 14388

Shriram General Insurance Co. Ltd. v. Maheshwari, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh
14389

Shubham Sales v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2025 SCC OnLine Chh
14487

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155155

-17 -

Simran Kaur v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14511

Sitabai v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14451

Siyaram Netam v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14531
Sohan Bariha v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 14425
Sonsay Dewangan v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 14543
Sonu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14427

State of Chhattisgarh v. Anil, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC OnLine Chh
14359

State of Chhattisgarh v. R. Mahalaxmi, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 14535

Sudama v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 14363
Sukchand Ratre v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14520
Sukdev Rathiya v. Safik Khan, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 14504

Sumitra Verma v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 14537
Sunil Baghel v. Leelawati Baghel, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14373

Sunil Chauhan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14522

Suo Moto Public Interest Litigation v. Chief Secretary, (Bibhu Datta Guru, J. and Ramesh Sinha,
C.J.), 2025 SCC OnLine Chh 14548

Suo Moto Public Interest Litigation v. Secretary, (Bibhu Datta Guru, J. and Ramesh Sinha, C.J.), 2025
SCC OnLine Chh 14549

Suo Moto Public Interest Litigation v. State of Chhattisgarh, (Bibhu Datta Guru, J. and Ramesh Sinha,
C.J.), 2025 SCC OnLine Chh 14546

Suo Moto Public Interest Litigation v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J. and
Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14547

Suraj Choudhary v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14411
Suraj Choudhary v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14413
Suraj Choudhary v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14422
Suraj Dewangan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14428
Suraj Kumar Densil v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14405
Surekha Sonwani v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14402
Surendra Madhukar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14399
Surya Prakash Jangde v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14396
Sushil Mahanand v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14444
Tejram Yadav v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 14367
Tiranga Patel v. Mangalu Ram Patel, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 14380
Tirendra Chauhan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14532
Tony Paswan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14445

Umakant Bhardwaj v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh
14476

Umashankar Tiwari v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14454
Umesh Kumar v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh 14553

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155218

-18 -

Umesh Tirkey v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14461

United India Insurance Co. Ltd. v. Dalai Gond, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh
14506

Uttam Kumar Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14457
Vaibhav Jajodiya v. Damini Jajodiya, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14501

Vijay Bakshi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14419

Vijay Kumar Lange v. Sangam, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14375

Vinod Vishwakarma v. Shivdas Kushwaha, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh
14381

Vishwanath Shukla v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025
SCC OnLine Chh 14368

Vivek Kumar Chauhan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14456
X17 v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 14370

XYZ v. Surendra Verma, (Sanjay S. Agrawal and Sanjay Kumar Jaiswal, JJ.), 2025 SCC OnLine Chh
14360

Yadav Women Self Help Group Piproul v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC
OnLine Chh 14544

Yalal Ram Saw v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh 14478

Yuvraj Hatile v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 14372

Delhi High Court [47]

Anil Kumar Jain v. National Council of Education Research & Training, (Navin Chawla and Madhu
Jain, JJ.), 2025 SCC OnLine Del 10925

Arav Trading Co. v. Union of India, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC OnLine Del
10886

Atul Lakra v. State, (Dr Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 10881
Balajee Traders v. STO, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC OnLine Del 10891

CIT v. Om Shiv Buildtech (P) Ltd., (V. Kameswar Rao and Vinod Kumar, JJ.), 2025 SCC OnLine
Del 10882

Court on its Own Motion v. Union of India, (Prathiba M. Singh and Pritam Singh Arora, JJ.), 2025
SCC OnLine Del 10926

Daya Ram v. MCD, (Mini Pushkarna, J.), 2025 SCC OnLine Del 10893

Deep Shikha v. Union of India, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC OnLine
Del 10887

Dropadi v. Rinki Verma, (Prateek Jalan, J.), 2025 SCC OnLine Del 10901
ESI Corpn. v. Sanjay Prasad, (Navin Chawla and Madhu Jain, JJ.), 2025 SCC OnLine Del 10924

Farukh Qureshi Pharuk v. State (NCT of Delhi), (Vivek Chaudhary and Manoj Jain, JJ.), 2025 SCC
OnLine Del 10929

Govt of NCT of Delhi v. Gursharan Singh, (Navin Chawla and Madhu Jain, JJ.), 2025 SCC OnLine
Del 10913

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155384

-19 -

Jamia Hamdard Deemed to be University v. Delhi Jal Board, (Mini Pushkarna, J.), 2025 SCC
OnLine Del 10908

Kamlesh Kumar Maurya v. Union of India, (Navin Chawla and Madhu Jain, JJ.), 2025 SCC OnLine
Del 10911

Mamta v. ESI Corpn., (Navin Chawla and Madhu Jain, JJ.), 2025 SCC OnLine Del 10918

Moneywise Financial Services (P) Ltd. v. Dinesh Beads Collection, (Purushaindra Kumar Kaurav,
J.), 2025 SCC OnLine Del 10899

Muyassar Yusupova v. Commr. of Customs, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC
OnLine Del 10916

Naghma Zahoor v. MCD, (Navin Chawla and Madhu Jain, JJ.), 2025 SCC OnLine Del 10912
Naresh Kumar v. State, (Manoj Kumar Ohri, J.), 2025 SCC OnLine Del 10903
Nargis Kalra v. State (NCT of Delhi), (Amit Bansal, J.), 2025 SCC OnLine Del 10884

Patanjali Ayurved Ltd. v. Ujala Goel Proprietor of R.U. Overseas, (V. Kameswar Rao and Vinod
Kumar, JJ.), 2025 SCC OnLine Del 10883

Pineapple Infra Projects Ltd. v. Santosh Kaur, (Prateek Jalan, J.), 2025 SCC OnLine Del 10880

Praveen Begum v. State (NCT of Delhi), (Vivek Chaudhary and Shail Jain, JJ.), 2025 SCC OnLine
Del 10928

Premwati v. Union of India, (Navin Chawla and Madhu Jain, JJ.), 2025 SCC OnLine Del 10909

Raj Kumar Gupta v. Union of India, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC OnLine Del
10889

Rajeev Saxena v. Registrar of Coop. Societies, (Prathiba M. Singh and Rajneesh Kumar Gupta, JJ.),
2025 SCC OnLine Del 10910

Rajesh Kumar v. State, (Ravinder Dudeja, J.), 2025 SCC OnLine Del 10895
Rakesh Aggarwal v. NDMC, (Mini Pushkarna, J.), 2025 SCC OnLine Del 10921

Ram Kripal Singh Construction (P) Ltd. v. Union of India, (Sachin Datta, J.), 2025 SCC OnLine Del
10919

Ramaa Advisors (P) Ltd. v. CIT, (V. Kameswar Rao and Vinod Kumar, JJ.), 2025 SCC OnLine Del
10885

Rushant Malhotra v. State (NCT of Delhi), (Prathiba M. Singh and Rajneesh Kumar Gupta, JJ.),
2025 SCC OnLine Del 10927

Sai Vignesh Agency v. Avato Ward 39 State Goods & Service Tax, (Prathiba M. Singh and Shail
Jain, JJ.), 2025 SCC OnLine Del 10917

Santosh Kumar Suri v. CIT, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC OnLine Del 10888

State (NCT of Delhi) v. Radha Krishan, (Navin Chawla and Madhu Jain, JJ.), 2025 SCC OnLine Del
10920

State v. Mukesh Joshi, (Vivek Chaudhary and Manoj Jain, JJ.), 2025 SCC OnLine Del 10904
State v. Parvesh Rana, (Vivek Chaudhary and Manoj Jain, JJ.), 2025 SCC OnLine Del 10902

Sunita Shah v. Commr. of Customs, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC OnLine Del
10890

Swarn Cosmetic (India) v. Union of India, (Prathiba M. Singh, J.), 2025 SCC OnLine Del 10892
Tapas Kumar Mallick v. Union of India, (Sachin Datta, J.), 2025 SCC OnLine Del 10922

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155393

-20 -

Tata Capital Ltd. v. Dinesh Kapoor, (Purushaindra Kumar Kaurav, J.), 2025 SCC OnLine Del
10900

Techsync v. Superintendent of Customs SIIB ACC Imports, (Prathiba M. Singh and Shail Jain, JJ.),
2025 SCC OnLine Del 10894

Union of India v. Narender Kumar Yadav, (Navin Chawla and Madhu Jain, JJ.), 2025 SCC OnLine
Del 10907

Union of India v. P.B. Narang, (Navin Chawla and Madhu Jain, JJ.), 2025 SCC OnLine Del 10914
Vaibhav Kakkar v. State of (NCT of Delhi), (Amit Bansal, J.), 2025 SCC OnLine Del 10906

Voltas Ltd. v. State (NCT of Delhi), (Dinesh Mehta and Vimal Kumar Yadav, JJ.), 2025 SCC OnLine
Del 10905

VSR Infratech (P) Ltd. v. Meera Nayar, (Sachin Datta, J.), 2025 SCC OnLine Del 10915
X v. State (NCT of Delhi), (Sachin Datta, J.), 2025 SCC OnLine Del 10923

Gauhati High Court [143]
Abdul Hussain v. State of Assam, (Devashis Baruabh, J.), 2026 SCC OnLine Gau 861
Abdul Rashid Ahmed v. State of Assam, (Pranjal Das, J.), 2026 SCC OnLine Gau 769
Abdul Rouf Borbhuiya v. Ibrahim Ali Borbhuiya, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 799
Abdullah Hussain v. State of Assam, (Pranjal Das, J.), 2026 SCC OnLine Gau 779
Abu Khayer SK v. State of Assam, (Nelson Sailo, J.), 2026 SCC OnLine Gau 822
Aher Ali Ahmed v. State of Assam, (Pranjal Das, J.), 2026 SCC OnLine Gau 772

Ajanta Choudhury Baruah v. Oriental Insurance Co. Ltd., (Chinmoy Baruah, Joint Registrar), 2026
SCC OnLine Gau 815

Alampuria Enterprises v. State of Assam, (Manish Choudhury, J.), 2026 SCC OnLine Gau 853
Aminul Hoque v. State of Assam, (Parthivjyoti Saikia, J.), 2026 SCC OnLine Gau 789

Amit Murah v. State of Assam, (Michael Zothankhuma and Kaushik Goswami, JJ.), 2026 SCC
OnLine Gau 786

Anamika Nath v. State of Assam, (Kardak Ete, J.), 2026 SCC OnLine Gau 827

Anu Kalita v. Mohd. Syed Ali, (Chinmoy Baruah, Joint Registrar), 2026 SCC OnLine Gau 809
Arshad Khan v. State of Assam, (Rajesh Mazumdar, J.), 2025 SCC OnLine Gau 5389

Arup Gogoi v. State of Assam, (Devashis Baruah, J.), 2025 SCC OnLine Gau 5390

Atiqur Rahman v. State of Assam, (Pranjal Das, J.), 2025 SCC OnLine Gau 5380

Atul Barman v. State of Assam, (Parthivjyeti Saikia, J.), 2026 SCC OnLine Gau 794

Aysha Bewa v. State of Assam, (Shamima Jahan, J.), 2026 SCC OnLine Gau 770

Aysha Khatun v. State of Assam, (Kalyan Rai Surana and Shamima Jahan, JJ.), 2026 SCC OnLine
Gau 832

Baby v. State of Assam, (Shamima Jahan, J.), 2026 SCC OnLine Gau 768

Bijoy Kumar Shaw (Dr.) v. Union of India, (Rajesh Mazumdar, J.), 2026 SCC OnLine Gau 854
Binod Kumar Payeng v. State of Assam, (Devashis Baruah, J.), 2026 SCC OnLine Gau 834
Binod Mahato v. State of Assam, (Pranjal Das, J.), 2026 SCC OnLine Gau 812

Biswajit Dey v. State of Assam, (Pranjal Das, J.), 2026 SCC OnLine Gau 774

C. Lalrinsanga v. State of Mizoram, (Yarenjungla Longkumer, J.), 2025 SCC OnLine Gau 5379

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155412

-21 -

Chandra Kanta Moral v. State of Assam, (Devashis Baruah, J.), 2026 SCC OnLine Gau 864
CT Fitter Mufiz Uddin v. GP Singh, (Kardak Ete, J.), 2026 SCC OnLine Gau 804

Daibaki Kumari Devi v. Subarna Sarma, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 801
Damayanti Neog v. Chandan Sarma, (Robin Phukan, J.), 2026 SCC OnLine Gau 784
Damayanto Pegu v. State of Assam, (Nelson Sailo, J.), 2026 SCC OnLine Gau 821

Daya Ram Roy v. State of Assam, (Devashis Baruah, J.), 2026 SCC OnLine Gau 846

Deba Jyoti Bora v. Union of India, (Rajesh Mazumdar, J.), 2026 SCC OnLine Gau 825
Dipak Medhi v. State of Assam, (Soumitra Saikia, J.), 2026 SCC OnLine Gau 856
Dipanjali Das v. State of Assam, (Rajesh Mazumdar, J.), 2026 SCC OnLine Gau 863
Dipanju Sharma v. State of Assam, (Nelson Sailo, J.), 2026 SCC OnLine Gau 855
Dipannita Jaiswal v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 792

Doymoy Daveng Chakma v. State of Mizoram, (Michael Zothankhuma and Pranjal Das, JJ.), 2026
SCC OnLine Gau 817

Dyotikana Medhi v. Rajesh Medhi, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 798
Ephraim Lalhnama v. State of Mizoram, (Yarenjungla Longkumer, J.), 2025 SCC OnLine Gau 5377

Food Corpn. of India v. GB Chowdhury Holding (P) Ltd., (Ashutosh Kumar, C.J. and Arun Dev
Choudhury, J.), 2025 SCC OnLine Gau 5385

Geetartha Pathak v. State of Assam, (Ashutosh Kumar, C.J. and Arun Dev Choudhury, J.), 2026
SCC OnLine Gau 877

Guwahati Foundation v. State of Assam, (Ashutosh Kumar, C.J. and Arun Dev Choudhury, J.), 2026
SCC OnLine Gau 818

Harihar Das v. State of Assam, (Rajesh Mazumdar, J.), 2026 SCC OnLine Gau 824
Hasina Begum v. State of Assam, (Robin Phukan, J.), 2026 SCC OnLine Gau 859
Hemanta Gowala v. Sudev Nandi, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 820
Hemanta Malakar v. Union of India, (Rajesh Mazumdar, J.), 2026 SCC OnLine Gau 833

Hemen Chandra Das v. Ramesh Chandra Khakhlari, (Michael Zothankhuma and Kaushik
Goswami, JJ.), 2026 SCC OnLine Gau 874

Indian Tea Assn. v. State of Assam, (Ashutosh Kumar, C.J. and Arun Dev Choudhury, J.), 2026 SCC
OnLine Gau 852

Jamaluddin v. State of Assam, (Pranjal Das, J.), 2026 SCC OnLine Gau 764

Jandeno N. Patton v. State of Nagaland, (Susmita Phukan Khaund, J.), 2025 SCC OnLine Gau 5396
Jebina Aktar v. Union of India, (Devashis Baruah, J.), 2026 SCC OnLine Gau 837

Jibeswar Gam v. State of Assam, (Soumitra Saikia, J.), 2026 SCC OnLine Gau 849

Kakumoni Bhuyan v. State of Assam, (Ashutosh Kumar, C.J. and Arun Dev Choudhury, J.), 2026
SCC OnLine Gau 875

Karabi Patowary Barman v. State of Assam, (Ashutosh Kumar, C.J. and Arun Dev Choudhury, J.),
2025 SCC OnLine Gau 5387

Kashem Ali v. Rabeya Khatun Bibi, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 819
Khirod Phukan v. State of Assam, (Shamima Jahan, J.), 2026 SCC OnLine Gau 811
Laliteswar Sharma v. CBI, (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 795

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155467

-22 -

Lolit Kumar v. State of Mizoram Aizawl, (Michael Zothankhuma and Yarenjungla Longkumer, JJ.),
2025 SCC OnLine Gau 5375

Luku Kalita v. State of Assam, (Kardak Ete, J.), 2026 SCC OnLine Gau 823

Makbul Hussain Barbhuiya v. Union of India, (Soumitra Saikia, J.), 2026 SCC OnLine Gau 867
Mamin Baruah v. Rani Baruah, (Sanjeev Kumar Sharma, J.), 2026 SCC OnLine Gau 797
Mamoni Swargiary v. State of Assam, (Shamima Jahan, J.), 2026 SCC OnLine Gau 796

Manipur Industrial Development Corpn. Ltd. v. Union of India, (Devashis Baruah, J.), 2025 SCC
OnLine Gau 5395

Maryangla v. State of Nagaland, (Yarenjungla Longkumer and Rajesh Mazumdar, JJ.), 2025 SCC
OnLine Gau 5384

Maya Brahma Barman v. State of Assam, (Devashis Baruah, J.), 2026 SCC OnLine Gau 830
Mehtab Ahmed v. State of Assam, (Parthivjyoti Saikia, J.), 2026 SCC OnLine Gau 765
Meraj Ahmed v. State of Assam, (Pranjal Das, J.), 2026 SCC OnLine Gau 775

Mohd. A. Saleh Uddin Ahmed v. Rahul Amin, (Susmita Phukan Khaund, J.), 2026 SCC OnLine Gau
800

Mohd. Ariful Hoque Choudhury v. State of Assam, (Michael Zothankhuma and Kaushik Goswami,
JJ.), 2026 SCC OnLine Gau 814

Mohd. Ariful Hussain v. State of Assam, (Devashis Baruabh, J.), 2026 SCC OnLine Gau 839
Mohd. Jamir Khan v. State of Assam, (Rajesh Mazumdar, J.), 2025 SCC OnLine Gau 5393
Mohd. Jeherul Islam v. Amiya Begam, (Pranjal Das, J.), 2025 SCC OnLine Gau 5374
Mohd. Rahmat Khan v. State of Assam, (Pranjal Das, J.), 2026 SCC OnLine Gau 777

Mohd. Rezzak Ali v. State of Assam, (Michael Zothankhuma and Kaushik Goswami, JJ.), 2026 SCC
OnLine Gau 868

Mohd. Shamsul Hoque v. Preetom Saikia, (Kardak Ete, J.), 2026 SCC OnLine Gau 806
Moinul Hoque Ahmed v. State of Assam, (Manish Choudhury, J.), 2026 SCC OnLine Gau 793
Mominur Islam v. Begum Aziza Hussain, (Shamima Jahan, J.), 2026 SCC OnLine Gau 790

Moriom Nessa v. Union of India, (Kalyan Rai Surana and Anjan Moni Kalita, JJ.), 2026 SCC
OnLine Gau 845

Mridula Bhattacharjee v. State of Assam, (Nelson Sailo, J.), 2026 SCC OnLine Gau 829
Mprinal Rajbongshi v. State of Assam, (Sanjeev Kumar Sharma, J.), 2026 SCC OnLine Gau 781
MS N. Chetia & Sons Trading v. State of Assam, (Robin Phukan, J.), 2026 SCC OnLine Gau 844

Musstt. Sohar Banu v. Union of India, (Kalyan Rai Surana and Anjan Moni Kalita, JJ.), 2026 SCC
OnLine Gau 857

National Insurance Co. Ltd. v. Barasha Phukan, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 808
National Insurance Co. Ltd. v. Dipali Hira, (Kaushik Goswami, J.), 2025 SCC OnLine Gau 5383
Nijam Uddin Choudhury v. State of Assam, (Shamima Jahan, J.), 2026 SCC OnLine Gau 791

Nipam Phukan v. State of Assam, (Michael Zothankhuma and Mitali Thakuria, JJ.), 2025 SCC
OnLine Gau 5376

Nitumoni Saikia v. State of Assam, (Nelson Sailo, J.), 2026 SCC OnLine Gau 838
Nur Hussain v. State of Assam, (Pranjal Das, J.), 2026 SCC OnLine Gau 763
Oval Projects Engineering (P) Ltd. v. ONGC, (Soumitra Saikia, J.), 2026 SCC OnLine Gau 866

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155538

-23 -

Pallabi Saikia v. State of Assam, (Sanjeev Kumar Sharma, J.), 2026 SCC OnLine Gau 766
Paran Kumar Mahanta v. State of Assam, (Manish Choudhury, J.), 2026 SCC OnLine Gau 869

Paran Pratim Gogoi v. Assam Public Service Commission, (Devashis Baruah, J.), 2026 SCC OnLine
Gau 843

Parul Das v. State of Assam, (Soumitra Saikia, J.), 2026 SCC OnLine Gau 841
Popita Roy v. State of Assam, (Pranjal Das, J.), 2026 SCC OnLine Gau 762

Power Grid Corpn. of India Ltd. v. Abdul Khalique, (Mitali Thakuria, J.), 2026 SCC OnLine Gau
783

Prahlad Gogoi v. State of Assam, (Sanjeev Kumar Sharma, J.), 2026 SCC OnLine Gau 776

Puni Ram Nath v. State of Assam, (Michael Zothankhuma and Kaushik Goswami, JJ.), 2025 SCC
OnLine Gau 5378

Pushpa Nath v. Babul Nath, (Michael Zothankhuma and Kaushik Goswami, JJ.), 2026 SCC OnLine
Gau 816

Rajeev Goswami v. Radhika Prasad Khound, (Parthivjyoti Saikia, J.), 2026 SCC OnLine Gau 782
Rajesh Deb v. State of Assam, (Rajesh Mazumdar, J.), 2026 SCC OnLine Gau 870

Rajkumari Das v. State of Assam, (Pranjal Das, J.), 2025 SCC OnLine Gau 5381

Ranjali Moni Bora v. State of Assam, (Devashis Baruah, J.), 2026 SCC OnLine Gau 850

Ranjeet Kumar v. Union of India, (Ashutosh Kumar, C.J. and Arun Dev Choudhury, J.), 2026 SCC
OnLine Gau 858

Ranjita Borpatra Gohain v. State of Assam, (Rajesh Mazumdar, J.), 2026 SCC OnLine Gau 826
Ranoj Pegu v. State of Assam, (Parthivjyoti Saikia, J.), 2026 SCC OnLine Gau 780

Ratul Dutta v. State of Assam, (Rajesh Mazumdar, J.), 2026 SCC OnLine Gau 865

Rhanlamo Lotha v. State of Nagaland, (Sanjay Kumar Medhi, J.), 2025 SCC OnLine Gau 5394
Riya Medicos v. Union of India, (Manish Choudhury, J.), 2026 SCC OnLine Gau 860

Rubi Baishya v. State of Assam, (Parthivjyoti Saikia, J.), 2026 SCC OnLine Gau 787

Rubi Goswami v. Dr. Ravi Kota, (Robin Phukan, J.), 2026 SCC OnLine Gau 803

Rutang Bhargav Tripathi v. State of Assam, (Pranjal Das, J.), 2026 SCC OnLine Gau 778
Saddam Ali v. State of Assam, (Sanjeev Kumar Sharma, J.), 2026 SCC OnLine Gau 767

Sahabuddin Alom v. State of Assam, (Michael Zothankhuma and Kaushik Goswami, JJ.), 2026 SCC
OnLine Gau 813

Sahera Khatun v. Union of India, (Kalyan Rai Surana and Susmita Phukan Khaund, JJ.), 2025 SCC
OnLine Gau 5388

Saleha Begum Laskar v. Narayan Konwar, (Nelson Sailo, J.), 2026 SCC OnLine Gau 785

Samarjit Singha v. State of Assam, (Ashutosh Kumar, C.J. and Arun Dev Choudhury, J.), 2026 SCC
OnLine Gau 836

Sanjoy Roy v. State of Assam, (Devashis Baruah, J.), 2026 SCC OnLine Gau 851

Sarada Choudhury v. LIC, (Manish Choudhury, J.), 2025 SCC OnLine Gau 5398

Sarat Ch. Dutta v. State of Assam, (Rajesh Mazumdar, J.), 2026 SCC OnLine Gau 840
Sarat Karmakar v. State of Assam, (Sanjeev Kumar Sharma, J.), 2026 SCC OnLine Gau 773
Shiv Narayan v. Union of India, (Kaushik Goswami, J.), 2025 SCC OnLine Gau 5399

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155432

-4 -

Shree Geeta Gaushala Paramarth Sanstha v. State of Assam, (Manish Choudhury, J.), 2026 SCC
OnLine Gau 831

Siddhartha Modak v. Small Business Finecredit India (P) Ltd., (Ashutosh Kumar, C.J. and Arun Dev
Choudhury, J.), 2026 SCC OnLine Gau 862

Sirajul Haque Barbhuiya v. State of Assam, (Nelson Sailo, J.), 2026 SCC OnLine Gau 842
Sohidul Islam v. State of Assam, (Pranjal Das, J.), 2026 SCC OnLine Gau 771

Sona Bhanu v. Union of India, (Kalyan Rai Surana and Anjan Moni Kalita, JJ.), 2026 SCC OnLine
Gau 848

Sonali Deuri v. State of Assam, (Rajesh Mazumdar, J.), 2026 SCC OnLine Gau 835

State of Assam v. Madhab Chandra Kalita, (Michael Zothankhuma and Kaushik Goswami, JJ.),
2026 SCC OnLine Gau 876

Sukkur Ali v. State of Assam, (Sanjeev Kumar Sharma, J.), 2026 SCC OnLine Gau 761
Suneswar Das v. Sangita Das, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 807

Sunil Muchahary v. State of Assam, (Kardak Ete, J.), 2026 SCC OnLine Gau 828

T. Vanlalruata v. F. Vanlalhruaia, (Yarenjungla Longkumer, J.), 2025 SCC OnLine Gau 5382

Temjenyapang v. State of Nagaland, (Unni Krishnan Nair and Yarenjungla Longkumer, JJ.), 2026
SCC OnLine Gau 810

Toleswari Boro v. Union of India, (Kardak Ete, J.), 2026 SCC OnLine Gau 871

TR Enterprises v. State of A.P., (Kardak Ete, J.), 2025 SCC OnLine Gau 5391

TR Enterprises v. State of A.P., (Kardak Ete, J.), 2025 SCC OnLine Gau 5392

U.F.M Industries Ltd. v. Sashi Mohan Roy, (Devashis Baruah, J.), 2026 SCC OnLine Gau 872

Union of India v. Alaka Kalita Talukdar, (Ashutosh Kumar, C.J. and Arun Dev Choudhury, J.), 2026
SCC OnLine Gau 847

Union of India v. Bal Krishnan Sharma, (Kalyan Rai Surana and Anjan Moni Kalita, JJ.), 2026 SCC
OnLine Gau 805

Universal Sompo General Insurance Co. Ltd. v. Mazeda Khatun, (Susmita Phukan Khaund, J.),
2026 SCC OnLine Gau 802

Uttara Roy v. State of Assam, (Robin Phukan, J.), 2025 SCC OnLine Gau 5397
Vijay Kumar Shah v. State of Assam, (Parthivjyoti Saikia, J.), 2026 SCC OnLine Gau 788

X3 v. State of Assam, (Michael Zothankhuma and Kaushik Goswami, JJ.), 2026 SCC OnLine Gau
873

Zhabounuo v. State of Nagaland, (Sanjay Kumar Medhi and Anjan Moni Kalita, JJ.), 2025 SCC
OnLine Gau 5386

Himachal Pradesh High Court [11]
Baldev Singh (Dr.) v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 1041
Bhanu Pratap Singh v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 1039
Kuldeep Singh v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 1045
Lagnesh Verma v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 1038
Narayan Thakur v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 1042
Narinder Kumar v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 1047

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155559

-25 -

Rajinder Kumar v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 1040
Sanjeev Kumar v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 1048
Sunil Dutt Sharma v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 1044
Suraj Mohan v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 1046

Tina Kumari v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 1043

Jharkhand High Court [19]
Amit Kamal v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2025 SCC OnLine Jhar 4210

Babita Devi v. Mukesh Kumar, (Sujit Narayan Prasad and Gautam Kumar Choudhary, JJ.), 2025
SCC OnLine Jhar 4213

Baijnath Ram v. Union of India, (Rajesh Kumar, J.), 2025 SCC OnLine Jhar 4215

Binod Ranjan Sharma v. State of Jharkhand, (Sujit Narayan Prasad and Gautam Kumar Choudhary,
J1.), 2025 SCC OnLine Jhar 4216

Deepak Prakash v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2025 SCC OnLine Jhar 4211
Dinesh Sharaf'v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2025 SCC OnLine Jhar 4212

Ganesh Minerals & Crusher (P) Ltd. v. State of Jharkhand, (Sujit Narayan Prasad and Gautam
Kumar Choudhary, J1.), 2025 SCC OnLine Jhar 4217

Gupta & Co. Developers (P) Ltd. v. Union of India, (Chief Rajesh Shankar, J.), 2025 SCC OnLine
Jhar 4218

Jogendra Singh v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2025 SCC OnLine Jhar 4205
Narsingh Kora v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2025 SCC OnLine Jhar 4209
Nazir Akhtar v. State of Jharkhand, (Deepak Roshan, J.), 2025 SCC OnLine Jhar 4204

Nirmal Singh v. State of Jharkhand, (Sanjay Kumar Dwivedi, J.), 2025 SCC OnLine Jhar 4208
Rameshwar Ram v. Ramdev Yadav, (Anil Kumar Choudhary, J.), 2025 SCC OnLine Jhar 4207

Sadanand Mehta v. State of Jharkhand, (Sujit Narayan Prasad and Gautam Kumar Choudhary, JJ.),
2025 SCC OnLine Jhar 4214

Shekhar & Shivi Group v. SBI, (Anil Kumar Choudhary, J.), 2025 SCC OnLine Jhar 4206

SMS Paryavaran Ltd. v. State of Jharkhand, (Tarlok Singh Chauhan, C.J.), 2025 SCC OnLine Jhar
4202

State of Jharkhand v. Sagar Ram, (Deepak Roshan, J.), 2025 SCC OnLine Jhar 4203
Sudhir Das v. Bharat Coking Coal Ltd., (Ananda Sen, J.), 2025 SCC OnLine Jhar 4219
Yogendra Kumar Sinha v. State of Jharkhand, (Ananda Sen, J.), 2025 SCC OnLine Jhar 4220

Jammu and Kashmir High Court [4]
Chotu Ram v. Vinay Kumar, (Sanjay Parihar, J.), 2026 SCC OnLine J&K 84
Neha v. State (UT of J&K), (Rajnesh Oswal, J.), 2026 SCC OnLine J&K 82
Pawan Kumar v. State (UT of J&K), (Rajnesh Oswal, J.), 2026 SCC OnLine J&K 83

Union of India v. Subhash Chander, (Sanjeev Kumar and Sanjay Parihar, JJ.), 2026 SCC OnLine
J&K 85

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155623

-26 -

Karnataka High Court [523]
A. Subbarayappa v. S. Sujatha, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 28146

A.P. SRTC v. Channappa, (H.T. Narendra Prasad and Tyagaraja N. Inavally, JJ.), 2025 SCC
OnLine Kar 28128

A.R. Dakshinamurthy v. Kumbamma, (Jyoti M, J.), 2025 SCC OnLine Kar 27889

A.S. Darshan v. Amrutha, (SG Pandit and Geetha K.B., J].), 2025 SCC OnLine Kar 28117

A.S. Shankaramma v. Latha, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 28147

Abdul Hameed v. MV Devaprasad, (Ravi V Hosmani, J.), 2025 SCC OnLine Kar 28062

Abdul Nayeem v. Saleem, (P Sree Sudha, J.), 2025 SCC OnLine Kar 27869

Abdul Razack v. Fouzia Ahmed, (MG Uma, J.), 2025 SCC OnLine Kar 28066

Abdul Rehman v. Ismail, (CM Joshi, J.), 2025 SCC OnLine Kar 28164

Abu Fasil Khan v. State of Karnataka, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 28001
Adarsh Developers v. State of Karnataka, (Jyoti M, J.), 2025 SCC OnLine Kar 27929

Afshan Pasha v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 28011
Ahmed Shariff v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 27841

Akhtar Hussain v. State of Karnataka, (H.T. Narendra Prasad and Tyagaraja N. Inavally, JJ.), 2025
SCC OnLine Kar 27911

Alambasha v. Nitish K., (H.T. Narendra Prasad and Tyagaraja N. Inavally, JJ.), 2025 SCC OnLine
Kar 27961

Alka v. Commissioner Belgaum, (SG Pandit and Geetha K.B., JJ.), 2025 SCC OnLine Kar 28172
Allah Bakshi v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 28021
Alphaics Corpn. v. Nagendra Nagaraja, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 27967
Amar Gulab Budharani v. Commr., (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 28241

Amarnath Srikantachar v. Muthoot Finance Ltd., (Mohammad Nawaz, J.), 2025 SCC OnLine Kar
27842

Ambika v. Lakshmi. V., (V Srishananda, J.), 2025 SCC OnLine Kar 27819

Amrut Distilleries Ltd. v. Narayanswamy HB, (Anu Sivaraman and Vijaykumar A. Patil, JJ.), 2025
SCC OnLine Kar 27901

Amruth v. Karnataka State Bar Council, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 28198
Anand D v. State of Karnataka, (Ashok S. Kinagi, J.), 2025 SCC OnLine Kar 28239

Anand Joseph v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 27838
Anand v. Geetabai, (R. Devdas, J.), 2025 SCC OnLine Kar 27914

Anandkumar v. State of Karnataka, (Sachin Shankar Magadum, J.), 2025 SCC OnLine Kar 28059
Anil Kumar v. Mallappa, (P Sree Sudha, J.), 2025 SCC OnLine Kar 27867

Anish M Rawther v. Hafeez Ur Rahman, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 28008
Annappa v. Ragavendra, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 27916

Annasab v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 28216

Anne Gowda v. LAO, (Anu Sivaraman and Vijaykumar A. Patil, JJ.), 2025 SCC OnLine Kar 28113
Anunahally Nanjachari Swamy v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28306
Anupama C.K. v. KSRTC, (T.M. Nadaf, J.), 2025 SCC OnLine Kar 28108

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155928

-27 -

Arun Kumar KS v. State of Karnataka, (G Basavaraja, J.), 2025 SCC OnLine Kar 27991

Arun Kumar SH v. LAO, (Anu Sivaraman and Vijaykumar A. Patil, JJ.), 2025 SCC OnLine Kar
28114

Aruna Rao v. Namma Wellness, (G Basavaraja, J.), 2025 SCC OnLine Kar 27830
Arya S Doyizode v. Ganesh Bagare, (V Srishananda, J.), 2025 SCC OnLine Kar 27976

Asha Pushpendranath v. M.V. Gnanendranath, (S Vishwajith Shetty, J.), 2025 SCC OnLine Kar
28291

Asha v. State, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 28255
Ashirvad v. State of Karnataka, (Sachin Shankar Magadum, J.), 2025 SCC OnLine Kar 28056

Ashok Kumar H.S. v. State of Karnataka, (Vibhu Bakhru, C.J. and C.M. Poonacha, J.), 2025 SCC
OnLine Kar 28285

Ashok v. VRL, Logistics Ltd., (Vijaykumar A. Patil, J. and M.S. Hallikeri, Member), 2025 SCC
OnLine Kar 28075

Ashok v. VRL, Logistics Ltd., (Vijaykumar A. Patil, J. and M.S. Hallikeri, Member), 2025 SCC
OnLine Kar 28079

Ashwathanarayanagowda N. v. State of Karnataka, (MG Uma, J.), 2025 SCC OnLine Kar 27938
B Raju v. State of Karnataka, (MG Uma, J.), 2025 SCC OnLine Kar 27939

B. Kiran Kumar v. State of Karnataka, (Vibhu Bakhru, C.J. and C.M. Poonacha, J.), 2025 SCC
OnLine Kar 28303

B. Nagaraj v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 28194

B.L. Premachandra v. Karnataka State Financial Corpn., (E.S. Indiresh, J.), 2025 SCC OnLine Kar
28325

Babu v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 27913
Badra Alam v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 28015

Bagalkot Cement & Industries Ltd. v. Annapurna, (SG Pandit and Geetha K.B., JJ.), 2025 SCC
OnLine Kar 27898

Bagalkot Cement & Industries Ltd. v. Basappa, (SG Pandit and Geetha K.B., JJ.), 2025 SCC OnLine
Kar 27899

Balaji v. Commissioner, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 28318

Balavant v. Dhanaji, (S. Sunil Dutt Yadav, J. and SS Badawadagi, Member), 2025 SCC OnLine Kar
28081

Bapu v. Vishwanath, (Vijaykumar A. Patil, J. and M.S. Hallikeri, Member), 2025 SCC OnLine Kar
28099

Basanagouda v. Prema, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 27917
Basappa v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 28196
Basavaiah B v. Kanaka Seva Samithi Trust, (S Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28271

Basavannappa v. Hazarath Sab, (Vijaykumar A. Patil, J. and M.S. Hallikeri, Member), 2025 SCC
OnLine Kar 28101

Basavannappa v. Hazarath Sab, (Vijaykumar A. Patil, J. and M.S. Hallikeri, Member), 2025 SCC
OnLine Kar 28102

Basavaraj Mallikarjun Yeragal Developers v. Karnataka Real Estate Regulatory Authority, (E.S.
Indiresh, J.), 2025 SCC OnLine Kar 28323

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156139

-08 -

Basavaraj v. Chief Personal Manager, (H.T. Narendra Prasad and Tyagaraja N. Inavally, JJ.), 2025
SCC OnLine Kar 27905

Bhagavathi Coop. Bank Ltd. v. Rohit Ullal, (G Basavaraja, J.), 2025 SCC OnLine Kar 27993
Bhagya B.R. v. State of Karnataka, (K.S. Hemalekha, J.), 2025 SCC OnLine Kar 27894

Bhagyashree v. Sagar Navtake, (H.T. Narendra Prasad and Tyagaraja N. Inavally, JJ.), 2025 SCC
OnLine Kar 28132

Bharathkumar MS v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar
28007

Bhaskar Madev Naik v. State of Karnataka, (S. Rachaiah, J.), 2025 SCC OnLine Kar 27854

Bhimappa Laxmappa Kuri v. Mahadevappa Gadigeppa Chilamur, (CM Joshi, J.), 2025 SCC OnLine
Kar 28154

Bhimarayappa v. Sadananda, (S.R. Krishna Kumar, J. and Harsh Desai, Member), 2025 SCC OnLine
Kar 28096

Bhimavva v. Sidaraya, (P Sree Sudha, J.), 2025 SCC OnLine Kar 27881

Bhimsen Ballapap Bagi v. Commr. & District Coop. Election Officer, (M. Nagaprasanna, J.), 2025
SCC OnLine Kar 28212

Bhumesha v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 28005
Blue Street Fashions (P) Ltd. v. Prakash Chand, (Jyoti M, J.), 2025 SCC OnLine Kar 27828
Boopalan B v. Union of India, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 28245

Bopanna NC v. State of Karnataka, (S Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28002
Bypina Veerraju Chaudary v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28227

C. Kiran Kumar v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28042
C.N. Lakshmi Devi v. M. Gangadhar, (S Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28243

Caledon Technologies India (P) Ltd. v. State of Karnataka, (Sachin Shankar Magadum, J.), 2025 SCC
OnLine Kar 28060

Cerera Software (P) Ltd. v. Interim Resolution Professional/Resolution Professional, (Suraj
Govindaraj, J.), 2025 SCC OnLine Kar 27925

Chandan K v. State of Karnataka, (G Basavaraja, J.), 2025 SCC OnLine Kar 27984

Chandrahasa Keshava Shetty v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC
OnLine Kar 28023

Chandrashekar v. Divisional Controller, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 28309
Chandrashekhar v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 28218
Chandrika B.H. v. Rakshith J R, (V Srishananda, J.), 2025 SCC OnLine Kar 27815

Channabasayya v. VRL, Logistics Ltd., (Vijaykumar A. Patil, J. and M.S. Hallikeri, Member), 2025
SCC OnLine Kar 28076

Channappa v. Hazarath Sab, (Vijaykumar A. Patil, J. and M.S. Hallikeri, Member), 2025 SCC
OnLine Kar 28103

Chaya v. Naveen, (H.T. Narendra Prasad and Tyagaraja N. Inavally, JJ.), 2025 SCC OnLine Kar
28127

Cheegatagere Adhireddy Ashwathareddy v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar
28307

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156123

-29 -

Chethan KJ v. Sowbhagya BE, (Anu Sivaraman and Vijaykumar A. Patil, JJ.), 2025 SCC OnLine
Kar 28135

Chethan Kumar TM v. Priyanka BR, (V Srishananda, J.), 2025 SCC OnLine Kar 27977

Chief Traffic Manager v. Shanmukhaiah, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 28228
Chikkamma v. State of Karnataka, (MG Uma, J.), 2025 SCC OnLine Kar 27920

Chikkamma v. Thimmanayaka, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 28160

Chinnamma v. Chinnappa, (S Vishwajith Shetty, J.), 2025 SCC OnLine Kar 27932

CIT v. Informatica LLC, (BM Shyam Prasad and T.M. Nadaf, JJ.), 2025 SCC OnLine Kar 28067
CITv. People Tech It Consultancy (P) Ltd., (G Basavaraja, J.), 2025 SCC OnLine Kar 27982

CIT v. Proxima Techsoft Ltd., (G Basavaraja, J.), 2025 SCC OnLine Kar 27992

Commissioner v. Obalamma, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 28159

Commpr. v. Kasturi, (SG Pandit and Geetha K.B., JJ.), 2025 SCC OnLine Kar 27900

Country Club (India) Ltd. v. Nallappa, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 27849
CP Diwakar v. Sannegowda, (Ravi V Hosmani, J.), 2025 SCC OnLine Kar 27858

D. Shivalinge Gowda v. Sannamma, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 27895

D.K. Thimmanna v. DB Thimmanna, (V Srishananda, J.), 2025 SCC OnLine Kar 28141

D.S. Prathap v. State of Karnataka, (Ashok S. Kinagi, J.), 2025 SCC OnLine Kar 28234

D.T. Valmiki v. Regional Commr., (SG Pandit and Geetha K.B., JJ.), 2025 SCC OnLine Kar 27954
Dayananda Naik v. Akshay, (T.M. Nadaf, J.), 2025 SCC OnLine Kar 28122

Deccan Mining Syndicate (P) Ltd. v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28235
Devamma v. Deveeramma, (Ashok S. Kinagi, J.), 2025 SCC OnLine Kar 28145

Devappa Naduvinamani v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar
27915

Devaraja C v. KC Ramesh, (V Srishananda, J.), 2025 SCC OnLine Kar 27979
Devendra Deb v. State of Karnataka, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 28019

Dhanraj Hiriyanna Kidiyoor v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC
OnLine Kar 28027

Dhirendra V. Kubair v. Bruhat Bengaluru Mahanagara Palike, (Vibhu Bakhru, C.J. and C.M.
Poonacha, J.), 2025 SCC OnLine Kar 27904

Dinakar Ullal v. Mohd. Ayub, (G Basavaraja, J.), 2025 SCC OnLine Kar 27834

Dinesha MS v. Shivaprakasha. K.R., (G Basavaraja, J.), 2025 SCC OnLine Kar 27832
Divisional Controller v. K.S. Raghavendra, (T.M. Nadaf, J.), 2025 SCC OnLine Kar 28120
Divisional Controller v. Krishnappa, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 28308
Divisional Controller v. M.B. Krishna, (Jyoti M, J.), 2025 SCC OnLine Kar 28224
Divisional Controller v. Rafeeq, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 28314

Divisional Controller v. S.A. Navalgund, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar
28299

Eekanthappa G v. State of Karnataka, (S. Rachaiah, J.), 2025 SCC OnLine Kar 28037

Eramma v. KSRTC, (S.R. Krishna Kumar, J. and Harsh Desai, Member), 2025 SCC OnLine Kar
28105

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155661

-130 -

F.K. Industries v. Assist. Commr. of Commercial Tax, (S.R. Krishna Kumar, J.), 2025 SCC OnLine
Kar 27934

F.K. Industries v. Asst. Commr. of Commercial Tax, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar
27935

Fakirappa v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 28187

FK Industries v. Assist Commr. of Commercial Tax, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar
27933

G. Rangaswamaiah v. Ramakrishnaiah, (S Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28287
G.K. Mahadeva v. G.S. Beeregowda, (MG Uma, J.), 2025 SCC OnLine Kar 28143

Gamma Treators v. M M Industrial Estate, (V Srishananda, J.), 2025 SCC OnLine Kar 27820
Ganesh K v. Subramanya H, (Umesh M Adiga, J.), 2025 SCC OnLine Kar 28107

Ganesh v. Chandrappa, (Vijaykumar A. Patil, J. and M.S. Hallikeri, Member), 2025 SCC OnLine Kar
28095

Gangavva v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 28219
Geetha A. v. Mysuru District Coop. Milk Federation, (MG Uma, J.), 2025 SCC OnLine Kar 27922

Girish Bharadwaj v. Union of India, (Vibhu Bakhru, C.J. and C.M. Poonacha, J.), 2025 SCC OnLine
Kar 28294

Girish K Nashi v. State of Karnataka, (R. Nataraj, J.), 2025 SCC OnLine Kar 28301
Godi Timmappa v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 28185

Gopamma v. Shivaraj, (H.T. Narendra Prasad and Tyagaraja N. Inavally, JJ.), 2025 SCC OnLine
Kar 27870

Gouravva v. Keshav, (S. Sunil Dutt Yadav, J. and SS Badawadagi, Member), 2025 SCC OnLine Kar
28074

Govind Bohara v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 28016

Grafiprint (P) Ltd. v. Dwija Conservation Society, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar
27968

Griha Promoters (P) Ltd. v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 27921
Guddappa v. Neelappa, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 28191

H Venkatesh v. Varadasa Naika, (Rajesh Rai K, J.), 2025 SCC OnLine Kar 27887

H.A. Krishna Reddy v. State, (E.S. Indiresh, J.), 2025 SCC OnLine Kar 27956

H.B. Mallikarjunappa v. P.S. Maharudrappa, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 28167

Hanamant Appasab Sindhur v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar
28220

Hanamant v. Vishwanath, (Vijaykumar A. Patil, J. and M.S. Hallikeri, Member), 2025 SCC OnLine
Kar 28097

Hanumappa v. Akram Pasha, (SG Pandit and Geetha K.B., JJ.), 2025 SCC OnLine Kar 27810
Hanumappa v. Kempaiah, (S Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28231

Hanumayya v. Nirmala, (H.T. Narendra Prasad and Tyagaraja N. Inavally, JJ.), 2025 SCC OnLine
Kar 27885

Hanumesh v. State of Karnataka, (S. Rachaiah, J.), 2025 SCC OnLine Kar 27852
Hariharrao v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 28180

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155653
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155997

-31 -

Harsha Devaraj Neelgund v. Karnatak University, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar
28178

Haseena Begum v. Hanamesh, (H.T. Narendra Prasad and Tyagaraja N. Inavally, JJ.), 2025 SCC
OnLine Kar 27883

Heena v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 28012
Hejibai v. Dharmanna, (Sachin Shankar Magadum, J.), 2025 SCC OnLine Kar 28158
Hemalatha v. Jagadish, (V Srishananda, J.), 2025 SCC OnLine Kar 27975

Hemanth Kumar v. State of Karnataka, (G Basavaraja, J.), 2025 SCC OnLine Kar 27988

Hemavathi Sahakari Sakkare Karkhane Niyamitha v. State of Karnataka, (Suraj Govindaraj, J.), 2025
SCC OnLine Kar 27927

Hemu v. State, (Sachin Shankar Magadum, J.), 2025 SCC OnLine Kar 28049

Holebasappa v. Vishwanath, (Vijaykumar A. Patil, J. and M.S. Hallikeri, Member), 2025 SCC
OnLine Kar 28098

Horticultural Produce Growers Coop. Marketing & Processing Society Ltd. v. State of Karnataka,
(Pradeep Singh Yerur, J.), 2026 SCC OnLine Kar 564

Horticultural Produce Growers Coop. Marketing & Processing Society Ltd. v. State of Karnataka,
(Pradeep Singh Yerur, J.), 2026 SCC OnLine Kar 565

HS Manohar v. State of Karnataka, (G Basavaraja, J.), 2025 SCC OnLine Kar 27989
Huche Gowda v. Nagendra, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 27893

Husainsab v. Hazarath Sab, (Vijaykumar A. Patil, J. and M.S. Hallikeri, Member), 2025 SCC OnLine
Kar 28100

IFFCO Tokio Gen. Ins. Co. Ltd. v. Lalitabai, (H.T. Narendra Prasad and Tyagaraja N. Inavally, JJ.),
2025 SCC OnLine Kar 27868

IFFICO-Tokio General Insurance Co. Ltd. v. Gudadappa, (P Sree Sudha, J.), 2025 SCC OnLine Kar
27879

Iranagouda v. Balaji Transport, (S. Sunil Dutt Yadav, J. and SS Badawadagi, Member), 2025 SCC
OnLine Kar 28085

Ishwar v. Rani Channamma University, (SG Pandit and Geetha K.B., JJ.), 2025 SCC OnLine Kar
28173

J Angelin Saphier v. State of Karnataka, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 28031

J.C. Flowers Asset Reconstruction Co. (P) Ltd. v. Lohith G.K., (G Basavaraja, J.), 2025 SCC OnLine
Kar 27831

J.C. Flowers Asset Reconstruction Co. (P) Ltd. v. Madukumar Chandrappa, (G Basavaraja, J.), 2025
SCC OnLine Kar 27896

Jagadeesh SN v. State of Karnataka, (MG Uma, J.), 2025 SCC OnLine Kar 27947
Jagadish v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 28215

Jai Kisan Wholesale Vegetable Merchants' Assn. v. State of Karnataka, (Suraj Govindaraj, J.), 2025
SCC OnLine Kar 28204

Jaishankar v. Mahadeva SB, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 28033

Jasmer Prakash v. Radha Khosla, (S Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28288
Jayalakshmamma v. State of Karnataka, (K.S. Hemalekha, J.), 2025 SCC OnLine Kar 28247
Jayamma v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 28030

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155888

-32 -

Jayant Venkatesh v. Technical Assistant, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 28284
Jayashree v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 28300

JL Infrastructures v. Man & Mud Construction Services Consortium, (Suraj Govindaraj, J.), 2025
SCC OnLine Kar 27969

John Lawrence Lewis v. Chanthar Grama Panchayath, (H.P. Sandesh, J.), 2025 SCC OnLine Kar
27890

JP Enterprises v. Chief Manager/Authorised Officer, (E.S. Indiresh, J.), 2025 SCC OnLine Kar 28320
Junaid v. Deepa Cholan, (SG Pandit and Geetha K.B., JJ.), 2025 SCC OnLine Kar 27811

Jyothi v. Kumara, (Jayant Banerji and K. V. Aravind, JJ.), 2025 SCC OnLine Kar 28110

K Kamaladevi v. Chethan MN, (Umesh M Adiga, J.), 2025 SCC OnLine Kar 28106

K Ramesh v. State, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 28269

K. Kalamma v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 28270

K. Nagaraja v. S. Basavaraja, (S. Rachaiah, J.), 2025 SCC OnLine Kar 27859

K.J. Shivashankar v. State of Karnataka, (G Basavaraja, J.), 2025 SCC OnLine Kar 27996

K.K. Enterprises v. Additional District Election Officer, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar
27944

K.N. Prabhu v. Karnataka RTC, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 28295

K.N. Ramachandra v. State of Karnataka, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 28183
K.N. Venkatareddy v. Kadirappa, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 28163

K.V. Rangappa v. Anil Koodi, (Sachin Shankar Magadum, J.), 2025 SCC OnLine Kar 28065

K.V. Subbarathna Setty v. Karnataka SRTC, (DK Singh and Rajesh Rai K, JJ.), 2025 SCC OnLine
Kar 27907

K12 Techno Services (P) Ltd. v. ITW Catalyst (P) Ltd., (Suraj Govindaraj, J.), 2025 SCC OnLine Kar
27965

Kalamanda P. Nanaiah v. M.R. Lolakshi, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 28157
Kallavva v. Mahesh, (SG Pandit and Geetha K.B., ]J.), 2025 SCC OnLine Kar 27812
Kalpesh Kothari v. State of Karnataka, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 28035
Kamalabai v. Arjun Alagud, (P Sree Sudha, J.), 2025 SCC OnLine Kar 27876

Kamalamma v. Bindya Cargo (P) Ltd., (S.R. Krishna Kumar, J. and Harsh Desai, Member), 2025
SCC OnLine Kar 28084

Kannan v. State of Karnataka, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 28032
Kanthamma v. Commissioner, (Rajesh Rai K, J.), 2025 SCC OnLine Kar 28278
Kanthilal v. Commr., (R. Nataraj, J.), 2025 SCC OnLine Kar 27950

Karnataka Institute of Medical Sciences v. [rawwa Annigeri, (SG Pandit and Geetha K.B., J].), 2025
SCC OnLine Kar 28175

Karnataka Lokayukta v. C.S. Chandramouli, (SG Pandit and Geetha K.B., JJ.), 2025 SCC OnLine
Kar 28199

Karnataka Lokayukta v. S.C. Suresh, (BM Shyam Prasad and T.M. Nadaf, 1J.), 2025 SCC OnLine
Kar 28324

Karnataka Lokayukta v. S.J. Jituri, (SG Pandit and Geetha K.B., JJ.), 2025 SCC OnLine Kar 28203

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156020

-33-

Karnataka Rajya Hasiru Kranti Raita Sangha v. State, (Vibhu Bakhru, C.J. and C.M. Poonacha, J.),
2025 SCC OnLine Kar 28272

Karnataka SRTC v. K. Narayana, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 28282

Karnataka SRTC v. Labour Commyr., (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 28232
Karnataka SRTC v. M.T. Shantharaju, (Jyoti M, J.), 2025 SCC OnLine Kar 27952

Karnataka SRTC v. Sriramappa, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 28296

Karnataka SRTC v. Sudhakara Marakala, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 28286
Kasturi v. Divya Prabhu, (SG Pandit and Geetha K.B., JJ.), 2025 SCC OnLine Kar 27808
Kausalya Baiv. T.V. Mohan, (MG Uma, J.), 2025 SCC OnLine Kar 28126

Kaveriv. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 28177

Kenchappa v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 28029
Khaja Sahil v. State, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 28000

Kids Clinic India Ltd. v. Prathiba Singhal, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 27970
Krishnegowda v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 27836

KSF - 9 Corporate Services (P) Ltd. v. State of Karnataka, (E.S. Indiresh, J.), 2025 SCC OnLine Kar
28273

KSRTC v. C. Mohankumar, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 28233

Kum Jyothi v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 27949
Kuruva Somesh v. SBI, (Ashok S. Kinagi, J.), 2025 SCC OnLine Kar 28313

Kushappa M. Kabade v. CCT, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 28260

L. Laxman Naik v. Karnataka Rural Infrastructure Development Ltd., (M. Nagaprasanna, J.), 2025
SCC OnLine Kar 28182

Lakkamma v. State of Karnataka, (Sachin Shankar Magadum, J.), 2025 SCC OnLine Kar 28055

Lakshmi Automobiles v. Lakshmi Motors, (SG Pandit and Geetha K.B., JJ.), 2025 SCC OnLine Kar
27823

Lakshmi Raghavan v. State of Karnataka, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 28312
Lakshmidevamma v. Ningamma, (MG Uma, J.), 2025 SCC OnLine Kar 27863

Lalita v. Commr., (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 28253

Lalitha Urs v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28310

Leela v. Rudrappa, (V Srishananda, J.), 2025 SCC OnLine Kar 28144

Leelamma v. Premakumari, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 28150

Lissiamma MC v. United India Insurance Co. Ltd., (T.M. Nadaf, J.), 2025 SCC OnLine Kar 28124
Lokesh KU v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 28014
Lokesh R v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 27847
Lokesh v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 28010
Loknaik v. Saroja Bai, (S Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28238

M.C. Ashok v. YN Malleshgowda, (M.1. Arun, J.), 2025 SCC OnLine Kar 27848

M.C. Builders v. Chinnamma, (S Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28268

M.S. Ramesha v. Sannahydegowda, (Rajesh Rai K, J.), 2025 SCC OnLine Kar 28148

M.V. Krishnaiahshetty v. R. Manjunathappa, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28136

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155956

-34 -

Madivalappa v. Yellappa, (S. Rachaiah, J.), 2025 SCC OnLine Kar 27853

Mahabub Dastagir Pakaliv. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar
28200

Mahadeva v. State of Karnataka, (G Basavaraja, J.), 2025 SCC OnLine Kar 27985
Mahadevaiah v. Shivakumar, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 27891
Mahadevappa v. Sumbramanya, (Ashok S. Kinagi, J.), 2025 SCC OnLine Kar 28153
Mahantappa v. Ningappa, (Sachin Shankar Magadum, J.), 2025 SCC OnLine Kar 28165

Maharudrayya Mallayya Mathapati v. Commissioner, (SG Pandit and Geetha K.B., JJ.), 2025 SCC
OnLine Kar 28118

Mahendra Raja Ubhale v. Karnataka RTC, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 28184
Mahilavathi Vv. Venkatesha G, (V Srishananda, J.), 2025 SCC OnLine Kar 27814

Mallappa Mahadev Sondi v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar
28208

Mallavva v. Keshav, (S. Sunil Dutt Yadav, J. and SS Badawadagi, Member), 2025 SCC OnLine Kar
28089

Mallayya v. State of Karnataka, (Sachin Shankar Magadum, J.), 2025 SCC OnLine Kar 28064
Mallikarjun v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 28217
Mallikarjun v. State, (Sachin Shankar Magadum, J.), 2025 SCC OnLine Kar 28043

Manager Cholamandalam MS General Insurance Co. Ltd. v. Sanjeev Kumar, (P Sree Sudha, J.), 2025
SCC OnLine Kar 27874

Manager Cholamandalam MS General Insurance Co. Ltd. v. Sharanu, (P Sree Sudha, J.), 2025 SCC
OnLine Kar 27875

Manager v. Basamma, (H.T. Narendra Prasad and Tyagaraja N. Inavally, JJ.), 2025 SCC OnLine
Kar 27872

Managing Director v. Sangappa, (SG Pandit and Geetha K.B., J].), 2025 SCC OnLine Kar 27897

Manel Vaman Nayak v. Manel Venkatraya Nayak, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar
27955

Manik Rudrappa Pejolli v. Beereshwar, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 28211

Manisha v. Suryadev Valluri, (H.T. Narendra Prasad and Tyagaraja N. Inavally, JJ.), 2025 SCC
OnLine Kar 28129

Manishkumar Padmanabha Rai v. State of Karnataka, (Sachin Shankar Magadum, J.), 2025 SCC
OnLine Kar 28046

Manjula v. V. Lokesh, (S Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28290
Manjunath A. v. RTO, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28262
Manjunath B. v. State of Karnataka, (MG Uma, J.), 2025 SCC OnLine Kar 28276
Manjunath v. Renukamma, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 28161
Manohara BS v. Union of India, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 27940

Manoj Kumar A. v. Kavya H.K., (Jayant Banerji and K.V. Aravind, JJ.), 2025 SCC OnLine Kar
27861

Mantri Developer (P) Ltd. v. Snil Pathiyam Veetil, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar
27924

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155782

-35 -

Manzoorahamed v. Bagalkote Town Development Authority, (M. Nagaprasanna, J.), 2025 SCC
OnLine Kar 28222

Maruthi A v. State of Karnataka, (G Basavaraja, J.), 2025 SCC OnLine Kar 27829

Maya v. Battu Bhaskarudu, (S. Sunil Dutt Yadav, J. and SS Badawadagi, Member), 2025 SCC
OnLine Kar 28093

Micro Labs Ltd. v. State of Karnataka, (K.S. Hemalekha, J.), 2025 SCC OnLine Kar 28321

Milaap Social Ventures India (P) Ltd. v. Google India (P) Ltd., (K.S. Hemalekha, J.), 2025 SCC
OnLine Kar 27860

Mineral Enterprises (P) Ltd. v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28237
Mohan N v. State of Karnataka, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 27995

Mohan v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 27845

Mohd. Arif Mohiuddin v. State of Karnataka, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 27846
Mohd. Ismail Ansari v. State of Karnataka, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 28024

Mohd. Sayyad Ladjisab Magi v. Karnataka Grameen Bank, (M. Nagaprasanna, J.), 2025 SCC
OnLine Kar 28197

Mohd. Shazil Khan v. State of Karnataka, (Ravi V Hosmani, J.), 2025 SCC OnLine Kar 27856
Mohd. Yasseen v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28298

Moorthedharara Seva Sahakari Sangha Niyamitha v. CIT, (M. Nagaprasanna, J.), 2025 SCC OnLine
Kar 28267

Morgan Securities & Credits (P) Ltd. v. BPL Ltd., (Anu Sivaraman and Vijaykumar A. Patil, JJ.),
2025 SCC OnLine Kar 27963

Moring Star Chemicals v. KIADB, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 28223

Muneer Ahammad v. Keshav, (S. Sunil Dutt Yadav, J. and SS Badawadagi, Member), 2025 SCC
OnLine Kar 28071

Munirahmed Abdulrashid Bagalkoti v. Prakash Gayakawad, (SG Pandit and Geetha K.B., 1].), 2025
SCC OnLine Kar 27958

Munirathnamma v. State, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 28280
Muralidharrao v. Sharadabai, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 27978

Murudeshwara Foods & Exports Ltd. v. Asst. Commr. of Revenue Olffice, (Jyoti M, J.), 2025 SCC
OnLine Kar 27824

Mysore Kirloskar Employees v. Mysore Kirloskar Ltd., (Jyoti M, J.), 2025 SCC OnLine Kar 27827
N Murthy v. Leela, (V Srishananda, J.), 2025 SCC OnLine Kar 27981

N. Keshav Chandra v. State of Karnataka, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 27855

N. Suresh v. State of Karnataka, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 28275

Nadeem Pasha v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 28003
Nagaiah v. KE Basavarajaiah, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 28155

Nagappa v. Tulajaram Singh, (Sachin Shankar Magadum, J.), 2025 SCC OnLine Kar 28050
Nagaraj v. Lingaraj, (P Sree Sudha, J.), 2025 SCC OnLine Kar 27878

Nagaraju v. T. Ramalingaiah, (S Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28151

Nagesh v. Manjula, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 28162

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155979

-36 -

Nandabai v. Dilip Buildcon Ltd., (S. Sunil Dutt Yadav, J. and SS Badawadagi, Member), 2025 SCC
OnLine Kar 28080

Nandi Fabrication Works v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 28246
Nanjunda v. Administrative Officer, (Ashok S. Kinagi, J.), 2025 SCC OnLine Kar 28248
Narasimhamurthy DH v. State, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 28022

Narayan Dhonduba Chavan v. NWKRTC, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar
28188

Narayanaswamy T. v. State of Karnataka, (MG Uma, J.), 2025 SCC OnLine Kar 27936

Nazeer Hussen v. Javidali, (P Sree Sudha, J.), 2025 SCC OnLine Kar 27880

NC Shankarappa v. HV Nanjundaswamy, (V Srishananda, J.), 2025 SCC OnLine Kar 27980
Neelamma v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 28190

Nikhil BA v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 27850

Nikhil v. Mahanteshgouda, (S.R. Krishna Kumar, J. and Harsh Desai, Member), 2025 SCC OnLine
Kar 28091

Nikhil v. VRL, Logistics Ltd., (Vijaykumar A. Patil, J. and M.S. Hallikeri, Member), 2025 SCC
OnLine Kar 28077

Ninbavva Suresh Shinge v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 28221
Niranjan A.R. v. AR Usha, (V Srishananda, J.), 2025 SCC OnLine Kar 27818

Nitesh v. Mallikarjun, (P Sree Sudha, J.), 2025 SCC OnLine Kar 27871

Noorjahan v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 27946

Ornate Designs v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28316

Padma Somanna v. Commr., (K.S. Hemalekha, J.), 2025 SCC OnLine Kar 27957

Padmamma v. Gangamma, (S Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28302

Pandurangappa v. Union of India, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 28176

Parashuram v. State of Karnataka, (S. Sunil Dutt Yadav and Vijaykumar A. Patil, JJ.), 2025 SCC
OnLine Kar 28171

Parvatevva v. Basavva, (R. Devdas and B. Muralidhara Pai, JJ.), 2025 SCC OnLine Kar 28134

Pavan Kumar Dama v. State of Karnataka, (Sachin Shankar Magadum, J.), 2025 SCC OnLine Kar
28044

Pradeep v. Mahibubsa, (H.T. Narendra Prasad and Tyagaraja N. Inavally, JJ.), 2025 SCC OnLine
Kar 28130

Pragathi Finance & Investments (R) Kumbashiu v. K.V.N. Upadhyaya, (Jyoti M, J.), 2025 SCC
OnLine Kar 27888

Prakash Gandhi v. K. CH. Anjaneyalu, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28169
Prakash R. v. S. Tejashwini, (Jayant Banerji and K.V. Aravind, JJ.), 2025 SCC OnLine Kar 28115
Prakashaiah v. LAO, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 27864

Prashant v. Kantharaju PS, (SG Pandit and Geetha K.B., J].), 2025 SCC OnLine Kar 27809
Prashanth K.N. v. State of Karnataka, (Ashok S. Kinagi, J.), 2025 SCC OnLine Kar 28319
Prashanth KP v. Smitha TN, (Lalitha Kanneganti, J.), 2025 SCC OnLine Kar 28168

Prathamik Krushi Pattin Sahakari Sangh Niyamit v. State of Karnataka, (M. Nagaprasanna, J.),
2025 SCC OnLine Kar 28210

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156027

-37 -

Prathapa Rudran v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar
28025

Prema v. Santhosh Kumar S, (Umesh M Adiga, J.), 2025 SCC OnLine Kar 28116
Premilabai v. Mohd. Osman, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 28258
Premilabai v. Zaheda Banu, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 28259

Primary Agricultural Credit Coop. Society Ltd. v. State of Karnataka, (M. Nagaprasanna, J.), 2025
SCC OnLine Kar 28202

Primary Credit Coop. Society v. District Election Commr., (M. Nagaprasanna, J.), 2025 SCC
OnLine Kar 28205

Propcare Mall Management (India) (P) Ltd. v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar
28201

Puja v. State of Karnataka, (S. Rachaiah, J.), 2025 SCC OnLine Kar 27994

Punjab National Bank v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 27953
R Nagashree v. M.S. Sumukha, (V Srishananda, J.), 2025 SCC OnLine Kar 27813

R. Mahesh Kumar v. Rudregowda, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 27971

R. Roop Ram v. S. Geetha, (Jayant Banerji and K.V. Aravind, JJ.), 2025 SCC OnLine Kar 28112
Rabiya v. State, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28137

Radhabai v. Kalavati, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 28252

Raghupathi Jagadish v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28254

Rahaman Khan v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28263

Rahamuddin Patel v. State of Karnataka, (Sachin Shankar Magadum, J.), 2025 SCC OnLine Kar
28047

Raitar Seva Sahakari Sangh Niyamit v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC
OnLine Kar 28209

Rajdeep Build Con (P) Ltd. v. Principal Secretary, (H.T. Narendra Prasad and Tyagaraja N.
Inavally, JJ.), 2025 SCC OnLine Kar 27822

Raju Desai v. Navajeevan Capfin (India) Ltd., (Jyoti M, J.), 2025 SCC OnLine Kar 27826
Raju Madev Naik v. State of Karnataka, (S. Rachaiah, J.), 2025 SCC OnLine Kar 28039
Raju v. Chandrappa, (P Sree Sudha, J.), 2025 SCC OnLine Kar 27882

Raju v. Ramdas, (H.T. Narendra Prasad and Tyagaraja N. Inavally, JJ.), 2025 SCC OnLine Kar
27873

Raju v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 27999
Rakshith S v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 28004
Ramakrishna v. Prabhakar, (CM Joshi, J.), 2025 SCC OnLine Kar 28138

Ramesh Ambiger v. State of Karnataka, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 28257
Ramesh v. State of Karnataka, (Sachin Shankar Magadum, J.), 2025 SCC OnLine Kar 27997
Ramesha v. Savaitramma, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 27923

Rathna S. Devadiga v. D.V. Manjappa, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 27892

Ravi Babu v. Commissioner, (E.S. Indiresh, J.), 2025 SCC OnLine Kar 28265

Ravi D. Bagalkot v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 28181
Ravi Naikodi v. State of Karnataka, (S. Rachaiah, J.), 2025 SCC OnLine Kar 28038

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155896

-38 -

Ravi v. Karnataka Power Transmission Corpn. Ltd., (Ashok S. Kinagi, J.), 2025 SCC OnLine Kar
28242

Ravikiran v. Syed Huzaifa, (S.R. Krishna Kumar, J. and Harsh Desai, Member), 2025 SCC OnLine
Kar 28082

Re Sustainability Ltd. v. Belgaum City Corpn., (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 27964
Reeyaz Ayub Indikar v. State, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 27844

Renuka v. KSRTC, (S.R. Krishna Kumar, J. and Harsh Desai, Member), 2025 SCC OnLine Kar 28087
Reshma Parveen v. Adiveppa, (P Sree Sudha, J.), 2025 SCC OnLine Kar 27866

Revanasiddayya v. State of Karnataka, (Sachin Shankar Magadum, J.), 2025 SCC OnLine Kar
28057

Revansiddappagowda v. State of Karnataka, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 27928
Riyaz Ahamed S v. State of CCB, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 28013

Riyaz Ahammad v. Keshav, (S. Sunil Dutt Yadav, J. and SS Badawadagi, Member), 2025 SCC
OnLine Kar 28070

Riyaz Ahammad v. Keshav, (S. Sunil Dutt Yadav, J. and SS Badawadagi, Member), 2025 SCC
OnLine Kar 28072

Roopa v. Geeta, (CM Joshi, J.), 2025 SCC OnLine Kar 28139
Roopa v. State of Karnataka, (Rajesh Rai K., J.), 2026 SCC OnLine Kar 562
RV Bhadraiah & Sons v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28230

S Ramchandra v. Jayaram N., (Vibhu Bakhru, C.J. and C.M. Poonacha, J.), 2025 SCC OnLine Kar
27960

S Shankar v. Principal Secretary, (Ashok S. Kinagi, J.), 2025 SCC OnLine Kar 28297

S. Thippeswamy v. Divisional Controller, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 28311
S.G. Suresh Babu v. M.N. Leelavathi, (S Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28229
S.L. Anurani v. B.M. Veerabhadrappa, (S Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28226
S.M. Sowmya v. HM.G. Pruthviraj, (V Srishananda, J.), 2025 SCC OnLine Kar 27816

Sachin v. Battu Bhaskarudu, (S. Sunil Dutt Yadav, J. and SS Badawadagi, Member), 2025 SCC
OnLine Kar 28094

Saddam R.P. v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 28006

Sadguru Baba Primary Agriculture Credit Coop. Society v. District Election Commr., (M.
Nagaprasanna, J.), 2025 SCC OnLine Kar 28206

Sahana v. Registrar, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 28179

Sainaz v. State of Karnataka, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 28250

Sakshi v. Shadaxari, (SG Pandit and Geetha K.B., J].), 2025 SCC OnLine Kar 27862

Salman Khan v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 27839

Sandesh Education, Cultural & Charitable Trust v. Soniya Rachel Chacko, (Hanchate Sanjeevkumar,
J.), 2025 SCC OnLine Kar 28123

Sanna Ulla v. Keshav, (S. Sunil Dutt Yadav, J. and SS Badawadagi, Member), 2025 SCC OnLine Kar
28073

Sannapalaiah v. Obaiah, (Ashok S. Kinagi, J.), 2025 SCC OnLine Kar 28152

Santosh v. Mahanteshgouda, (S.R. Krishna Kumar, J. and Harsh Desai, Member), 2025 SCC OnLine
Kar 28090

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155646

-39 .

Santosh v. Sanjay, (H.T. Narendra Prasad and Tyagaraja N. Inavally, JJ.), 2025 SCC OnLine Kar
27877

Santosh v. State of Karnataka, (Sachin Shankar Magadum, J.), 2025 SCC OnLine Kar 28052

Saraswathamma v. Registrar of Coop. Society Chikkaballapura, (MG Uma, J.), 2025 SCC OnLine
Kar 27926

Saraswathamma v. State of Karnataka, (Anu Sivaraman and Vijaykumar A. Patil, JJ.), 2025 SCC
OnLine Kar 27910

Saraswati v. Rudragowda Police Patil, (Sachin Shankar Magadum, J.), 2025 SCC OnLine Kar
28045

Saritha. M. v. Vinay M, (Jayant Banerji and K.V. Aravind, JJ.), 2025 SCC OnLine Kar 28109
Satish v. State of Karnataka, (Sachin Shankar Magadum, J.), 2025 SCC OnLine Kar 28058
Savita v. Ramesh S.B., (CM Joshi, J.), 2025 SCC OnLine Kar 27973

SBI v. Nanjundappa, (Vibhu Bakhru, C.J. and CM Joshi, J.), 2025 SCC OnLine Kar 27903
SBMS Concrete v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28251

Seema v. Manugowda, (DK Singh and Rajesh Rai K, JJ.), 2025 SCC OnLine Kar 28121

Shakira Banu v. Sudeep HD, (BM Shyam Prasad and T.M. Nadaf, JJ.), 2025 SCC OnLine Kar
28111

Shakunthala v. State of Karnataka, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 27835
Shammi v. Manjula, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 27918

Shanta Bai v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 28193
Shantamma v. KIADB, (E.S. Indiresh, J.), 2025 SCC OnLine Kar 28305

Sharada v. Saroja Devi, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 28133
Sharanabasappa Manga v. State of Karnataka, (Rajesh Rai K., J.), 2026 SCC OnLine Kar 563

Shekhamma v. Mahanteshgouda, (S.R. Krishna Kumar, J. and Harsh Desai, Member), 2025 SCC
OnLine Kar 28092

Shiddanagouda v. VRL, Logistics Ltd., (Vijaykumar A. Patil, J. and M.S. Hallikeri, Member), 2025
SCC OnLine Kar 28078

Shifthan v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 28020
Shivagangamma v. State of Karnataka, (MG Uma, J.), 2025 SCC OnLine Kar 27930
Shivalaya Trust v. Assessment Unit, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28304
Shivappa v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 28195
Shivashankar Hombardi v. NWKRTC, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 28186
Shivashankar Hombardi v. NWKRTC, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 28192
Shivashankara v. State of Karnataka, (G Basavaraja, J.), 2025 SCC OnLine Kar 27986

Shivashankaragouda B Patil v. Jayalakshmi Raikod, (SG Pandit and Geetha K.B., JJ.), 2025 SCC
OnLine Kar 27959

Shivmangala v. Karnataka RTC, (H.T. Narendra Prasad and Tyagaraja N. Inavally, JJ.), 2025 SCC
OnLine Kar 28131

Shobha v. KSTRC, (S.R. Krishna Kumar, J. and Harsh Desai, Member), 2025 SCC OnLine Kar 28083

Shree Bhagavathi Amman Fruits Commission Agent v. State of Karnataka, (Ravi V Hosmani, J.),
2025 SCC OnLine Kar 28244

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156061

- 40 -

Shree Ramnath v. Additional District Election Officer, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar
27943

Shree Vaikuntam Life Spaces (P) Ltd. v. Usha Thyagaraja, (Suraj Govindaraj, J.), 2025 SCC OnLine
Kar 27972

Shreshta Infra Projects (P) Ltd. v. National Faceless Assessment Centre, (S.R. Krishna Kumar, J.),
2025 SCC OnLine Kar 28225

Shrikant v. Umakka, (R. Devdas, J.), 2025 SCC OnLine Kar 27919

Shruti Shoratur v. R. Manukumar, (CM Joshi, J.), 2025 SCC OnLine Kar 27974
Siddagangaiah v. N. Kumar, (Jyoti M, J.), 2025 SCC OnLine Kar 27886

Siddagangamma v. Srinivasa, (V Srishananda, J.), 2025 SCC OnLine Kar 27821

Siddappa v. Mallappa, (CM Joshi, J.), 2025 SCC OnLine Kar 28140

Sindhu v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 27840

SKF Boilers & Driers (P) Ltd. v. Commissioner of Central Tax & Central Excise, (S.R. Krishna
Kumar, J.), 2025 SCC OnLine Kar 28261

SLN Properties v. Bangalore International Airport Area Planning Authority, (Suraj Govindaraj, J.),
2025 SCC OnLine Kar 27941

Somaiah v. Basavanna, (T.M. Nadaf, J.), 2025 SCC OnLine Kar 28125
Somaiah v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 28207
Somaling v. Shrikant, (Anu Sivaraman and Vijaykumar A. Patil, JJ.), 2025 SCC OnLine Kar 27962

Somasundru v. Mysuru Urban Development Authority, (Ashok S. Kinagi, J.), 2025 SCC OnLine Kar
28264

Sowmya v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 28236

SP Prasanna v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 27937

Sreedhar AM v. Sridhar R, (G Basavaraja, J.), 2025 SCC OnLine Kar 27833

Srinath K.A. v. State of Karnataka, (G Basavaraja, J.), 2025 SCC OnLine Kar 27987

Srinidhi V.R. v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 28009
Srinivas S.T. v. State of Karnataka, (G Basavaraja, J.), 2025 SCC OnLine Kar 27983

Srinivas Shetty v. State of Karnataka, (S. Rachaiah, J.), 2025 SCC OnLine Kar 28036

Srinivasa Gowda v. Manjunath N., (S Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28274

Srinivasa Mudaliar v. United India Insurance Co. Ltd., (Umesh M Adiga, J.), 2025 SCC OnLine Kar
28119

Srinivasa SV v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 27951
Srinivasulu v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 27843

State of Karnataka v. Antony Pauly Mukkannikkal, (Vibhu Bakhru, C.J. and CM Joshi, J.), 2025
SCC OnLine Kar 27906

State of Karnataka v. Manikanta, (H.P. Sandesh and Venkatesh Naik T., JJ.), 2026 SCC OnLine Kar
561

State of Karnataka v. Nagesh, (Ravi V Hosmani, J.), 2025 SCC OnLine Kar 28063
State of Karnataka v. Ravi U., (Anu Sivaraman and Rajesh Rai K, JJ.), 2025 SCC OnLine Kar 27909

State v. Vijaykumar, (H.T. Narendra Prasad and Tyagaraja N. Inavally, JJ.), 2025 SCC OnLine Kar
28317

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156133

-41 -

Sudhakar C. v. Commissioner, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 28279
Sudharani v. Gangappa, (Ravi V Hosmani, J.), 2025 SCC OnLine Kar 28061

Sudipta Majumder v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 27945
Sujatha v. State of Karnataka, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 27851

Sukshata v. State of Karnataka, (H.T. Narendra Prasad and Tyagaraja N. Inavally, JJ.), 2025 SCC
OnLine Kar 28174

Suma v. State of Karnataka, (Vibhu Bakhru, C.J. and C.M. Poonacha, J.), 2025 SCC OnLine Kar
28292

Suman S. v. State of Karnataka, (Sachin Shankar Magadum, J.), 2025 SCC OnLine Kar 28053
Sumangali v. Lingamma, (V Srishananda, J.), 2025 SCC OnLine Kar 28142

Sunagahalli Milk Producers Coop. Society Ltd. v. State of Karnataka, (MG Uma, J.), 2025 SCC
OnLine Kar 28283

Sunil Kumar v. State of Karnataka, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 28026
Sunitha HM. v. K.Y. Shaila, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 28149

Suresh. M v. State of Karnataka, (DK Singh and Rajesh Rai K, JJ.), 2025 SCC OnLine Kar 27902
Suresh v. State of Karnataka, (Sachin Shankar Magadum, J.), 2025 SCC OnLine Kar 28054

Sushila Durgappa Nagannavar v. Yamanur Yallappa Gondhali, (S.R. Krishna Kumar, J. and Harsh
Desai, Member), 2025 SCC OnLine Kar 28104

Sushilabai v. State of Karnataka, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 28256

Swastik Engineers v. Kingfisher Airlines Ltd., (Jyoti M, J.), 2025 SCC OnLine Kar 27825

Swathi C.R. v. Anilkumar Gajendragada, (V Srishananda, J.), 2025 SCC OnLine Kar 27817

Syed Habeeb v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 28028
Syed Khawja v. HS Rudresha, (S Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28170

Syed Siddig Miyan v. Khaja Patel, (P Sree Sudha, J.), 2025 SCC OnLine Kar 27865

T.Y. Subramani v. Divisional Controller, (DK Singh and Rajesh Rai K, JJ.), 2025 SCC OnLine Kar
27908

Tech Connect Retail (P) Ltd. v. Union of India, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar
27931

Thara v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 28281
Thimmappa v. State of Karnataka, (Sachin Shankar Magadum, J.), 2025 SCC OnLine Kar 28048

Thousif Ahamad v. State by Ramanagara Rural Police, (Shivashankar Amarannavar, J.), 2025 SCC
OnLine Kar 28017

Tukaram v. Ningavva, (CM Joshi, J.), 2025 SCC OnLine Kar 28156

Ugrappa v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 28293

Uma Mahesh P v. Mithun Bhuvi, (G Basavaraja, J.), 2025 SCC OnLine Kar 27990

Umesh v. Narendrakumar, (P Sree Sudha, J.), 2025 SCC OnLine Kar 27884

V. Renuka v. Kunjamma, (S Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28289

Vasantha Kumar D v. M. V. Manjunatha, (Pradeep Singh Yerur, J.), 2025 SCC OnLine Kar 28322
Veerappa v. Suresh, (R. Devdas, J.), 2025 SCC OnLine Kar 27912

Venkatachalaiah v. H K. Lakshmi, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 28166
Venkatalakshmamma v. Abhiram P.S., (S Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28277

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156093

-42 -

Venkatareddy v. State of Karnataka, (MG Uma, J.), 2025 SCC OnLine Kar 28315

Venkatesh S. v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 28034
Venkatesh v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 28018
Vijay S v. State, (Ravi V Hosmani, J.), 2025 SCC OnLine Kar 27857

Vijaykumar v. State, (G Basavaraja, J.), 2025 SCC OnLine Kar 27998

Vijesh V v. State of Karnataka, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 27837

Vimalkumar v. Altaf Mohammadhusen Ustad, (S.R. Krishna Kumar, J. and Harsh Desai, Member),
2025 SCC OnLine Kar 28068

Vinay MN v. State of Karnataka, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 27942

Vinod Kumar Gowda B.K. v. State of Karnataka, (Rajesh Rai K, J.), 2025 SCC OnLine Kar 28249
Vinod v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 28214

Vishwanath v. Kanakappa, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 28189
Vishwanatha v. University of Mysore, (Ashok S. Kinagi, J.), 2025 SCC OnLine Kar 28240

Vithal v. Naveen Hotel Ltd., (S. Sunil Dutt Yadav, J. and SS Badawadagi, Member), 2025 SCC
OnLine Kar 28086

Vittal Sabappa Madar v. State of Karnataka, (S. Rachaiah, J.), 2025 SCC OnLine Kar 28041

Vividhodesh Prathamik Gramin Krishi Sahakari Sangh Niyamit v. State of Karnataka, (M.
Nagaprasanna, J.), 2025 SCC OnLine Kar 28213

Wipro Ltd. v. Omics International (P) Ltd., (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 27966
Yallappa Sidram Madar v. State of Karnataka, (S. Rachaiah, J.), 2025 SCC OnLine Kar 28040
Yallappa v. State of Karnataka, (Sachin Shankar Magadum, J.), 2025 SCC OnLine Kar 28051
Yallesh C v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 27948

Yamanavva v. Jinaraj & Co. Engineer & Contractor, (S. Sunil Dutt Yadav, J. and SS Badawadagi,
Member), 2025 SCC OnLine Kar 28088

Yellamma v. Chandra P, (S Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28266

Yogesh v. Consolidated Marketing Co., (S.R. Krishna Kumar, J. and Harsh Desai, Member), 2025
SCC OnLine Kar 28069

Kerala High Court [165]
A. Ahammed v. State of Kerala, (N. Nagaresh, J.), 2026 SCC OnLine Ker 1803
A.A. Rahim v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 1725
A.K. Shamsudhin v. CBI, (A. Badharudeen, J.), 2026 SCC OnLine Ker 1698
Abdul Rahman v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1669
Abdul Salam Velliyath v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 1732

Abdul Saleem v. Keeri Haseena, (Sathish Ninan and P. Krishna Kumar, JJ.), 2026 SCC OnLine Ker
1749

Abid v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1661

Abin Joseph v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 1726

Aboobacker Siddique v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1673
Abraham K.A. v. Collector, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 1819

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156306

-43 -

Abusa Beevi v. Collector, (S. Manu, J.), 2026 SCC OnLine Ker 1746

Ajeesh Kalathil Gopi v. State of Kerala, (Soumen Sen, C.J. and Syam Kumar V.M., J.), 2026 SCC
OnLine Ker 1824

Ajendraprasad P.K. v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1681
Ajesh v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1691

Ajithkumar v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1670

Akhil DM v. Union of India, (Mohammed Nias C.P., J.), 2026 SCC OnLine Ker 1815

Akhil v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 1729

Akshay B.S. v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1680

Ali Askar v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 1723

Amal v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1678

Anil Kumar v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 1717

Anjali R. v. Arun Jyothi, (Devan Ramachandran and M.B. Snehalatha, JJ.), 2026 SCC OnLine Ker
1752

Anju P. v. Kozhikode District Merchants Welfare Coop. Society Ltd., (N. Nagaresh, J.), 2026 SCC
OnLine Ker 1796

Arif T.A. v. Safa V.J., (K. Babu, J.), 2026 SCC OnLine Ker 1756
Arunsha Vahid v. Jennath Nissa A., (K. Babu, J.), 2026 SCC OnLine Ker 1757
Ashik Ishak I. v. Indusind Bank, (Basant Balaji, J.), 2026 SCC OnLine Ker 1818

Asianet Satellite Communications Ltd. v. State of Kerala, (Mohammed Nias C.P., J.), 2026 SCC
OnLine Ker 1801

B. Anil Kumar v. State of Kerala, (Ziyad Rahman A.A., J.), 2026 SCC OnLine Ker 1779
Baiju K.R. v. State of Kerala, (N. Nagaresh, J.), 2026 SCC OnLine Ker 1786

Balakrishnan K.V. v. National Highway Authority of India, (C. Jayachandran, J.), 2026 SCC OnLine
Ker 1787

Balamurali Krishnan v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 1704

Beena M. v. Hindustan Petroleum Corpn. Ltd., (S. Manu, J.), 2026 SCC OnLine Ker 1758
Bharath Surya v. Aiswarya Sathyan, (T.R. Ravi, J.), 2026 SCC OnLine Ker 1763

Biju N.P. v. District Geologist, (C. Jayachandran, J.), 2026 SCC OnLine Ker 1794
Binumon Romeraj v. State of Kerala, (C. Pratheep Kumar, J.), 2026 SCC OnLine Ker 1714

Brahmagiri Development Society v. Registrar of Coop. Societies (General), (Gopinath P., J.), 2026
SCC OnLine Ker 1810

Chithra Ramesh v. Corpn. of Thiruvananthapuram, (Viju Abraham, J.), 2026 SCC OnLine Ker 1780
Dishnet Wireless Ltd. v. Pattuvam Grama Panchayat, (G. Girish, J.), 2026 SCC OnLine Ker 1730
EBY T Samuel v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 1776

Essy T Samuel v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 1771

Faisal v. RTA, (Mohammed Nias C.P., J.), 2026 SCC OnLine Ker 1791

Fr. Paul Thelakkat v. State of Kerala, (A. Badharudeen, J.), 2026 SCC OnLine Ker 1712

Ganesan T.V. v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1693

Geetha Kumari v. Thiruvalla East Coop. Bank Ltd., (Gopinath P., J.), 2026 SCC OnLine Ker 1808
Habeeb Rahman v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1671

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156163

-44 -

Halfash. T.H. v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 1715
Hassainar v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1676

Home Nurse Service Society v. Labour Commr., (Sushrut Arvind Dharmadhikari and P.V.
Balakrishnan, JJ.), 2026 SCC OnLine Ker 1768

Idukki District Police Coop. Society Ltd. v. State of Kerala, (Gopinath P., J.), 2026 SCC OnLine Ker
1773

Jaivin Joseph v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 1719

Jeena v. Vinod V.G., (Sathish Ninan and P. Krishna Kumar, JJ.), 2026 SCC OnLine Ker 1750
Jillmol John v. Manjumol K. V., (A. Badharudeen, J.), 2026 SCC OnLine Ker 1697

Johan Georgie James v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1687
Joseph Berly v. Union of India, (Mohammed Nias C.P., J.), 2026 SCC OnLine Ker 1781

Joshy Puthirikkal v. Collector, (C. Jayachandran, J.), 2026 SCC OnLine Ker 1816

Justine G. Padamadan v. Francis G. Padamadan, (T.R. Ravi, J.), 2026 SCC OnLine Ker 1755
Justine P. v. State Coop. Election Commission, (Gopinath P., J.), 2026 SCC OnLine Ker 1772
K K Rajesh v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1664

K.K. Mathew v. State of Kerala, (Muralee Krishna S., J.), 2026 SCC OnLine Ker 1740

K.P. Abdulla v. State of Kerala, (Gopinath P., J.), 2026 SCC OnLine Ker 1797

Kallaara Valappil Govindan v. State of Kerala, (Viju Abraham, J.), 2026 SCC OnLine Ker 1788

Kalyan Jewellers India (P) Ltd. v. Commr. of State Tax, (Viju Abraham, J.), 2026 SCC OnLine Ker
1782

Kerala State Coop. Bank Ltd. v. Francis Kurian, (Sushrut Arvind Dharmadhikari and P.V.
Balakrishnan, JJ.), 2026 SCC OnLine Ker 1764

Kerala State Coop. Bank Ltd. v. P. Sidharthakumar, (Sushrut Arvind Dharmadhikari and P.V.
Balakrishnan, JJ.), 2026 SCC OnLine Ker 1766

Khalid v. RTA, (Mohammed Nias C.P., J.), 2026 SCC OnLine Ker 1814

Kiran Shaji v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1663
Krishnaraj v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 1710

Ligesh E.J. v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 1728

Lijin v. State of Kerala, (Bechu Kurian Thomas, J.), 2024 SCC OnLine Ker 7769
Limson v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1684
Lisamma v. Elsamma, (S. Manu, J.), 2026 SCC OnLine Ker 1745

Madarasa v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 1790
Madhu v. State of Kerala, (G. Girish, J.), 2026 SCC OnLine Ker 1739

Malabar Cements Ltd. v. R. Sudevan, (A. Badharudeen, J.), 2026 SCC OnLine Ker 1700

Manikuttan v. United India Insurance Co Ltd., (Shoba Annamma Eapen, J.), 2026 SCC OnLine Ker
1747

Mary Kunju v. State of Kerala, (K. Babu, J.), 2026 SCC OnLine Ker 1823

Maymol P Davis v. J. Justine Mohan IFS, (Soumen Sen, C.J. and Syam Kumar V.M., J.), 2026 SCC
OnLine Ker 1765

Mohd. Aslam v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 1667
Mohd. Rasheed v. State of Kerala, (Muralee Krishna S., J.), 2026 SCC OnLine Ker 1738

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156228

- 45 -

Mohd. Shafeeq v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 1720
Moinudheen P.K. v. Union of India, (C.S. Dias, J.), 2026 SCC OnLine Ker 1731

Moorkkanad Grama Panchayath Kudumbashree Community Development Society v. Kudumbasree
District Election Officer, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 1805

Nahas v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 1733

Nandini Thampatti K.C. v. State of Kerala, (C. Jayachandran, J.), 2026 SCC OnLine Ker 1821
Nazim v. State of Kerala, (A. Badharudeen, J.), 2026 SCC OnLine Ker 1703

Nimesh v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1672

Nineep v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1694

Nisha v. State of Kerala, (Gopinath P., J.), 2026 SCC OnLine Ker 1804

Nithin v. State of Kerala, (A. Badharudeen, J.), 2026 SCC OnLine Ker 1702

Nithin v. State of Kerala, (C. Pratheep Kumar, J.), 2026 SCC OnLine Ker 1736

NSS Karayogam No. 1639 v. K.N. Ramesh Kumar, (K. Natarajan, J.), 2026 SCC OnLine Ker 1761
P. Sreedharan v. Ayilliath Yadunath Nambiar, (G. Girish, J.), 2026 SCC OnLine Ker 1724
P.C. Rajappan v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 1718

P.K. Ayoob v. State, (G. Girish, J.), 2026 SCC OnLine Ker 1741

Pavithran v. Malabar Devaswom Board, (Dr A.K. Jayasankaran Nambiar and Jobin Sebastian, 1J.),
2026 SCC OnLine Ker 1809

Pazhavangadikara Service Coop. Bank Ltd. v. CIT, (Harisankar V. Menon, J.), 2026 SCC OnLine
Ker 1820

Perumbalam Service Coop. Bank Ltd. v. S. Anilkumar, (N. Nagaresh, J.), 2026 SCC OnLine Ker
1800

Pradeep Bharathan K. v. State of Kerala, (Basant Balaji, J.), 2026 SCC OnLine Ker 1802

Premakumar A.K. v. State of Kerala, (Anil K. Narendran and Muralee Krishna S., JJ.), 2026 SCC
OnLine Ker 1769

R. Ragavendran v. Union of India, (Sushrut Arvind Dharmadhikari and P.V. Balakrishnan, JJ.), 2026
SCC OnLine Ker 1706

Rafeeq E. K. v. State of Kerala, (C. Pratheep Kumar, J.), 2026 SCC OnLine Ker 1716

Rajesh Babu v. Kakkattil Coop. Rural Bank Ltd., (Mohammed Nias C.P., J.), 2026 SCC OnLine Ker
1813

Rajesh LV. v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1677

Rakesh v. State of Kerala, (A. Badharudeen, J.), 2026 SCC OnLine Ker 1699

Raman V. v. Collector, (C. Jayachandran, J.), 2026 SCC OnLine Ker 1817

Ramees Abdul Razak v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1675
Ramjith v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1666

Ramsheena C.K. v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 1775

Rathna E. v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 1735

Raveendran v. State of Kerala, (K. Babu, J.), 2026 SCC OnLine Ker 1822

Resmal A.R. v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1688

S.K. Sudharshan v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1683

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156175

- 46 -

Sagara Realtors (P) Ltd. v. State Goods & Services Tax Department, (Harisankar V. Menon, J.),
2026 SCC OnLine Ker 1778

Saiju J. v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1689
Sajan v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1679
Sajeesh Kumar v. RTA, (Mohammed Nias C.P., J.), 2026 SCC OnLine Ker 1793

Sanil Narayanan Nampoothiri v. State of Kerala, (Raja Vijayaraghavan V. and K.V. Jayakumar,
11.), 2026 SCC OnLine Ker 1807

Santhosh Kumar R. v. Dr. Sanjay Behari, (Sushrut Arvind Dharmadhikari and P.V. Balakrishnan,
JI.), 2026 SCC OnLine Ker 1695

Sayooj v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1665

Shahina v. Thanseer, (Sathish Ninan and P. Krishna Kumar, JJ.), 2026 SCC OnLine Ker 1751
Shainu M.P. v. SBI, (Basant Balaji, J.), 2026 SCC OnLine Ker 1812

Shaji Joseph v. State of Kerala, (Gopinath P., J.), 2026 SCC OnLine Ker 1806

Shaji v. RBI, (Basant Balaji, J.), 2026 SCC OnLine Ker 1789

Shameer v. State of Kerala, (G. Girish, J.), 2026 SCC OnLine Ker 1713

Shamnad J. (Dr.) v. Adminsitrator Igbal College Trust, (N. Nagaresh, J.), 2026 SCC OnLine Ker
1798

Shamnad v. State of Kerala, (C. Pratheep Kumar, J.), 2026 SCC OnLine Ker 1709
Sheeba Navas v. Mathew Philip, (C.S. Dias, J.), 2026 SCC OnLine Ker 1705

Shiji Sunny v. State of Kerala, (Viju Abraham, J.), 2026 SCC OnLine Ker 1770
Shiju v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 1727

Shyahul Krishnan T.K. v. Kerala State Coop. Bank Ltd., (Basant Balaji, J.), 2026 SCC OnLine Ker
1799

Siddique A.H. v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1662

Sobhana v. State of Kerala, (C. Pratheep Kumar, J.), 2026 SCC OnLine Ker 1708

Soby K.P. v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 1721

Soju Thankachan v. Shriram Finance Ltd., (T.R. Ravi, J.), 2026 SCC OnLine Ker 1754

Sooraj K.P. v. State of Kerala, (C. Pratheep Kumar, J.), 2026 SCC OnLine Ker 1734

Sree Narayana Public School v. State of Kerala, (Viju Abraham, J.), 2026 SCC OnLine Ker 1774
Sreevalsan v. State of Kerala, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 1792

ST Mary's Orthodox Valiyapally v. State of Kerala, (Bechu Kurian Thomas, J.), 2026 SCC OnLine
Ker 1785

State of Kerala v. Niradeepam Roller Flour Mill, (Sushrut Arvind Dharmadhikari and P.V.
Balakrishnan, JJ.), 2026 SCC OnLine Ker 1767

State v. Bijith P., (Anil K. Narendran and Muralee Krishna S., JJ.), 2026 SCC OnLine Ker 1759
Subaida Beevi v. State of Kerala, (Viju Abraham, J.), 2026 SCC OnLine Ker 1784
Sudha Vijayan v. Kerala State Coop. Bank Ltd., (Gopinath P., J.), 2026 SCC OnLine Ker 1811

Suja Rajan v. Gandhi Bazar Merchants Society, (Sushrut Arvind Dharmadhikari and P.V.
Balakrishnan, JJ.), 2026 SCC OnLine Ker 1760

Sulochana v. Anitha, (Sathish Ninan and P. Krishna Kumar, JJ.), 2026 SCC OnLine Ker 1748
Sumesh v. State of Kerala, (G. Girish, J.), 2026 SCC OnLine Ker 1742

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156232

-47 -

Sumithran v. State, (G. Girish, J.), 2026 SCC OnLine Ker 1737
Sunitha Sunilkumar v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1668

Supreme, Marketing (P) Ltd. v. Kanakamma, (Mohammed Nias C.P., J.), 2026 SCC OnLine Ker
1753

Suresh R. v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1686

Suresh Vasudev v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1685

T.0. Abraham v. State of Kerala, (A. Badharudeen, J.), 2026 SCC OnLine Ker 1696

Thaikandy Sreedharan v. State of Kerala, (G. Girish, J.), 2026 SCC OnLine Ker 1743

Thilakan N.G. v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1682

Tomy Alex v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1674

Trivedi Maharshi Dineshbhai (Dr.) v. State of Kerala, (N. Nagaresh, J.), 2026 SCC OnLine Ker 1783

Union Bank of India v. Sreekumar V.D., (Sushrut Arvind Dharmadhikari and Syam Kumar V.M.,
11.), 2026 SCC OnLine Ker 1762

Usha Rani v. State of Kerala, (N. Nagaresh, J.), 2026 SCC OnLine Ker 1777

Vallikkunnu Service Coop. Bank Ltd. v. Kerala Coop. Tribunal, (Gopinath P., J.), 2026 SCC OnLine
Ker 1795

Velayudhan v. State of Kerala, (A. Badharudeen, J.), 2026 SCC OnLine Ker 1701

Venkatramana Bhat v. Anantha Bhat, (Sathish Ninan and P. Krishna Kumar, JJ.), 2026 SCC OnLine
Ker 1744

Vijayakumar K. v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1690
Vineesh v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 1692

Vysakh V.J. v. State of Kerala, (C. Pratheep Kumar, J.), 2026 SCC OnLine Ker 1711

X6 v. State of Kerala, (C. Pratheep Kumar, J.), 2026 SCC OnLine Ker 1707

X7 v. State of Kerala, (C. Pratheep Kumar, J.), 2026 SCC OnLine Ker 1722

Madras High Court [98]
A. Bharathi v. State of T.N., (S. Srimathy, J.), 2026 SCC OnLine Mad 1168
A. Mariammal v. Collector, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 18338
A. Renganathan v. Union of India, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 18376
A. Sankar v. Collector, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad 18325
A. Shanthi v. Town & Country Planning, (P.T. Asha, J.), 2025 SCC OnLine Mad 18346
A. Wahab v. Collector, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad 18326
A.M.P. Abdul Hakkim v. T.N. Waqf Board, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 18332

Akbar Batcha v. Revenue Divisional Officer, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine
Mad 18313

Anand Jewellers v. CIT, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 18335

Arte Bunkering DMCC v. Vessel MV Sea Moon, (N. Anand Venkatesh, J.), 2026 SCC OnLine Mad
1151

Balanagamal v. Commissioner, (Dr Anita Sumanth and C. Kumarappan, JJ.), 2025 SCC OnLine
Mad 18363

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156362

- 48 -

Bright Advertising v. Director of Municipal Administration, (P.T. Asha, J.), 2025 SCC OnLine Mad
18350

Bright Advertising v. Rural Development & Panchayat Raj Department, (P.T. Asha, J.), 2025 SCC
OnLine Mad 18349

BSNL v. Micro & Small Enterprises Facilitation Council, (N. Anand Venkatesh, J.), 2026 SCC
OnLine Mad 1159

C. Nithya v. Director of School Education, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 18358

Christian Brother Mission Assembly v. Collector, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad
18331

D. Christia Jebakumar v. Registrar, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 18366
D. Ramasubramanian v. State of T.N., (P.T. Asha, J.), 2025 SCC OnLine Mad 18343
Deepan v. State, (Sunder Mohan, J.), 2026 SCC OnLine Mad 1152

Dhanam v. T.N. Small Scale Industries Department, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad
18337

Eswara Prasath v. Revenue Divisional Officer, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine
Mad 18318

Flextronics Technolgies India (P) Ltd. v. Ministry of Finance, (Abdul Quddhese, J.), 2026 SCC
OnLine Mad 1172

G. Ramesh v. T.N. STC, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 18377
Ganesan v. Revenue Divisional Officer, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 18336

Gayathri Ramachandran v. Chennai Metropolitan Water Supply & Sewerage Board, (Senthilkumar
Ramamoorthy, J.), 2026 SCC OnLine Mad 1169

Govindarajan v. Superintending Engineer, (P.T. Asha, J.), 2025 SCC OnLine Mad 18354
Gowthami v. Sub Registrar, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 18333
H. Ajith Kumar v. Collector, (P.T. Asha, J.), 2025 SCC OnLine Mad 18351

K. Padmanathan v. T.N. STC (Kumbakonam) Ltd., (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad
18373

K. Palanisamy v. Principal Government Secretary, (P.T. Asha, J.), 2025 SCC OnLine Mad 18352
K. Palraj v. T.N. STC, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 18370
K. Sarath Kumar v. State, (S. Srimathy, J.), 2026 SCC OnLine Mad 1167

K. Vasantharajan v. Vijayalakshmi Krishnaswamy, (N. Sathish Kumar and R. Sakthivel, 1J.), 2026
SCC OnLine Mad 1147

Kaladevi v. Inspector General of Prisons, (G.K. Ilanthiraiyan and R. Poornima, JJ.), 2026 SCC
OnLine Mad 1164

Kaliyammal v. Valliammal, (Dr A.D. Maria Clete, J.), 2026 SCC OnLine Mad 1160
Karikalan v. State, (A.D. Jagadish Chandira, J.), 2026 SCC OnLine Mad 1157
L. Murugaperumal v. T.N. STC, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 18379

L. Veerakali v. Tahsildar, Thiruvenkadam, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad
18324

Laskminarasiman v. Collector, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad 18317
Laskminarasiman v. Collector, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad 18319

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156319

-49 -

M. Dinesh Kumar v. Health & Family Welfare Department, (M. Dhandapani, J.), 2026 SCC OnLine
Mad 1173

M. Paulraj v. T.N. STC, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 18368

M. Sakthi v. State, (Sunder Mohan, J.), 2026 SCC OnLine Mad 1155

M. Singaram v. State, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 18330

M.K. Guru Raja Prasath v. State of T.N., (Abdul Quddhose, J.), 2025 SCC OnLine Mad 18359
M.R. Ravichandran v. State of T.N., (Abdul Quddhose, J.), 2025 SCC OnLine Mad 18339
Mahadhevan v. Collector, (S. Srimathy, J.), 2026 SCC OnLine Mad 1166

Mariyammal v. Tahsildar, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad 18322

Mediaone Global Entertainment Ltd. v. Ad Bureau Advertising (P) Ltd., (Sunder Mohan, J.), 2026
SCC OnLine Mad 1154

Mohan v. State (UT of Puducherry), (Sunder Mohan, J.), 2026 SCC OnLine Mad 1153
N. Amose v. Collector, (P.T. Asha, J.), 2025 SCC OnLine Mad 18348

N. Kumar v. Collector, (Dr G. Jayachandran and K.K. Ramakrishnan, JJ.), 2026 SCC OnLine Mad
1163

N. Seka v. T.N. STC (Kumbakonam) Ltd., (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 18381
Natarajan v. Regional Passport Officer, (P.T. Asha, J.), 2025 SCC OnLine Mad 18353

Om Freight Forwarders Ltd. v. M.V. Nereus Progress, (N. Anand Venkatesh, J.), 2026 SCC OnLine
Mad 1149

P. Ganesan v. Revenue Divisional Officer, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad
18361

P. Lakshmi v. District Revenue Officer, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad
18316

P. Pandiyan v. Tashildar, Taluk, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad 18321

P. Rajendran v. State Express Transport Corpn. Ltd., (K. Kumaresh Babu, J.), 2025 SCC OnLine
Mad 18378

P. Ramasamy v. T.N. STC (Kumbakonam) Ltd., (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad
18372

P. Santhosh v. J. Kishore, (N. Anand Venkatesh, J.), 2026 SCC OnLine Mad 1150

P. Sekar v. T.N. STC (Kumbakonam) Ltd., (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 18371
P. Shunmugam v. T.N. SRTC, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 18369

P. Suresh Kumar v. Commr., (A.D. Jagadish Chandira, J.), 2026 SCC OnLine Mad 1162
Palaniyandi v. Collector, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad 18327
Parvathi v. Tahsildar, Madurai, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad 18315
Proprietor v. State of T.N., (B. Pugalendhi, J.), 2025 SCC OnLine Mad 18382

Purushothaman v. Inspector General of Registration, (Senthilkumar Ramamoorthy, J.), 2026 SCC
OnLine Mad 1170

R. Madhuprakash v. Town & Country Planning, (P.T. Asha, J.), 2025 SCC OnLine Mad 18345
R. Muthukumar v. Superintending Engineer (H), (P.T. Asha, J.), 2025 SCC OnLine Mad 18355

R. Sundarrajan v. Collector, (Dr Anita Sumanth and C. Kumarappan, JJ.), 2025 SCC OnLine Mad
18365

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156364

-50 -

R. Suresh Kumar v. State, (S. Srimathy, J.), 2026 SCC OnLine Mad 1165

Raja Mohammed v. Collector, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad 18323
Rajesh v. State, (Sunder Mohan, J.), 2026 SCC OnLine Mad 1156

Rituraj Singh v. General Manager, (A.D. Jagadish Chandira, J.), 2025 SCC OnLine Mad 18367
RRK & Co. v. Superintending Engineer, (P.T. Asha, J.), 2025 SCC OnLine Mad 18356

RRR Transport v. State Tax Officer, (Dr Anita Sumanth and Mummineni Sudheer Kumar, JJ.), 2026
SCC OnLine Mad 1171

S. Arunachalam v. Special District Revenue Officer, (Senthilkumar Ramamoorthy, J.), 2025 SCC
OnLine Mad 18314

S. Duraisamy v. Commissioner & Director of Land Survey & Land Taxes, (Abdul Quddhose, J.), 2025
SCC OnLine Mad 18340

S. Madasamy v. District Registrar, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 18334
S. Mahesh v. Sub Registrar, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 18329

S. Ranjitham v. District Revenue Officer, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad
18320

S.K.P. Murugan v. District Revenue Officer, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine
Mad 18328

Saravanakumar v. Chief Engineer, (P.T. Asha, J.), 2025 SCC OnLine Mad 18342
Secretary v. State of T.N., (Abdul Quddhose, J.), 2025 SCC OnLine Mad 18341

Selvan v. State Information Commission, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad
18362

Senthil Wood Carvings v. Regional Director, (P.T. Asha, J.), 2025 SCC OnLine Mad 18347

Senthilkumar v. Rural Development & Panchayat Raj, (K. Kumaresh Babu, J.), 2025 SCC OnLine
Mad 18357

Shanmugasundaram Sv. T.N. STC (Kumbakonam) Ltd., (K. Kumaresh Babu, J.), 2025 SCC OnLine
Mad 18375

Soundarajan v. Commr., (Dr Anita Sumanth and Mummineni Sudheer Kumar, JJ.), 2026 SCC
OnLine Mad 1174

T. Murugesan v. T.N. STC, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 18374

T.K. Karupannasamy v. Masilamani, (N. Sathish Kumar and R. Sakthivel, JJ.), 2026 SCC OnLine
Mad 1148

T.V. Selvaraju v. T.N. STC (Kumbakonam) Ltd., (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad
18380

Trichy District Bus Owners Assn. v. Insurance Regulatory & Development Authority, (G.R.
Swaminathan, J.), 2025 SCC OnLine Mad 18364

Tvl. Contractor & ARM Agencies v. State Tax Officer-1, (Dr Anita Sumanth and Mummineni
Sudheer Kumar, JJ.), 2026 SCC OnLine Mad 1161

Umapathi v. State, (G.K. Ilanthiraiyan and R. Poornima, JJ.), 2026 SCC OnLine Mad 1158
V. Solai v. Collector, (Dr Anita Sumanth and C. Kumarappan, JJ.), 2025 SCC OnLine Mad 18360
V. Yegneswaran v. Town & Country Planning, (P.T. Asha, J.), 2025 SCC OnLine Mad 18344

Madhya Pradesh High Court [132]

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156343

-51 -

Abhishak Verma v. State of M.P., (Pramod Kumar Agrawal, J.), 2025 SCC OnLine MP 10526
Ajay v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10566

Amir v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10551

Anil Bodkhe v. State of M.P., (Gajendra Singh, J.), 2025 SCC OnLine MP 10602

Anil Kumar Batham v. State of M.P., (Anand Singh Bahrawat, J.), 2025 SCC OnLine MP 10637
Anishuddin v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10522

Ankit Agrawal v. Veertag Trading Co., (Pramod Kumar Agrawal, J.), 2025 SCC OnLine MP 10622
Arshad v. State of M.P., (Pramod Kumar Agrawal, J.), 2025 SCC OnLine MP 10538

Ashok Singh Kushwah v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10518
Ashraf'v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10541

Ashutosh Sharma v. State of M.P., (Anand Singh Bahrawat, J.), 2025 SCC OnLine MP 10631

Atul Pawar v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10600

Bagdiram v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10554

Bagdiram v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10555

Bherulal v. Kameri Bai, (Alok Awasthi, J.), 2025 SCC OnLine MP 10624

Blarav. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10568

Brij Mohan Jha v. State of M.P., (Anand Singh Bahrawat, J.), 2025 SCC OnLine MP 10633
Chunne Khan v. M.P. Wakf Board, (G.S. Ahluwalia, J.), 2025 SCC OnLine MP 10588

Damodar Singh v. State of M.P., (B.P. Sharma, J.), 2025 SCC OnLine MP 10598

Dara v. State of M.P., (Vivek Rusia and Binod Kumar Dwivedi, JJ.), 2025 SCC OnLine MP 10592
Deepak Bundela v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10534
Deepti Jain v. Kailash Chandra, (Ratnesh Chandra Singh Bisen, J.), 2025 SCC OnLine MP 10620
Devilal v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10553

Dhan Singh v. M.P. Paschim Kshetra Vidhyut Vitran Co. Ltd., (Gajendra Singh, J.), 2025 SCC
OnLine MP 10608

Dilip v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10547

Farhan v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10557

Gagan Sikarwar v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10573
Gajendra Singh Kushwah v. State of M.P., (Anand Singh Bahrawat, J.), 2025 SCC OnLine MP 10629
Govardhanlal Meghwal v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10550
Halle Lodhi v. Khemchand, (Himanshu Joshi, J.), 2025 SCC OnLine MP 10514

Hindustan Express Morena v. Richa Agency, (Hirdesh, J.), 2025 SCC OnLine MP 10578

Imran Khan v. Union of India, (Vivek Rusia and Binod Kumar Dwivedi, JJ.), 2025 SCC OnLine MP
10593

Jafar Khan v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10536

Jagdish v. State of M.P., (Vivek Rusia and Binod Kumar Dwivedi, JJ.), 2025 SCC OnLine MP
10591

Janki Uike v. Sanjay Kumar Patel, (Himanshu Joshi, J.), 2025 SCC OnLine MP 10616
Jardhan Singh v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10542
Jaswinder v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10524

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156428

-52 -

Jay v. State of M.P., (Subodh Abhyankar, J.), 2025 SCC OnLine MP 10545

Jitendra Parmar v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10558
Jitendra Singh Gurjar v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10571
Jujhar Singh v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10548

Kailash Gunwani v. State of M.P., (Pramod Kumar Agrawal, J.), 2025 SCC OnLine MP 10543
Kailashi Bai v. Lalla Sharma, (Hirdesh, J.), 2025 SCC OnLine MP 10618

Kallu v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10564

Keshav Singh v. Abdul Rasid Kammo Khan, (Hirdesh, J.), 2025 SCC OnLine MP 10614

Kiran v. State of M.P., (Vivek Rusia and Binod Kumar Dwivedi, JJ.), 2025 SCC OnLine MP 10589
Krapal Singh v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 10623

Ladoo v. State of M.P., (Gajendra Singh, J.), 2025 SCC OnLine MP 10594

Laxmichand v. State of M.P., (B.P. Sharma, J.), 2025 SCC OnLine MP 10603

Leela Shankar Trivedi v. M.P. State Agro Industries Development Corpn. Ltd., (Vijay Kumar Shukla,
J.), 2025 SCC OnLine MP 10636

Leelabai v. Sanjay Malviya, (Alok Awasthi, J.), 2025 SCC OnLine MP 10575

Liberty Mens Wear v. Talent Interprises, (Subodh Abhyankar, J.), 2025 SCC OnLine MP 10537
Madan Sharma v. Brajmohan Singh Baghel, (Hirdesh, J.), 2025 SCC OnLine MP 10580
Magma HDI General Insurace Co. v. Rajni Bai, (Hirdesh, J.), 2025 SCC OnLine MP 10516
Mahakunwar Bai v. Ram Singh, (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10626
Mahendra v. State of M.P., (Subodh Abhyankar, J.), 2025 SCC OnLine MP 10544

Mahesh Sharma v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10567
Mahesh Singh Bhadoriya v. Municipal Councile Akoda, (Hirdesh, J.), 2025 SCC OnLine MP 10507
Mangilal v. State of M.P., (Ramkumar Choubey, J.), 2025 SCC OnLine MP 10606

Manish v. State of M.P., (Gajendra Singh, J.), 2025 SCC OnLine MP 10599

Mehmood v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10552

Mona Tiwari v. Rachna Sharma, (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10519

Mukesh v. State of M.P., (Vivek Rusia and Binod Kumar Dwivedi, JJ.), 2025 SCC OnLine MP
10590

Nagina Upadhyay v. State of M.P., (Anand Singh Bahrawat, J.), 2025 SCC OnLine MP 10635
Narendra Singh Gond v. State of M.P., (Ramkumar Choubey, J.), 2025 SCC OnLine MP 10607
National Insurance Co. Ltd. v. Mahila Madeena, (Hirdesh, J.), 2025 SCC OnLine MP 10583

Neelesh Tiwari v. Sushma Sharma, (Vishal Dhagat and B.P. Sharma, JJ.), 2025 SCC OnLine MP
10612

New India Assurance Co. Ltd. v. Chavinarayan Pandey, (Pavan Kumar Dwivedi, J.), 2025 SCC
OnLine MP 10615

New India Insurance Co. Ltd. v. Sunil Kumarnamdeo, (Himanshu Joshi, J.), 2025 SCC OnLine MP
10513

Nilesh Dhawan v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10563
Noshaba Naz v. State of M.P., (Subodh Abhyankar, J.), 2025 SCC OnLine MP 10535
Pankhi GK Jain v. Gunsagar A Jain, (Alok Awasthi, J.), 2025 SCC OnLine MP 10625

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156528

-53 -

Pappi Bai v. Hari Singh, (Hirdesh, J.), 2025 SCC OnLine MP 10512

Parmal Singh Raghuwanshi v. State of M.P., (Anand Singh Bahrawat, J.), 2025 SCC OnLine MP
10638

Phoolwati v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10530
Praduman v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10556

Prahlad Thakur v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2025 SCC
OnLine MP 10604

Prakash v. Shobha, (Gajendra Singh, J.), 2025 SCC OnLine MP 10508

Pratap Singh v. Amit Parmar, (Pavan Kumar Dwivedi, J.), 2025 SCC OnLine MP 10617

Prem Babu v. Dheeru K. Mani Bannan, (Hirdesh, J.), 2025 SCC OnLine MP 10613

Pushpa Devi v. Shyam Kumar, (Alok Awasthi, J.), 2025 SCC OnLine MP 10582

Raj v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10533

Raja Balmiki v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10539
Rajantibai v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10528

Rajendra Shrivastava v. State of M.P., (Anand Singh Bahrawat, J.), 2025 SCC OnLine MP 10632
Rajiv Kumar Dixit v. Raeuf Ali, (Himanshu Joshi, J.), 2025 SCC OnLine MP 10515

Raju v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10549

Rajveer Arya Bansal v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10531
Rakesh Kumar Gupta v. Gulabran, (G.S. Ahluwalia, J.), 2025 SCC OnLine MP 10584
Ramkrishna Raghuwanshi v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 10521
Ravi v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10562

Rewa Shanker Dubey v. State of M.P., (B.P. Sharma, J.), 2025 SCC OnLine MP 10596

Rishabh Yadav v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10523
Robin Yadav v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10574

Rohit Singh Rajput v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2025 SCC
OnLine MP 10595

Rohit v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10560
Rohit v. State of M.P., (Subodh Abhyankar, J.), 2025 SCC OnLine MP 10540
Sachin Mittal v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 10621

Sandhya Laddal v. Prakash Laddal, (Vishal Dhagat and B.P. Sharma, JJ.), 2025 SCC OnLine MP
10611

Sanil V. Samuel v. Union of India, (Pramod Kumar Agrawal, J.), 2025 SCC OnLine MP 10527
Sanjay Malviya v. Leelabai, (Alok Awasthi, J.), 2025 SCC OnLine MP 10576
Santosh v. Taramati, (Vivek Rusia and Binod Kumar Dwivedi, JJ.), 2025 SCC OnLine MP 10509

Saral Mahila Vikas Samiti v. Extra Marks Education (P) Ltd., (Himanshu Joshi, J.), 2025 SCC
OnLine MP 10619

Satish Sahu v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10569
Saurabh Sharma v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10572
Sevaram v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10609
Shailesh Patil v. State of M.P., (Achal Kumar Paliwal, J.), 2025 SCC OnLine MP 10510

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156414

-54 -

Shalabh Jadhav v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 10520
Shamim Bano v. Moh. Shahrukh, (Alok Awasthi, J.), 2025 SCC OnLine MP 10581
Shivpratap Singh Rajawat v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10570

Shriram v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2025 SCC OnLine MP
10597

Shyam Kumar v. Pushpadevi, (Alok Awasthi, J.), 2025 SCC OnLine MP 10579

Siddhant Kadam v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10559
Sonam v. Brajesh Kumar, (Vishal Dhagat and B.P. Sharma, JJ.), 2025 SCC OnLine MP 10610
State of M.P. v. Bhagwat Prasad Paney, (Deepak Khot, J.), 2025 SCC OnLine MP 10586

State of M.P. v. Idris, (Ramkumar Choubey, J.), 2025 SCC OnLine MP 10605

State of M.P. v. Ramanuj Awasthi, (Deepak Khot, J.), 2025 SCC OnLine MP 10585

State of M.P. v. Ramanuj Awasthi, (Deepak Khot, J.), 2025 SCC OnLine MP 10587

Subhash Chourasiya v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10532
Sunderlal v. State of M.P., (Gajendra Singh, J.), 2025 SCC OnLine MP 10601

Sunil Lalawat v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10565
Suresh Soni v. Secretary, (Amit Seth, J.), 2025 SCC OnLine MP 10628

Tanvi Singh v. Ashutosh Kumar Singh, (Alok Awasthi, J.), 2025 SCC OnLine MP 10577

Tarun v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 10561

Umesh Namdeo v. Chhotelal Chourasiya, (Himanshu Joshi, J.), 2025 SCC OnLine MP 10517
United India Insurance Co. Ltd. v. Pravesh Raja, (Hirdesh, J.), 2025 SCC OnLine MP 10511
Uttam Singh Dangi v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10529
Vaibhav v. State of M.P., (Subodh Abhyankar, J.), 2025 SCC OnLine MP 10546

Vasudev Sharma v. State of M.P., (Amit Seth, J.), 2025 SCC OnLine MP 10634

Vikki v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 10525

Virendra Prakash v. State of M.P., (Anand Singh Bahrawat, J.), 2025 SCC OnLine MP 10627
Vishnu v. Ram Murti, (Amit Seth, J.), 2025 SCC OnLine MP 10630

Orissa High Court [31]
Abhimanyu Behera v. Collector, (Ananda Chandra Behera, J.), 2025 SCC OnLine Ori 5335
Arabinda Swain v. State of Odisha, (Ananda Chandra Behera, J.), 2025 SCC OnLine Ori 5338
Aruna Kumar Prusty v. Collector, (Ananda Chandra Behera, J.), 2025 SCC OnLine Ori 5332
Balakrushna Swain v. State of Odisha, (Dixit Krishna Shripad, J.), 2025 SCC OnLine Ori 5318
Basudev Ghadei v. Collector, (Ananda Chandra Behera, J.), 2025 SCC OnLine Ori 5331
Braja Kishore Mohanty v. State of Odisha, (Dixit Krishna Shripad, J.), 2025 SCC OnLine Ori 5322
Budun Minji v. Union of India, (Dr Sanjeeb K Panigrahi, J.), 2025 SCC OnLine Ori 5315
Charan Pahan v. Sudarsan Barik, (A.C. Behera, J.), 2025 SCC OnLine Ori 5313
Dhamali Patel v. Plant Manager, (Ananda Chandra Behera, J.), 2025 SCC OnLine Ori 5311
Dharama Sangha v. State of Odisha, (Dr Sanjeeb K Panigrahi, J.), 2025 SCC OnLine Ori 5326
Kalinga Saw Mill v. State of Odisha, (Dr Sanjeeb K Panigrahi, J.), 2025 SCC OnLine Ori 5330

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156582

-55 -

Kanchanshree Behera v. Pradeep Kumar Behera, (Sanjay Kumar Mishra, J.), 2025 SCC OnLine
Ori 5321

Manorama Panda v. Collector, (Ananda Chandra Behera, J.), 2025 SCC OnLine Ori 5334
Muralidhar Swain v. Vice Chancellor, (Dixit Krishna Shripad, J.), 2025 SCC OnLine Ori 5323
Nabanita Das v. Union of India, (Dr Sanjeeb K Panigrahi, J.), 2025 SCC OnLine Ori 5317
Nilandri v. State of Odisha, (Ananda Chandra Behera, J.), 2025 SCC OnLine Ori 5336

Nirupar Manta v. Union of India, (Dr Sanjeeb K Panigrahi, J.), 2025 SCC OnLine Ori 5316
Purusottam Barik v. State of Odisha, (Sashikanta Mishra, J.), 2025 SCC OnLine Ori 5324

R. Surya Prakash Rao v. State of Odisha, (A.C. Behera, J.), 2025 SCC OnLine Ori 5328
Radhakanta Sahu v. State of Odisha, (Ananda Chandra Behera, J.), 2025 SCC OnLine Ori 5337
Rama Sundari Samal v. Collector, (Ananda Chandra Behera, J.), 2025 SCC OnLine Ori 5333
Rinki Panigrahi v. Ladu Kishore Tripathy, (Sanjay Kumar Mishra, J.), 2025 SCC OnLine Ori 5320
Rokkam Bharatiamma v. State of Odisha, (A.C. Behera, J.), 2025 SCC OnLine Ori 5325
Samaptika Behera v. State of Odisha, (Chittaranjan Dash, J.), 2025 SCC OnLine Ori 5312
Sanjay Kumar Perei v. State of Odisha, (Sashikanta Mishra, J.), 2025 SCC OnLine Ori 5339
Sarat Dash v. Subash Chandra Dash, (A.C. Behera, J.), 2025 SCC OnLine Ori 5329

Savitri Devi v. Srikrushna Academy, (Sashikanta Mishra, J.), 2025 SCC OnLine Ori 5319

Shakti Prasad Mishra v. State of Odisha, (Manash Ranjan Pathak and Mruganka Sekhar Sahoo, JJ.),
2025 SCC OnLine Ori 5327

Srusti Prava Das v. Basanta Kumar Dash, (Ananda Chandra Behera, J.), 2025 SCC OnLine Ori
5314

Susanta Kumar Dhalasamanta v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 465
Susanta Kumar Samal v. State of Odisha, (G. Satapathy, J.), 2025 SCC OnLine Ori 5310

Patna High Court [52]
Abhishek Kumar v. State of Bihar, (Sourendra Pandey, J.), 2025 SCC OnLine Pat 4202
Akash Kumar v. State of Bihar, (Chandra Shekhar Jha, J.), 2025 SCC OnLine Pat 4182
Amit Chaudhary v. State of Bihar, (Chandra Shekhar Jha, J.), 2025 SCC OnLine Pat 4188
Amresh Kumar v. State of Bihar, (Sourendra Pandey, J.), 2025 SCC OnLine Pat 4199

Bihar State Food & Civil Supplies Corpn. Ltd. v. Guptaji Brothers Rice Mill (P), (Rajeev Ranjan
Prasad and Praveen Kumar, JJ.), 2026 SCC OnLine Pat 650

Bimal Kumar v. State of Bihar, (Harish Kumar, J.), 2025 SCC OnLine Pat 4207

Binod Yadav v. State of Bihar, (Chandra Shekhar Jha, J.), 2025 SCC OnLine Pat 4183
Chhote Dubey v. State of Bihar, (A. Abhishek Reddy, J.), 2025 SCC OnLine Pat 4179
Dharmendra Kumar v. State of Bihar, (Shailendra Singh, J.), 2026 SCC OnLine Pat 654
Dharmendra Yadav v. State of Bihar, (Prabhat Kumar Singh, J.), 2025 SCC OnLine Pat 4186
Garbhu Sah v. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 657
Ghanshyam Kumar v. State of Bihar, (Satyavrat Verma, J.), 2025 SCC OnLine Pat 4197

Guddu Miyan v. State of Bihar, (Rajeev Ranjan Prasad and Praveen Kumar, JJ.), 2026 SCC OnLine
Pat 652

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156636

-56 -

Hakim Miya v. State of Bihar, (Chandra Shekhar Jha, J.), 2025 SCC OnLine Pat 4187
Haritima Sinha v. State of Bihar, (Harish Kumar, J.), 2025 SCC OnLine Pat 4208
Hiralal Yadav v. State of Bihar, (Rudra Prakash Mishra, J.), 2025 SCC OnLine Pat 4195
Jimdar Mukhiya v. State of Bihar, (Chandra Shekhar Jha, J.), 2025 SCC OnLine Pat 4185
Kanhaiya Rawat v. State of Bihar, (Chandra Shekhar Jha, J.), 2025 SCC OnLine Pat 4181
Kanhaiya Yadav v. State of Bihar, (Shailendra Singh, J.), 2026 SCC OnLine Pat 653
Kishor Kunal v. State of Bihar, (Partha Sarthy, J.), 2025 SCC OnLine Pat 4176

Kundan Singh v. State of Bihar, (Rudra Prakash Mishra, J.), 2025 SCC OnLine Pat 4193
Lok Prakash Singh v. State of Bihar, (Harish Kumar, J.), 2026 SCC OnLine Pat 645
Mohd. Majid v. State of Bihar, (Sourendra Pandey, J.), 2025 SCC OnLine Pat 4196
Mukesh Kumar v. State Of Bihar, (Partha Sarthy, J.), 2026 SCC OnLine Pat 648

New India Assurance Co. Ltd. v. Apollo Trauma Centre, (Rajeev Ranjan Prasad and Praveen
Kumar, JJ.), 2026 SCC OnLine Pat 651

Pramod Kumar Premi v. State of Bihar, (Sudhir Singh and Rajesh Kumar Verma, JJ.), 2026 SCC
OnLine Pat 644

Raj Kumar Sah v. State of Bihar, (Anil Kumar Sinha, J.), 2025 SCC OnLine Pat 4203
Rajeev Kumar v. State of Bihar, (Satyavrat Verma, J.), 2025 SCC OnLine Pat 4190

Rajeev Ranjan v. State of Bihar, (Bibek Chaudhuri, J.), 2026 SCC OnLine Pat 643

Ram Bahadur Prasad v. State of Bihar, (Harish Kumar, J.), 2026 SCC OnLine Pat 649
Ramacast Ltd. v. State of Bihar, (Satyavrat Verma, J.), 2025 SCC OnLine Pat 4205

Rambha Devi v. State of Bihar, (Partha Sarthy, J.), 2025 SCC OnLine Pat 4177

Ravindra Singh v. State of Bihar, (Satyavrat Verma, J.), 2025 SCC OnLine Pat 4194

Rit Lal Yadav v. State of Bihar, (Arun Kumar Jha, J.), 2025 SCC OnLine Pat 4204

Sanjeev Kumar v. State of Bihar, (Sunil Dutta Mishra, J.), 2026 SCC OnLine Pat 656
Sanjeev Kumar v. State of Bihar, (A. Abhishek Reddy, J.), 2025 SCC OnLine Pat 4180
Seraj Anwar v. State of Bihar, (Partha Sarthy, J.), 2026 SCC OnLine Pat 646

Sharwan Kumar v. State of Bihar, (Satyavrat Verma, J.), 2025 SCC OnLine Pat 4191
Shashikant Singh v. State of Bihar, (Sourendra Pandey, J.), 2026 SCC OnLine Pat 655
Shishupal Rai v. State of Bihar, (Prabhat Kumar Singh, J.), 2025 SCC OnLine Pat 4184
Shivam Kumar v. State of Bihar, (Sourendra Pandey, J.), 2025 SCC OnLine Pat 4201

Sipahi Mahto v. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 658

Sonali Sharma v. State of Bihar, (Rudra Prakash Mishra, J.), 2025 SCC OnLine Pat 4192
Sonu Kumar v. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 659

Subhash Kumar Yadav v. State of Bihar, (Sourendra Pandey, J.), 2025 SCC OnLine Pat 4200
Sunil Kumar v. State of Bihar, (Ajit Kumar, J.), 2026 SCC OnLine Pat 647

Swarnima Gupta v. Barun Kumar Choudhary, (Harish Kumar, J.), 2025 SCC OnLine Pat 4206
Uma Pandey v. Munna Pandey, (Khatim Reza, J.), 2025 SCC OnLine Pat 4175

Vijay Yadav v. State of Bihar, (Chandra Shekhar Jha, J.), 2025 SCC OnLine Pat 4189

Vishal Gupta v. Nandita, (Nani Tagia and Sunil Dutta Mishra, JJ.), 2026 SCC OnLine Pat 660
Vishal Yadav v. State of Bihar, (Sourendra Pandey, J.), 2025 SCC OnLine Pat 4198

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156617

-57 -

Yashoda Devi v. State of Bihar, (A. Abhishek Reddy, J.), 2025 SCC OnLine Pat 4178

Punjab and Haryana High Court [464]
Adesh v. State of Haryana, (Manisha Batra, J.), 2026 SCC OnLine P&H 954
Afzal v. Yogesh Kumar, (Sudeepti Sharma, J.), 2025 SCC OnLine P&H 22348
Aggarwal Sons v. Union of India, (Jasgurpreet Singh Puri, J.), 2026 SCC OnLine P&H 949

Ajit Kumar v. State of Haryana, (Deepak Sibal and Lapita Banerji, JJ.), 2025 SCC OnLine P&H
22266

Ajit Singh v. State of Punjab, (Sumeet Goel, J.), 2025 SCC OnLine P&H 22228

All India Antyodaya Education Society v. State of Haryana, (Sheel Nagu, C.J. and Sanjiv Berry, J.),
2025 SCC OnLine P&H 22342

Amandeep Singh v. State of Punjab, (Manisha Batra, J.), 2025 SCC OnLine P&H 22240
Amandeep Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 961
Amarjeet Singh v. State of Punjab, (Yashvir Singh Rathor, J.), 2025 SCC OnLine P&H 22046
Amarjit Singh v. State of Punjab, (Ramesh Kumari, J.), 2025 SCC OnLine P&H 22167
Amarseer Singh v. State of Punjab, (Deepinder Singh Nalwa, J.), 2025 SCC OnLine P&H 22273
Amit Goyal v. State of Haryana, (Vinod S. Bhardwaj, J.), 2025 SCC OnLine P&H 22192
Amit Gupta v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 965

Amit Kumar v. State of Haryana, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 22173

Amit Kumar v. State of Punjab, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 22209

Amrik Singh v. State of Punjab, (Yashvir Singh Rathor, J.), 2025 SCC OnLine P&H 22042
Amrish Goyal v. Vinay Kumar Bansal, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 966
Angoori v. Escorts Tractors Ltd., (Pankaj Jain, J.), 2025 SCC OnLine P&H 22357

Anil Kumar v. Haryana Staff Selection Commission, (Tribhuvan Dahiya, J.), 2025 SCC OnLine
P&H 22298

Anil Kumar v. Nand Pal, (Rupinderjit Chahal, J.), 2025 SCC OnLine P&H 22145

Anil Kumar v. State (UT of Chandigarh), (Jagmohan Bansal, J.), 2025 SCC OnLine P&H 22257
Anil Kumar v. State of Haryana, (H.S. Grewal, J.), 2025 SCC OnLine P&H 22123

Anil Kumar v. State of Haryana, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 22327
Anita Netam v. State of Haryana, (Surya Partap Singh, J.), 2025 SCC OnLine P&H 22225
Anjali v. Abhay, (Archana Puri, J.), 2025 SCC OnLine P&H 22382

Anju Rani v. Santosh Devi, (Mandeep Pannu, J.), 2025 SCC OnLine P&H 22106

Ankit Malhotra v. State of Punjab, (Sumeet Goel, J.), 2025 SCC OnLine P&H 22212

Ankush Shokeen v. Vinod, (Sudeepti Sharma, J.), 2025 SCC OnLine P&H 22359

Anup Sharma v. State of Punjab, (Kuldeep Tiwari, J.), 2025 SCC OnLine P&H 22292

Anuradha Gupta v. Sub Divisional Magistrate, (Anupinder Singh Grewal and Amarinder Singh
Grewal, JJ.), 2025 SCC OnLine P&H 22264

Anurag Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 972
Aparjit Singh v. State of Punjab, (Amarjot Bhatti, J.), 2025 SCC OnLine P&H 22000
Arita Sharma v. Kamal Khera, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 991

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157095

-58 -

Arshdeep Singh v. State of Punjab, (Yashvir Singh Rathor, J.), 2025 SCC OnLine P&H 22008
Arun Kumar v. State of Haryana, (Manisha Batra, J.), 2025 SCC OnLine P&H 22062

Ashok Kumar Bhatia v. State of Haryana, (Harsh Bunger, J.), 2025 SCC OnLine P&H 22294
Ashwani Kumar v. Davinder Singh, (Rupinderjit Chahal, J.), 2025 SCC OnLine P&H 22131
ASI Sahib Singh v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 22165
Aslam Khan v. State of Haryana, (Harsh Bunger, J.), 2025 SCC OnLine P&H 22311

Avtar Singh v. Karnesh, (Rupinderjit Chahal, J.), 2025 SCC OnLine P&H 22052

Avtar Singh v. State (UT of Chandigarh), (Jagmohan Bansal, J.), 2025 SCC OnLine P&H 22262
Ayub Khan v. Union of India, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 22293

Azad Singh v. State of Haryana, (Ashwani Kumar Mishra and Rohit Kapoor, JJ.), 2025 SCC
OnLine P&H 22365

Babbu Singh v. State of Punjab, (Anoop Chitkara, J.), 2025 SCC OnLine P&H 22066
Babli Devi v. Ram Pal, (Deepak Gupta, J.), 2025 SCC OnLine P&H 22344

Bablu v. State of Punjab, (Anoop Chitkara, J.), 2025 SCC OnLine P&H 22186

Badri Lal Jaat v. State of Haryana, (Manisha Batra, J.), 2026 SCC OnLine P&H 953

Bala v. Angrej Singh, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 997

Balbir Singh v. State of Punjab, (Harsh Bunger, J.), 2025 SCC OnLine P&H 22300

Baldev Singh v. State of Haryana, (Suvir Sehgal, J.), 2026 SCC OnLine P&H 988

Baldev Singh v. State of Haryana, (Vinod S. Bhardwaj, J.), 2025 SCC OnLine P&H 22197
Baldev Singh v. State of Punjab, (Anoop Chitkara, J.), 2025 SCC OnLine P&H 22054
Balinder v. State of Haryana, (Harsh Bunger, J.), 2025 SCC OnLine P&H 22125

Balish Kumar v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 22309
Balwinder Singh v. Pardeep Kumar, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 22144
Balwinder Singh v. State of Haryana, (Jagmohan Bansal, J.), 2025 SCC OnLine P&H 22271
Banta Singh v. Diwan Singh, (Parmod Goyal, J.), 2025 SCC OnLine P&H 22104

Batti v. Roshan, (Mandeep Pannu, J.), 2025 SCC OnLine P&H 22374

Bijender Singh v. State of Haryana, (Rajesh Bhardwaj, J.), 2026 SCC OnLine P&H 955
Binder v. State of Punjab, (Anoop Chitkara, J.), 2025 SCC OnLine P&H 21998

Binder v. State of Punjab, (Rupinderjit Chahal, J.), 2025 SCC OnLine P&H 22036

Bohar Singh v. State of Punjab, (Sukhvinder Kaur, J.), 2025 SCC OnLine P&H 22049
Boota Ram v. Balkar Singh, (Vikram Aggarwal, J.), 2025 SCC OnLine P&H 22377

Bunty Singh v. Daljit Singh, (Pankaj Jain, J.), 2025 SCC OnLine P&H 22086

Central City Welfare Society v. Didar Singh Dhillon, (Vikram Aggarwal, J.), 2025 SCC OnLine
P&H 22099

Chanda Ram v. State of Haryana, (Manisha Batra, J.), 2025 SCC OnLine P&H 22127
Chanderpati v. Parmod, (Nidhi Gupta, J.), 2025 SCC OnLine P&H 22347

Charan Singh v. R.K. Dhawan, (Virinder Aggarwal, J.), 2025 SCC OnLine P&H 22372
Charno v. State of Punjab, (Anoop Chitkara, J.), 2025 SCC OnLine P&H 22120

Chet Ram v. State of Haryana, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 22277
Chief Engineer v. Zulfi Ram, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 22373

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157033

-59 -

Cholamandalam Ms. General Insurance Co. Ltd. v. Dalbir Singh, (Parmod Goyal, J.), 2025 SCC
OnLine P&H 22351

CML Buffalow Calf Meat v. State of Union Territory, (Suvir Sehgal, J.), 2025 SCC OnLine P&H
22307

Daljit Singh Dalal v. VSR Infratech (P) Ltd., (Vikas Bahl, J.), 2025 SCC OnLine P&H 22085
Daulat Maseeh v. State of Haryana, (Manisha Batra, J.), 2025 SCC OnLine P&H 22191
Davinder Verma v. State of Punjab, (Subhas Mehla, J.), 2025 SCC OnLine P&H 22244
Deen Mohd v. State of Haryana, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 22011
Deepak Kumar v. State of Haryana, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 22338

Delhi Integrated Multi Modal Transit System Ltd. v. Regional Provident Fund Commission, (Kuldeep
Tiwari, J.), 2025 SCC OnLine P&H 22337

Desh Raj v. Mubin, (Rupinderjit Chahal, J.), 2025 SCC OnLine P&H 22147

Desh Raj v. Mubin, (Rupinderjit Chahal, J.), 2025 SCC OnLine P&H 22150

Devinder Singh Gill v. State of Punjab, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 22002
Devinder Singh v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 22272
Dhan Singh v. State of Haryana, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 22158
Dharambir v. Fakir Chand, (Vinod S. Bhardwayj, J.), 2025 SCC OnLine P&H 21985
Dharamvir Singh v. State of Haryana, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 21995
Dilbag Singh v. State of Punjab, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 982

Dilbag Singh v. State of Punjab, (Deepak Sibal and Lapita Banerji, JJ.), 2025 SCC OnLine P&H
22196

Dimple Kumar v. Vijay Kumar, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 22113

District Primary Coop. Agricultural Rural Development Bank Ltd. v. Joginder Singh, (Rajesh
Bhardwaj, J.), 2025 SCC OnLine P&H 22157

Executive Engineer v. Presiding Officer, (Kuldeep Tiwari, J.), 2025 SCC OnLine P&H 22091
Gagandeep Kaur v. State of Punjab, (Manisha Batra, J.), 2025 SCC OnLine P&H 22220
Gagandeep Singh v. State of Punjab, (Ramesh Kumari, J.), 2025 SCC OnLine P&H 22178
Gaurav Asija v. Jyoti, (Alka Sarin, J.), 2025 SCC OnLine P&H 22097

Gaurav Bhanot v. Mohinder Singh Ahluwalia, (Alka Sarin, J.), 2026 SCC OnLine P&H 946
Gaurav v. State of Haryana, (Sukhvinder Kaur, J.), 2025 SCC OnLine P&H 22006

Gian Chand v. Gulab Singh, (Rupinderjit Chahal, J.), 2025 SCC OnLine P&H 22146

Gogi Kaur v. State of Punjab, (Rupinderjit Chahal, J.), 2025 SCC OnLine P&H 22035
Gopal Singh v. State of Punjab, (Rupinderjit Chahal, J.), 2025 SCC OnLine P&H 22001

Gram Panchayat Village Bapoli v. Haryana Wakf Board, (Nidhi Gupta, J.), 2025 SCC OnLine P&H
22102

Gram Panchayat v. Union of India, (Sheel Nagu, C.J. and Sanjiv Berry, J.), 2025 SCC OnLine P&H
22343

Green Earth Society v. State of Punjab, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 22308
Gurbhej Singh v. State of Punjab, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 22177
Gurcharan Singh v. State of Punjab, (Suvir Sehgal, J.), 2025 SCC OnLine P&H 22296
Gurdeep Singh v. State of Haryana, (Ramesh Kumari, J.), 2025 SCC OnLine P&H 22168

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156685

-60 -

Gurdeep Singh v. State of Punjab, (Anoop Chitkara, J.), 2025 SCC OnLine P&H 22012
Gurjant Singh v. Presiding Officer, (Kuldeep Tiwari, J.), 2025 SCC OnLine P&H 22287
Gurjant Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 956

Gurmeet Singh v. Financial Commissioner, (Harsh Bunger, J.), 2025 SCC OnLine P&H 22088
Gurmej Singh v. Union of India, (Vinod S. Bhardwaj, J.), 2025 SCC OnLine P&H 22202
Gurmukh Singh v. State of Punjab, (Sumeet Goel, J.), 2025 SCC OnLine P&H 22194

Gurpal Singh v. Kamlesh Kumari, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 22152
Gurpreet Kaur v. State of Punjab, (Harsh Bunger, J.), 2025 SCC OnLine P&H 22324
Gurpreet Kaur v. State of Punjab, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 22253
Gurpreet Singh v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 22055
Gurpreet Singh v. State of Punjab, (Manisha Batra, J.), 2025 SCC OnLine P&H 22051
Gursewak Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 969
Gursewak Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 971
Gursewak Singh v. State of Punjab, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 21990
Happy Singh v. State of Punjab, (Manisha Batra, J.), 2025 SCC OnLine P&H 22017

Harbans Singh v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 22121
Harbhej Singh v. State of Punjab, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 22020
Harchand Singh v. State of Punjab, (Sukhvinder Kaur, J.), 2025 SCC OnLine P&H 22025
Hardeep Singh v. State of Haryana, (Anoop Chitkara, J.), 2025 SCC OnLine P&H 22039
Hardeep Singh v. State of Punjab, (Deepinder Singh Nalwa, J.), 2025 SCC OnLine P&H 22269
Hardevi v. Krishan Kumar, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 996

Harish Kumar v. Ashok Kumar, (Vikas Bahl, J.), 2025 SCC OnLine P&H 22084

Harjana v. State of Punjab, (Vinod S. Bhardwaj, J.), 2025 SCC OnLine P&H 22247

Harjeet Singh v. State of Haryana, (Anoop Chitkara, J.), 2025 SCC OnLine P&H 22070
Harjinder Mall v. State of Punjab, (Yashvir Singh Rathor, J.), 2025 SCC OnLine P&H 22176
Harmandeep Kaur v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 977
Harmeet Singh Bhatia v. State of Haryana, (Manisha Batra, J.), 2025 SCC OnLine P&H 22160
Harnek Singh v. Anindita Mitra, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 943

Harnek Singh v. State of Punjab, (Jagmohan Bansal, J.), 2025 SCC OnLine P&H 22261
Harpinder Singh v. State of Punjab, (Surya Partap Singh, J.), 2025 SCC OnLine P&H 22159
Harvinder Singh v. State of Punjab, (Deepinder Singh Nalwa, J.), 2026 SCC OnLine P&H 981

Harvir Singh v. State of Haryana, (Anoop Chitkara and Sukhvinder Kaur, JJ.), 2026 SCC OnLine
P&H 950

Haryana Welfare Society v. State of Haryana, (Ashwani Kumar Mishra and Rohit Kapoor, JJ.),
2025 SCC OnLine P&H 22371

HBIL Farms (P) Ltd. v. Charanjit Kaur, (Rupinderjit Chahal, J.), 2025 SCC OnLine P&H 22156
Himanshu Thakur v. CIT, (Lisa Gill and Meenakshi 1. Mehta, JJ.), 2025 SCC OnLine P&H 22331

IFFCO TOKIO General Insurance Compancy Ltd. v. Jaskirat, (Sudeepti Sharma, J.), 2025 SCC
OnLine P&H 22089

Imtiyaz Hanif Khanda v. State of Haryana, (Manisha Batra, J.), 2025 SCC OnLine P&H 22053

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156762

-61 -

Inderjit Singh v. State of Punjab, (Kuldeep Tiwari, J.), 2025 SCC OnLine P&H 22304

Indian National Coop. (N.A.) Thrift & Credit Society Ltd. v. Pawan Kumar Sharma, (Rupinderjit
Chahal, J.), 2025 SCC OnLine P&H 22111

Indian Oil Corpn. Ltd. v. State of Punjab, (Harsh Bunger, J.), 2025 SCC OnLine P&H 22305
Indrawati v. State of Haryana, (Vikram Aggarwal, J.), 2025 SCC OnLine P&H 22090

Ishmeet Kaur v. State of Haryana, (Surya Partap Singh, J.), 2025 SCC OnLine P&H 22205
Ishpreet Singh v. State of Punjab, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 22074
Jagdamba Parshad v. State of Haryana, (Shalini Singh Nagpal, J.), 2025 SCC OnLine P&H 22033
Jagdev Singh v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 22190

Jagdish Chand v. Haryana State Warehousing Corpn., (Harpreet Singh Brar, J.), 2025 SCC OnLine
P&H 22275

Jagdish Chander v. Surinder Pal, (Alka Sarin, J.), 2026 SCC OnLine P&H 947

Jagmal Singh v. State (UT of Chandigarh), (Jagmohan Bansal, J.), 2025 SCC OnLine P&H 22260
Jagmohan Singh v. State of Punjab, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 22048

Janak Raj v. State (UT of Chandigarh), (Jagmohan Bansal, J.), 2025 SCC OnLine P&H 22259
Jasbir Petros v. State of Punjab, (Harsh Bunger, J.), 2025 SCC OnLine P&H 22306

Jasbir Singh v. State of Haryana, (Jagmohan Bansal, J.), 2025 SCC OnLine P&H 22258
Jashandeep Kaur v. State of Punjab, (Aaradhna Sawhney, J.), 2025 SCC OnLine P&H 22248
Jasvir Kaur v. State of Punjab, (Surya Partap Singh, J.), 2025 SCC OnLine P&H 21986

Jasvir Singh v. Jagjit Singh, (Amarinder Singh Grewal, J.), 2025 SCC OnLine P&H 22082
Jaswant Singh v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 975

Jaswinder Kaur v. Surinder Kaur, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 957

Jeet Ram v. State of Haryana, (Sheel Nagu, C.J. and Sanjiv Berry, J.), 2025 SCC OnLine P&H 22274

Jeet Singh v. State of Haryana, (Anupinder Singh Grewal and Amarinder Singh Grewal, JJ.), 2025
SCC OnlLine P&H 22321

Jitender Sharma v. State of Haryana, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 22183
Jobanjit Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 974
Jobanpreet Kaur v. State of Punjab, (Vinod S. Bhardwaj, J.), 2025 SCC OnLine P&H 22234
Jodhbir Singh v. State of Punjab, (Manisha Batra, J.), 2025 SCC OnLine P&H 21992
Joginder Singh v. State of Punjab, (Manisha Batra, J.), 2025 SCC OnLine P&H 22003
Joginder Singh v. State of Punjab, (Manisha Batra, J.), 2025 SCC OnLine P&H 22029

Joti Rani v. State of Haryana, (Surya Partap Singh, J.), 2025 SCC OnLine P&H 22227
Jyoti Devi v. Dinesh Saini, (Archana Puri, J.), 2026 SCC OnLine P&H 1004

Jyoti Kaur v. State of Punjab, (Yashvir Singh Rathor, J.), 2025 SCC OnLine P&H 22242
Kajal v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 22241

Kamlesh Babu Sharma v. Union of India, (Ashwani Kumar Mishra and Rohit Kapoor, JJ.), 2025
SCC OnLine P&H 22288

Kanwaljit Kaur v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 22230
Kapil Jasrotia v. State of Punjab, (Yashvir Singh Rathor, J.), 2025 SCC OnLine P&H 22169
Karam Chand Sahu v. Union of India, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 22045

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156754

-62 -

Karamjit Kaur v. Union of India, (Lisa Gill and Meenakshi [. Mehta, JJ.), 2025 SCC OnLine P&H
22323

Karamjit Kaur v. Union of India, (Lisa Gill and Meenakshi I. Mehta, JJ.), 2025 SCC OnLine P&H
22325

Karamyjit Kaur v. Union of India, (Lisa Gill and Meenakshi 1. Mehta, JJ.), 2025 SCC OnLine P&H
22326

Karandeep Singh v. State of Punjab, (Manisha Batra, J.), 2025 SCC OnLine P&H 21993

Karvy Financial Service Ltd. v. Gudur Sandhya, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H
22142

Karvy Financial Service Ltd. v. Karthikeyan, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 22134
Karvy Financial Service Ltd. v. N Chandran, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 22139
Karvy Financial Service Ltd. v. N. Chandran, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 22140
Karvy Financial Service Ltd. v. S. Rajendran, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 22135

Karvy Financial Service Ltd. v. Shivraj Bhosale, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H
22138

Karvy Financial Service Ltd. v. Shivraj Bhsosale, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H
22136

Karvy Financial Service Ltd. v. Sunil Kumar Advani, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H
22137

Karvy Financial Service Ltd. v. Sunita Satish Mishra, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H
22141

Kashi Nath Ramgonda Kande v. State of Haryana, (Vinod S. Bhardwaj, J.), 2025 SCC OnLine P&H
21996

Kewal Krishan v. Union of India, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 22335
Khushkiranpreet Kaur v. State of Punjab, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 22208
Kiranpreet Kaur v. State of Punjab, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 22245
Komal v. State of Haryana, (Aaradhna Sawhney, J.), 2025 SCC OnLine P&H 22207

Krishan Kumar v. State of Punjab, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 22243
Krishna Industries v. Pankaj, (Vikas Bahl, J.), 2025 SCC OnLine P&H 22095

Kulvir Singh v. State of Punjab, (Alok Jain, J.), 2025 SCC OnLine P&H 22187

Kulwant Kaur Husson v. State of Punjab, (Anupinder Singh Grewal and Amarinder Singh Grewal,
11.), 2025 SCC OnLine P&H 22263

Kushal Pal Singh v. Provident Fund Commr., (Ashwani Kumar Mishra and Rohit Kapoor, 1J.),
2025 SCC OnLine P&H 22364

Labh Singh v. State of Punjab, (Kirti Singh, J.), 2025 SCC OnLine P&H 22031

Lakhvir Singh v. Sham Lal, (Alka Sarin, J.), 2025 SCC OnLine P&H 22079

Lakhvir Singh v. State of Punjab, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 22026
Lakhwinder Singh v. Daljit Singh, (Pankaj Jain, J.), 2025 SCC OnLine P&H 22087
Lakhwinder Singh v. State of Punjab, (Manisha Batra, J.), 2025 SCC OnLine P&H 22155

Lal Chand Baser v. Gagan Car Bazar, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 22175
Lal Singh v. State of Punjab, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 22021

Lalita v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 22239

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156916

-63 -

Laxami Devi v. Union of India, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 22282
Leelawanti v. Om Parkash, (Deepak Gupta, J.), 2026 SCC OnLine P&H 945
Lehna Singh v. Haryana State, (Namit Kumar, J.), 2026 SCC OnLine P&H 1000

Lehragaga Primary Coop. Agriculture Development Bank Ltd. v. Gurpal Singh, (Surya Partap
Singh, J.), 2025 SCC OnLine P&H 22148

Lovepreet Singh v. State of Punjab, (Anoop Chitkara, J.), 2025 SCC OnLine P&H 22050
Lovepreet Singh v. State of Punjab, (Kirti Singh, J.), 2025 SCC OnLine P&H 22075
Maan Singh v. State of Punjab, (Manisha Batra, J.), 2025 SCC OnLine P&H 21991
Magan Deep v. State of Punjab, (Surya Partap Singh, J.), 2025 SCC OnLine P&H 21994

Magma HDI General Insurance Co. Ltd. v. Neelam Rani, (Sudeepti Sharma, J.), 2025 SCC OnLine
P&H 22360

Mahabir Bhadu v. Shiv Jal Jewelers, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 22028
Mahak Rani v. State of Haryana, (Manisha Batra, J.), 2025 SCC OnLine P&H 22252
Mahender Singh v. State of Haryana, (Aaradhna Sawhney, J.), 2025 SCC OnLine P&H 22034
Mahender Singh v. Union of India, (Suvir Sehgal, J.), 2025 SCC OnLine P&H 22285

Malwinder Singh v. Punjab State Civil Supplies Corpn. Ltd., (Harpreet Singh Brar, J.), 2025 SCC
OnLine P&H 22333

Mamta v. State of Haryana, (Yashvir Singh Rathor, J.), 2025 SCC OnLine P&H 22218
Mandhir Singh v. State of Punjab, (Aaradhna Sawhney, J.), 2025 SCC OnLine P&H 22215
Mani Kaur v. State of Punjab, (Rajesh Bhardwaj, J.), 2026 SCC OnLine P&H 958

Manish Kumar Garg v. State of Punjab, (Sheel Nagu, C.J. and Sanjiv Berry, J.), 2025 SCC OnLine
P&H 22340

Manish v. State of Haryana, (Sukhvinder Kaur, J.), 2025 SCC OnLine P&H 22027

Manjeet Rani v. State of Haryana, (Sumeet Goel, J.), 2025 SCC OnLine P&H 22221

Manjit Singh v. Mohan Singh, (Vikram Aggarwal, J.), 2025 SCC OnLine P&H 22103

Manjit Singh v. Sham Lal, (Alka Sarin, J.), 2025 SCC OnLine P&H 22080

Manju Devi v. Angrej Singh, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 993

Manmeet Singh v. State of Punjab, (Rajesh Bhardwaj, J.), 2026 SCC OnLine P&H 959

Manmohan Singh v. Dharam Singh, (Amarinder Singh Grewal, J.), 2025 SCC OnLine P&H 22376
Manoj v. State of Haryana, (Anoop Chitkara, J.), 2025 SCC OnLine P&H 22067

Meena v. Ramesh, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 994

Meenakshi v. State of Punjab, (Sumeet Goel, J.), 2025 SCC OnLine P&H 22233

Megafauna Welfare Foundation v. State of Punjab, (Sheel Nagu, C.J. and Sanjiv Berry, J.), 2025
SCC OnLine P&H 22341

Mewa Singh Bhullar v. CIT, (Lisa Gill and Meenakshi I. Mehta, JJ.), 2025 SCC OnLine P&H 22317

Midland Financers (Doaba) Ltd. v. Balraj Singh, (Rajesh Bhardwaj, J.), 2026 SCC OnLine P&H
952

Mintu v. State of Haryana, (Aaradhna Sawhney, J.), 2025 SCC OnLine P&H 22063
Mohd Talim v. State of Haryana, (Aaradhna Sawhney, J.), 2025 SCC OnLine P&H 22251
Mohd. Aarifv. State of Haryana, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 22060
Mohd. Farman v. State of Punjab, (Kirti Singh, J.), 2025 SCC OnLine P&H 22058

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156767

- 64 -

Mohit v. State of Haryana, (Manisha Batra, J.), 2025 SCC OnLine P&H 22009

Mukesh Kumar Joshi v. Sanjay Malhotra, (Pankaj Jain, J.), 2025 SCC OnLine P&H 22098
Munesh v. State of Haryana, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 978

Municipal Corpn. v. Gow Rakshni Sabha, (Mandeep Pannu, J.), 2025 SCC OnLine P&H 22107
Nagender Nagar v. State of Haryana, (Manisha Batra, J.), 2025 SCC OnLine P&H 22162
Nakshatra v. State of Haryana, (Anoop Chitkara, J.), 2025 SCC OnLine P&H 22172

Nanku Singh v. Vikram Singh, (Alka Sarin, J.), 2026 SCC OnLine P&H 944

Narender v. State of Haryana, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 22122

Naresh Kumar v. State of Haryana, (Harsh Bunger, J.), 2025 SCC OnLine P&H 22319

Naresh v. State of Haryana, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 980

National Highways Authority of India v. Dala Mani, (Mandeep Pannu, J.), 2025 SCC OnLine P&H
22105

National Insurance Co. Ltd. v. Bimla Devi, (Amarinder Singh Grewal, J.), 2025 SCC OnLine P&H
22352

Neelam Rani v. Kuldeep Singh, (Sudeepti Sharma, J.), 2025 SCC OnLine P&H 22345

Neeraj Saini v. National Insurance Co. Ltd., (Sudeepti Sharma, J.), 2025 SCC OnLine P&H 22349
Neeru Rani v. State of Haryana, (Tribhuvan Dahiya, J.), 2025 SCC OnLine P&H 22314

New India Assurance Co. Ltd. v. Kamaljit Kaur, (Alka Sarin, J.), 2026 SCC OnLine P&H 992
Nidhi v. State of Haryana, (Surya Pratap Singh, J.), 2025 SCC OnLine P&H 22216

Niharika Leal v. State of Punjab, (Subhas Mehla, J.), 2025 SCC OnLine P&H 22231

Nikhil Chawla v. State of Haryana, (Rajesh Bhardwaj, J.), 2026 SCC OnLine P&H 962

Nirmal Singh v. State of Punjab, (Anoop Chitkara, J.), 2025 SCC OnLine P&H 22043

Nirmla v. State of Haryana, (Aaradhna Sawhney, J.), 2025 SCC OnLine P&H 22038

Nirupma Luthra v. State (UT of Chandigarh), (Anupinder Singh Grewal and Deepak Manchanda,
J1.), 2025 SCC OnLine P&H 22302

Nisha Rani v. Surender Kumar, (Archana Puri, J.), 2026 SCC OnLine P&H 1003

Nishan Singh v. State of Punjab, (Yashvir Singh Rathor, J.), 2025 SCC OnLine P&H 22182

Om Credit & Leasing Co. v. Mangtu Ram, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 22151
Ombir v. State of Haryana, (Manisha Batra, J.), 2026 SCC OnLine P&H 968

Ompati Rice Mills v. State of Punjab, (Harsh Bunger, J.), 2025 SCC OnLine P&H 22332
Oriental Insurance Co. Ltd. v. Nihali Devi, (Sudeepti Sharma, J.), 2025 SCC OnLine P&H 22355
Oriental Insurance Co. Ltd. v. Roshni, (Sudeepti Sharma, J.), 2025 SCC OnLine P&H 22356
Oriental Insurance Co. Ltd. v. Sheelo, (Sudeepti Sharma, J.), 2025 SCC OnLine P&H 22354

Pal Singh v. State of Punjab, (Rupinderjit Chahal, J.), 2025 SCC OnLine P&H 22193

Palakdeep Kaur v. State of Punjab, (Vinod S. Bhardwaj, J.), 2025 SCC OnLine P&H 22211

Paramjit Kaur v. State of Punjab, (Harsimran Singh Sethi and Vikas Suri, JJ.), 2025 SCC OnLine
P&H 22081

Paramjit Kaur v. State of Punjab, (Sumeet Goel, J.), 2025 SCC OnLine P&H 22236
Parampreet Singh v. State of Punjab, (Amarjot Bhatti, J.), 2025 SCC OnLine P&H 21997
Paramveer Singh v. Jasmeet Kaur, (Vikas Bahl, J.), 2025 SCC OnLine P&H 22100

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156807

-65 -

Pardeep Kumar v. Gurvinder Singh, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 22083
Pardeep Mittal v. State of Haryana, (Suvir Sehgal, J.), 2026 SCC OnLine P&H 983
Pardeep Negiv. State of Haryana, (Shalini Singh Nagpal, J.), 2025 SCC OnLine P&H 22076

Parmeet Singh v. State of Punjab, (Anupinder Singh Grewal and Meenakshi 1. Mehta, J1.), 2025
SCC OnLine P&H 22267

Parmod Kumar Verma v. DM, Amritsar, (Anoop Chitkara and H.S. Grewal, 1J.), 2025 SCC OnLine
P&H 22367

Parsan v. State of Haryana, (Vinod S. Bhardwaj, J.), 2025 SCC OnLine P&H 22073
Parshant Vats v. Ravinder, (Nidhi Gupta, J.), 2025 SCC OnLine P&H 22077
Parvej Khan v. State of Haryana, (Sukhvinder Kaur, J.), 2025 SCC OnLine P&H 22015

Patel Infrastructure Ltd. v. Haryana Rail Infrastructure Development Corpn. Ltd., (Lisa Gill and
Meenakshi 1. Mehta, JJ.), 2025 SCC OnLine P&H 22336

Pawan Jagat v. Krishan Kumar, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 22154
Pawan Kumar v. State of Punjab, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 979
Poonam v. State of Punjab, (Rupinderjit Chahal, J.), 2025 SCC OnLine P&H 22235
Prabjot Kaur v. Pargat Singh, (Archana Puri, J.), 2025 SCC OnLine P&H 22380

Pradip Kumar Gupta v. Haryana State Warehousing Corpn., (Harpreet Singh Brar, J.), 2025 SCC
OnLine P&H 22339

Prakash Rani v. CIT, (Lisa Gill and Meenakshi I. Mehta, JJ.), 2025 SCC OnLine P&H 22318
Pran Nath Rana v. State of Punjab, (Ramesh Kumari, J.), 2025 SCC OnLine P&H 22007
Prashant v. Naresh, (Surya Partap Singh, J.), 2025 SCC OnLine P&H 22163

Preet v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 964

Preeti v. State of Punjab, (Surya Partap Singh, J.), 2025 SCC OnLine P&H 22201

Pritam Kaur v. Hardial Singh, (Parmod Goyal, J.), 2025 SCC OnLine P&H 22358

Pritpal Singh v. State of Punjab, (Aaradhna Sawhney, J.), 2025 SCC OnLine P&H 22023
Priyanka Yadav v. K. Ishwar Babu Lal, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 995
Priyanka v. State of Punjab, (Rupinderjit Chahal, J.), 2025 SCC OnLine P&H 22229

Pt. B.D. Sharma v. Ritu, (Ashwani Kumar Mishra and Rohit Kapoor, JJ.), 2025 SCC OnLine P&H
22368

Punjab State Coop. Supply & Marketing Federation Ltd. v. Balaji Trading Co., (Jasjit Singh Bedi,
J.), 2025 SCC OnLine P&H 22114

Punjab State Coop. Supply & Marketing Federation Ltd. v. Vijay Kumar, (Vinod S. Bhardwaj, J.),
2025 SCC OnLine P&H 22112

Rachhpal Singh v. State of Punjab, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 22019
Radheshyam v. Shantanu Sharma, (Sudeepti Sharma, J.), 2025 SCC OnLine P&H 22096

Radhey Shyam Sharma v. Union of India, (Harsimran Singh Sethi and Vikas Suri, JJ.), 2025 SCC
OnLine P&H 22270

Rahul Kubba v. Sanjay Kumar, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 990
Rahul Sandhu v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 973
Rajan v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 22322
Rajbir Singh v. State of Haryana, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 986

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157090

- 66 -

Rajesh Goyal v. State of Punjab, (Vinod S. Bhardwaj, J.), 2025 SCC OnLine P&H 22071

Rajinder Kumar v. Financial Commissioner (Appeals), (Harsh Bunger, J.), 2025 SCC OnLine P&H
22279

Rajni v. Balpreet Jhansal, (Archana Puri, J.), 2026 SCC OnLine P&H 1002

Rajpal Singh v. Industrial Tribunal, (Kuldeep Tiwari, J.), 2025 SCC OnLine P&H 22276
Rajpal v. State of Haryana, (Subhas Mehla, J.), 2025 SCC OnLine P&H 22200

Rajpal v. Union of India, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 22290

Rajvir Singh v. Commissioner, (Kuldeep Tiwari, J.), 2025 SCC OnLine P&H 22281

Rakesh v. State of Haryana, (Subhas Mehla, J.), 2025 SCC OnLine P&H 22198

Ram Dev v. Kamal Pahuja, (Sumeet Goel, J.), 2025 SCC OnLine P&H 22126

Ramavtar v. State of Haryana, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 22189

Ramesh Kumar v. State of Haryana, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 22301
Ramesh Kumar v. State of Haryana, (Vinod S. Bhardwaj, J.), 2025 SCC OnLine P&H 22174

Rammi Deviv. State Election Commissioner, (Harsimran Singh Sethi and Vikas Suri, JJ.), 2025
SCC OnLine P&H 22265

Ranbir Singh v. State of Punjab, (Deepinder Singh Nalwa, J.), 2025 SCC OnLine P&H 22328
Ranbir v. Zile Singh Yadav, (Alka Sarin, J.), 2026 SCC OnLine P&H 999

Rashmi Pathak v. Karanbir Sharma, (Archana Puri, J.), 2025 SCC OnLine P&H 22383
Rashpal Singh v. State of Punjab, (Harsh Bunger, J.), 2025 SCC OnLine P&H 22299

Ravi Kumar v. Gurdawara Sahib Dera Baba Kartar Baksh Bedi, (Deepak Gupta, J.), 2025 SCC
OnLine P&H 22108

Ravinder Adia v. State of Punjab, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 21999
Ravinder Goyal v. Kuldeep, (Rupinderjit Chahal, J.), 2025 SCC OnLine P&H 22128

Ravinder Singh Gulati v. Mahalaxmi Glass Trading Co., (Mandeep Pannu, J.), 2025 SCC OnLine
P&H 22109

Ravipal v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 21987
Rekha Devi v. State of Punjab, (Aaradhna Sawhney, J.), 2025 SCC OnLine P&H 22195
Rekha Rani v. Kunal Garg, (Archana Puri, J.), 2025 SCC OnLine P&H 22381

Rinku Kumar v. State of Punjab, (Anoop Chitkara and Sukhvinder Kaur, JJ.), 2026 SCC OnLine
P&H 951

Rohan v. State of Haryana, (Anoop Chitkara, J.), 2025 SCC OnLine P&H 22010

Rohit Kumar v. State of Haryana, (Anoop Chitkara, J.), 2025 SCC OnLine P&H 22059

Rohit Kumar v. State of Punjab, (Manisha Batra, J.), 2025 SCC OnLine P&H 22166

Rohit Malhotra v. Sudhir Khaitan, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 22153
Rohit Mehra v. State of Punjab, (Surya Partap Singh, J.), 2025 SCC OnLine P&H 22161

Rohit v. State of Haryana, (Manisha Batra, J.), 2025 SCC OnLine P&H 22014

Romi Kumar Vashist v. Ashok Kumar, (Rupinderjit Chahal, J.), 2025 SCC OnLine P&H 22132
Romil Kumar v. State of Haryana, (Manisha Batra, J.), 2025 SCC OnLine P&H 22068
Rudraksh Mehta v. State of Haryana, (Manisha Batra, J.), 2025 SCC OnLine P&H 22065
Ruhani Sing v. State of Punjab, (Rupinderjit Chahal, J.), 2025 SCC OnLine P&H 22232

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156909

-67 -

S.D. Stores v. J.A. Marketing (P) Ltd., (Pankaj Jain, J.), 2025 SCC OnLine P&H 22379

Sachin Kumar v. State of Haryana, (Ashwani Kumar Mishra and Rohit Kapoor, JJ.), 2025 SCC
OnLine P&H 22363

Sachin Sharma v. State of Punjab, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 22164
Sahil v. Amit Kumar, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 22184

SAIL v. Rajeev Gupta, (Nidhi Gupta, J.), 2025 SCC OnLine P&H 22101

Sajanpreet Singh v. State of Punjab, (Anoop Chitkara, J.), 2025 SCC OnLine P&H 22041
Salamat v. State of Punjab, (Sukhvinder Kaur, J.), 2025 SCC OnLine P&H 22214

Salim Bhai Sama v. State of Haryana, (Anoop Chitkara, J.), 2025 SCC OnLine P&H 22064
Salim v. State of Punjab, (Rupinderjit Chahal, J.), 2025 SCC OnLine P&H 22047

Salma v. State, (Kirti Singh, J.), 2025 SCC OnLine P&H 22069

Samaypal v. Chandro, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 22378

Samual Masih v. State of Punjab, (Aaradhna Sawhney, J.), 2025 SCC OnLine P&H 22254
Sandeep Kaur v. State of Punjab, (Vinod S. Bhardwaj, J.), 2025 SCC OnLine P&H 22224

Sandeep Kumar v. Gram Panchayat Village Kalpi, (Mandeep Pannu, J.), 2025 SCC OnLine P&H
22110

Sandeep Singh v. State of Punjab, (Ramesh Kumari, J.), 2025 SCC OnLine P&H 22179

Sanjay Kumar Mourya v. State of Haryana, (Manisha Batra, J.), 2025 SCC OnLine P&H 22013
Sanjay Kumar v. DM, (Sheel Nagu, C.J. and Sanjiv Berry, J.), 2025 SCC OnLine P&H 22280
Sanjeev Kumar v. State of Haryana, (Yashvir Singh Rathor, J.), 2025 SCC OnLine P&H 22255
Sanju v. Ashwani, (Archana Puri, J.), 2026 SCC OnLine P&H 1001

Sanju v. State of Haryana, (H.S. Grewal, J.), 2025 SCC OnLine P&H 22119

Santosh Sharma v. CIT, (Lisa Gill and Meenakshi 1. Mehta, JJ.), 2025 SCC OnLine P&H 22315
Sapna v. State of Haryana, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 22237

Sarabjit Singh v. Harmit Kaur, (Vikas Bahl, J.), 2026 SCC OnLine P&H 948

Sarbjit Singh v. State of Punjab, (Subhas Mehla, J.), 2025 SCC OnLine P&H 22226

Sardool Singh Ghumman v. Shailendra Jain, (Nidhi Gupta, J.), 2025 SCC OnLine P&H 22092
Sarishta Kumari v. State of Punjab, (Kuldeep Tiwari, J.), 2025 SCC OnLine P&H 22310

Saroj Rani v. Khazanchi Lal, (Rupinderjit Chahal, J.), 2025 SCC OnLine P&H 22115

Saroop Singh Padda v. State of Punjab, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 22004
Saroop Singh v. State of Punjab, (Manisha Batra, J.), 2025 SCC OnLine P&H 22022
Sarwinder Kaur v. State of Punjab, (Deepinder Singh Nalwa, J.), 2025 SCC OnLine P&H 22297
Sat Pal v. Anoop Singh, (Nidhi Gupta, J.), 2025 SCC OnLine P&H 22346

Satish Kumar Sharma v. Tareef, (Manisha Batra, J.), 2025 SCC OnLine P&H 22133

Satnam Industries v. Micro & Small Enterprises Facilitation Council, (Harsh Bunger, J.), 2025 SCC
OnLine P&H 22303

Satnam Singh v. State of Punjab, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 22016
Satnam Singh v. State of Punjab, (Rajesh Bhardwayj, J.), 2026 SCC OnLine P&H 967
Savna v. State of Punjab, (Rupinderjit Chahal, J.), 2025 SCC OnLine P&H 22250
Sawinder Singh v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 22018

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156669

- 68 -

SBIv. Kush Prints (P) Ltd., (Aman Chaudhary, J.), 2025 SCC OnLine P&H 22030
Seema Thakral v. State of Punjab, (Deepinder Singh Nalwa, J.), 2025 SCC OnLine P&H 22286
Shabnam Devi v. State of Haryana, (Yashvir Singh Rathor, J.), 2025 SCC OnLine P&H 22238
Sham Lal v. State of Punjab, (Aaradhna Sawhney, J.), 2026 SCC OnLine P&H 960

Shani Sadhika Enterprises v. Canara Bank, (Sheel Nagu, C.J. and Sanjiv Berry, J.), 2025 SCC
OnLine P&H 22268

Shania v. State of Punjab, (Jagmohan Bansal, J.), 2025 SCC OnLine P&H 22316
Sheelo v. Om Parkash, (Sudeepti Sharma, J.), 2025 SCC OnLine P&H 22350
Sheetal v. State of Haryana, (Rupinderjit Chahal, J.), 2025 SCC OnLine P&H 22223
Shishpal Singh v. Atul Sood, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 22116

Shiva Petromax v. Chaudhary Transport Co., (Rupinderjit Chahal, J.), 2025 SCC OnLine P&H
22117

Shri Bhagwan v. Union of India, (Lisa Gill and Meenakshi 1. Mehta, JJ.), 2025 SCC OnLine P&H
22330

Shubham v. State of Haryana, (Surya Partap Singh, J.), 2025 SCC OnLine P&H 22118
Simranjeet Kaur v. State of Punjab, (Vinod S. Bhardwaj, J.), 2025 SCC OnLine P&H 22210
Simranjeet Kaur v. State of Punjab, (Vinod S. Bhardwaj, J.), 2025 SCC OnLine P&H 22219

Sinder Kaur v. Punjab State Power Corpn. Ltd., (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H
22283

Siri Pal v. Uttar Haryana Bijli Vitran Nigam Ltd., (Harpreet Singh Brar, J.), 2025 SCC OnLine
P&H 22320

Sonu v. State of Haryana, (Rupinderjit Chahal, J.), 2025 SCC OnLine P&H 22032

Sonu v. State of Punjab, (Manisha Batra, J.), 2025 SCC OnLine P&H 22217

Soraj Singh v. State of Haryana, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 22246

State of Punjab v. KMR Steel, (Lisa Gill and Meenakshi 1. Mehta, JJ.), 2025 SCC OnLine P&H 22384

State of Punjab v. Satinder Singh, (Anupinder Singh Grewal and Meenakshi 1. Mehta, JJ.), 2025
SCC OnLine P&H 22370

State of Punjab v. Yoginder Sharma, (Deepak Gupta, J.), 2026 SCC OnLine P&H 998

Subhash v. Dakshin Haryana Bijli Vitran Nigam Ltd., (Harpreet Singh Brar, J.), 2025 SCC OnLine
P&H 22291

Sudarshan Saini v. Prabhat Garh, (Vikram Aggarwal, J.), 2025 SCC OnLine P&H 22093

Sudesh Devi v. State of Haryana, (Harsimran Singh Sethi and Vikas Suri, JJ.), 2025 SCC OnLine
P&H 22369

Sugam Gupta v. State of Haryana, (Manisha Batra, J.), 2025 SCC OnLine P&H 22072

Sujal v. State of Punjab, (Aaradhna Sawhney, J.), 2025 SCC OnLine P&H 22206

Sujit Kumar v. Vicky Gupta, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 22149

Sukhbir Singh v. State of Punjab, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 21989
Sukhchain Singh v. State of Punjab, (Aman Chaudhary, J.), 2026 SCC OnLine P&H 963
Sukhpreet Singh v. State of Punjab, (Deepinder Singh Nalwa, J.), 2025 SCC OnLine P&H 22284
Sukhwinder Kaur v. HC Jaspal Singh, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 22130
Sukhwinder Singh v. State of Punjab, (Aaradhna Sawhney, J.), 2025 SCC OnLine P&H 22203

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156880

-69 -

Sukhwinder Singh v. State of Punjab, (Deepinder Singh Nalwa, J.), 2025 SCC OnLine P&H 22329
Sukhwinder Singh v. State of Punjab, (Manisha Batra, J.), 2025 SCC OnLine P&H 22171

Suman v. State of Punjab, (Subhas Mehla, J.), 2025 SCC OnLine P&H 22222

Sumandeep Kaur v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 22249
Sumanpreet Kaur v. State of Punjab, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 22213
Sumitpreet Singh v. State of Punjab, (Manisha Batra, J.), 2025 SCC OnLine P&H 22180

Sunil Kumar v. Commissioner, (Harsimran Singh Sethi and Amarinder Singh Grewal, JJ.), 2025
SCC OnLine P&H 22361

Sunil Kumar v. State of Haryana, (Tribhuvan Dahiya, J.), 2025 SCC OnLine P&H 22334
Sunil Kumar v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 22040
Sunita Devi v. Ranjit, (Parmod Goyal, J.), 2025 SCC OnLine P&H 22078

Sunita v. Abhishek, (Mahabir Singh Sindhu, J.), 2026 SCC OnLine P&H 942

Sunny Sandhu v. State of Punjab, (Vinod S. Bhardwaj, J.), 2025 SCC OnLine P&H 22185
Sunny v. State of Punjab, (Rupinderijit Chahal, J.), 2025 SCC OnLine P&H 22170

Suresh Kumar v. State of Haryana, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 989

Surinder Singh v. Authorised Officer, (Sheel Nagu, C.J. and Sanjiv Berry, J.), 2025 SCC OnLine
P&H 22313

Surinder Singh v. State of Haryana, (Rajesh Bhardwaj, J.), 2026 SCC OnLine P&H 976
Surinder Singh v. State of Punjab, (Deepinder Singh Nalwa, J.), 2026 SCC OnLine P&H 987
Surjit Singh Bhatia v. State of Punjab, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 22143
Surjit Singh v. Gurdeep Singh, (Nidhi Gupta, J.), 2025 SCC OnLine P&H 22375

Sushma Devi v. District Magistrate-Cum-District Commissioner, (Sheel Nagu, C.J. and Sanjiv Berry,
J.), 2025 SCC OnLine P&H 22312

Tannu v. State of Haryana, (Subhas Mehla, J.), 2025 SCC OnLine P&H 22199

Tannu v. State of Haryana, (Surya Partap Singh, J.), 2025 SCC OnLine P&H 22204
Tanuj v. State of Haryana, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 22057
Taranjeet Singh v. State of Punjab, (Anoop Chitkara, J.), 2025 SCC OnLine P&H 22044
Tarawati v. State of Haryana, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 22295
Tarlochan Singh v. Sajjan Singh, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 22129

Thapar Institute of Engineering & Technology v. State of Punjab, (Harsimran Singh Sethi and Vikas
Suri, JJ.), 2025 SCC OnLine P&H 22366

Udham Singh v. Financial Commissioner Revenue Punjab Chandigarh, (Harsimran Singh Sethi and
Vikas Suri, JJ.), 2025 SCC OnLine P&H 22362

Unimeditrek (P) Ltd. v. State of Haryana, (Lisa Gill and Ramesh Chander Dimri, JJ.), 2026 SCC
OnLine P&H 985

Urmila v. Guldev, (Nidhi Gupta, J.), 2025 SCC OnLine P&H 22353
Usha Rani v. State of Punjab, (Yashvir Singh Rathor, J.), 2025 SCC OnLine P&H 22124
Varinderpal Singh v. State of Punjab, (Anoop Chitkara, J.), 2025 SCC OnLine P&H 22061

Varsed Detective & Security (P) Ltd. v. Evinix Accessories Ltd., (Vikas Bahl, J.), 2026 SCC OnLine
P&H 941

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157046

-70 -

Ved Prakash v. Punjab State Power Corpn. Ltd., (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H
22289

Veer Enterprises v. Rajesh Kumar, (Surya Partap Singh, J.), 2025 SCC OnLine P&H 22278
Vikas Sharma v. State of Punjab, (Sukhvinder Kaur, J.), 2025 SCC OnLine P&H 22005
Vikas v. State of Haryana, (Shalini Singh Nagpal, J.), 2025 SCC OnLine P&H 22056
Vikram v. State of Haryana, (Vinod S. Bhardwaj, J.), 2025 SCC OnLine P&H 22181

Vinay Chandra Jha v. State of Haryana, (Subhas Mehla, J.), 2025 SCC OnLine P&H 22188

Vinay Sharma v. Union of India, (Harsimran Singh Sethi and Vikas Suri, JJ.), 2025 SCC OnLine
P&H 22256

Vipin Khatana v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 970
Virender Singh v. State of Haryana, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 984
Virsa Singh v. State of Punjab, (Manisha Batra, J.), 2025 SCC OnLine P&H 21988

Vivek v. State of Haryana, (Yashvir Singh Rathor, J.), 2025 SCC OnLine P&H 22037
Williamjeet Singh v. Amandeep Bansal, (Sudeepti Sharma, J.), 2025 SCC OnLine P&H 22094
Yogesh Kumar v. State of Haryana, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 22024

Rajasthan High Court [167]
Abhay Kumar v. Dhanraj, (Birendra Kumar, J.), 2025 SCC OnLine Raj 5
Abhayjeet Singh Jat Sikh v. State of Rajasthan, (Arun Monga, J.), 2024 SCC OnLine Raj 3871
Amvrit Pal v. State of Rajasthan, (Arun Monga, J.), 2024 SCC OnLine Raj 3906

Amvrit Transport Co. v. Oriental Insurance Co. Ltd., (Ashok Kumar Jain, J.), 2024 SCC OnLine Raj
3542

Anil Kumar Purohit v. Ashok Kumar Purohit, (Sudesh Bansal, J.), 2024 SCC OnLine Raj 3898
Anita Deviv. State of Rajasthan, (Arun Monga, J.), 2025 SCC OnLine Raj 308

Ankur Electricals LLP v. CIT, (K.R. Shriram, C.J. and Maneesh Sharma, J.), 2025 SCC OnLine Raj
7040

Anupama Modi v. Subodh Modi, (Munnuri Laxman and Bipin Gupta, JJ.), 2025 SCC OnLine Raj
7092

Ashok Kumar Agrawal v. State of Rajasthan, (Farjand Ali, J.), 2024 SCC OnLine Raj 3909
Ashwani Gupta v. CIT, (K.R. Shriram, C.J. and Maneesh Sharma, J.), 2025 SCC OnLine Raj 7059

Au Small Finance Bank Ltd. v. CIT, (K.R. Shriram, C.J. and Maneesh Sharma, J.), 2025 SCC OnLine
Raj 7060

Baba Ram Dev Construction & Engineer v. Additional Commissioner, (Avneesh Jhingan and
Ashutosh Kumar, JJ.), 2024 SCC OnLine Raj 3891

Babu Khan v. State of Rajasthan, (Chandrashekhar and Chandra Shekhar Sharma, JJ.), 2025 SCC
OnLine Raj 7090

Babu Khan v. State of Rajasthan, (Chandrashekhar and Nupur Bhati, JJ.), 2024 SCC OnLine Raj
3915

Babulal Sharma v. Rahul Maheshwari, (Narendra Singh Dhaddha, J.), 2024 SCC OnLine Raj 3881
Balu Ram Mali v. State of Rajasthan, (Manoj Kumar Garg, J.), 2025 SCC OnLine Raj 7088
Banshi Yadav v. Sohan Singh Naruka, (Anoop Kumar Dhand, J.), 2024 SCC OnLine Raj 3921

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002455728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002456839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002456839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002532032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157246

-71 -

Barminco Indian Underground Mining Services LLP v. Commr., (K.R. Shriram and Maneesh Sharma,
J1.), 2025 SCC OnLine Raj 7066

Bhagwan Singh v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 7111

Bharat Kumar Sansi v. State of Rajasthan, (Farjand Ali, J.), 2024 SCC OnLine Raj 3923

Bharat Kumar v. Niyaz Mohd., (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 7105

Bharti Sharma v. State of Rajasthan, (Farjand Al, J.), 2025 SCC OnLine Raj 358

C.P. Borana v. State of Rajasthain, (Birendra Kumar, J.), 2024 SCC OnLine Raj 3914

Champa Lal v. State of Rajasthan, (Farjand Ali, J.), 2025 SCC OnLine Raj 7089

Chetan Ram v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 7113

Dalu Teliv. Vinod Lohar, (Nupur Bhati, J.), 2024 SCC OnLine Raj 3302

Devendra Singh v. State of Rajasthan, (Farjand Ali, J.), 2024 SCC OnLine Raj 3880

Devi Lal v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 7119

Dewaram v. Sherkhan, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 7104

Dheeraj Singh Parmar v. State of Rajasthan, (Anil Kumar Upman, J.), 2025 SCC OnLine Raj 440
Dhood Singh v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 7114

Digital Arrest Seams, In re, (Anoop Kumar Dhand, J.), 2025 SCC OnLine Raj 7072

Dignity, Respect & Honour of Girls, In re, (Anoop Kumar Dhand, J.), 2024 SCC OnLine Raj 3424

Dileep Singh Shekhawat v. Union of India, (K.R. Shriram, C.J. and Maneesh Sharma, J.), 2025 SCC
OnLine Raj 7044

Dileep Singh Shekhawat v. Union of India, (K.R. Shriram, C.J. and Maneesh Sharma, J.), 2025 SCC
OnLine Raj 7045

Dinesh Jat v. State of Rajasthan, (Farjand Ali, J.), 2024 SCC OnLine Raj 3901

Dinesh Kumar v. State of Rajasthan, (Dinesh Mehta, J.), 2025 SCC OnLine Raj 51

Ganga Devi Lahri v. National Insurance Co. Ltd., (Rekha Borana, J.), 2024 SCC OnLine Raj 3875
Gautam Tak v. State of Rajasthan, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 7069

Girdhari Karmachandani v. Punjab National Bank, (Anoop Kumar Dhand, J.), 2025 SCC OnLine
Raj 7084

Girdhari Lal Agarwal v. Union of India, (K.R. Shriram, C.J. and Maneesh Sharma, J.), 2025 SCC
OnLine Raj 7049

Girdhari Lal Soni v. State of Rajasthan, (Anoop Kumar Dhand, J.), 2024 SCC OnLine Raj 3918

Govind Prakash Agarwal v. CIT, (K.R. Shriram, C.J. and Maneesh Sharma, J.), 2025 SCC OnLine
Raj 7050

Govind Prakash Agarwal v. CIT, (K.R. Shriram, C.J. and Maneesh Sharma, J.), 2025 SCC OnLine
Raj 7054

Govind Prakash Agarwal v. CIT, (K.R. Shriram, C.J. and Maneesh Sharma, J.), 2025 SCC OnLine
Raj 7055

Hapu Ram Meghwal v. State of Rajasthan, (Manoj Kumar Garg, J.), 2024 SCC OnLine Raj 3903
Harzindra Singh v. State of Rajasthan, (Farjand Alj, J.), 2025 SCC OnLine Raj 7117

Heera Lal v. State of Rajasthan, (Anoop Kumar Dhand, J.), 2024 SCC OnLine Raj 3750

Hukam Singh v. State of Rajasthan, (Ganesh Ram Meena, J.), 2024 SCC OnLine Raj 3884

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002543315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002378540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002578911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002418220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002456846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002759727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157183

=72 -

Indian Mission of Medical Sciences Society v. Union of India, (Sameer Jain, J.), 2024 SCC OnLine
Raj 3276

Ishtivag Ahmed v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 7118

Ishwar Prasad v. State of Rajasthan, (Chandrashekhar and Rekha Borana, JJ.), 2024 SCC OnLine
Raj 3925

Israr v. State of Rajasthan, (Sameer Jain, J.), 2024 SCC OnLine Raj 3926
J.K. Cement Ltd. v. State of Rajasthan, (Dinesh Mehta, J.), 2024 SCC OnLine Raj 3907

J.K. Cement Works v. Commissioner, (Pushpendra Singh Bhati and Yogendra Kumar Purohit, JJ.),
2024 SCC OnLine Raj 3885

Jagdish Vishnoi v. State of Rajasthan, (Farjand Ali, J.), 2024 SCC OnLine Raj 3893
Janta v. Kanaram Meena, (Rekha Borana, J.), 2024 SCC OnLine Raj 3282
Japura Ram v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 7109

Jyoti Parmar v. State Institute of Health & Family Welfare (SIHFW), (Arun Monga, J.), 2025 SCC
OnLine Raj 7073

Kailash Choudhary v. Chairman, (Sameer Jain, J.), 2024 SCC OnLine Raj 3917

Karan Singh Chundawat v. Managing Director, (Farjand Ali, J.), 2025 SCC OnLine Raj 7070
Khemraj Ahir v. State of Rajasthan, (Nupur Bhati, J.), 2024 SCC OnLine Raj 3905

Kishore Singh Mertiya v. State of Rajasthan, (Arun Monga, J.), 2024 SCC OnLine Raj 2965
Krishna Kumari v. Vasundhara, (Farjand Alj, J.), 2025 SCC OnLine Raj 7099

Lala v. Krishna Kumar Verma, (Avneesh Jhingan, J.), 2025 SCC OnLine Raj 7068

Laxmiprakash Garments (P) Ltd. v. Bajrang Singh Rathore, (Anoop Kumar Dhand, J.), 2024 SCC
OnLine Raj 2882

Legal Representatives of Tara Chand Choudhary v. Oriental Insurance Co. Ltd., (Dinesh Mehta, J.),
2024 SCC OnLine Raj 3902

Madan Lal Harijan v. State of Rajasthan, (Pushpendra Singh Bhati and Sandeep Taneja, JJ.), 2025
SCC OnLine Raj 7093

Madan Lal v. State of Rajasthan, (Farjand Ali, J.), 2025 SCC OnLine Raj 7116

Madan Meena v. State of Rajasthan, (Anoop Kumar Dhand, J.), 2025 SCC OnLine Raj 7081
Madan Mohan Swami v. Govind Prasad, (Ashok Kumar Jain, J.), 2024 SCC OnLine Raj 3916
Magan Lal v. Uma, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 7106

Mahaveer Prasad Saini v. State of Rajasthan, (Anoop Kumar Dhand, J.), 2024 SCC OnLine Raj
3919

Mangi v. Harbhajan Singh, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 7107

Mewar Associates v. State of Rajasthan, (Chandrashekhar and Madan Gopal Vyas, J1.), 2025 SCC
OnLine Raj 7076

Mohan v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 7115

Mohd. Hanifv. State of Rajasthan, (Manoj Kumar Garg and Ravi Chirania, JJ.), 2025 SCC OnLine
Raj 7096

Moola Ram v. State of Rajasthan, (Vinit Kumak Mathur, J.), 2025 SCC OnLine Raj 434
Mukesh Kumar Agrawal v. State of Rajasthan, (Farjand Ali, J.), 2024 SCC OnLine Raj 3920
Mukesh Kumar Khedar v. State of Rajasthan, (Arun Monga, J.), 2024 SCC OnLine Raj 3892

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002374875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002374875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002377193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002346498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002318376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002318376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002578910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157192

-73 -

N.T.P.C. Renewable Energy v. Board of Revenue, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj
7091

Nandkishore v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 7112
Narendra Kumar Soni v. State of Rajasthan, (Anoop Kumar Dhand, J.), 2025 SCC OnLine Raj 6728

National Medical Commission v. Geetanjali Medical College & Hospital, (Pushpendra Singh Bhati
and Sandeep Taneja, JJ.), 2025 SCC OnLine Raj 7097

Naveen Yadav v. Rajasthan University of Health Sciences, (Sameer Jain, J.), 2024 SCC OnLine Raj
3878

Neeraj Saxena v. Rajasthan Electronics & Instruments Ltd., (Anoop Kumar Dhand, J.), 2024 SCC
OnLine Raj 3261

Neetu v. Vmod Kumar, (Chandkashekhar and Kuldeep Mathur, JJ.), 2025 SCC OnLine Raj 7085
Nemaram Seervi v. State of Rajasthan, (Farjand Ali, J.), 2025 SCC OnLine Raj 7074

Nirmal Kothari v. Karan Singh Kothari, (Farjand Ali, J.), 2024 SCC OnLine Raj 3929

Nirmala Purohit v. State of Rajasthan, (Arun Monga, J.), 2024 SCC OnLine Raj 3900

Nopa Ram Jat v. State of Rajasthan, (Farjand Ali, J.), 2024 SCC OnLine Raj 3908

Om Prakash Goyal v. CIT, (K.R. Shriram, C.J. and Maneesh Sharma, J.), 2025 SCC OnLine Raj 7051
Om Prakash Goyal v. CIT, (K.R. Shriram, C.J. and Maneesh Sharma, J.), 2025 SCC OnLine Raj 7052
Om Prakash Goyal v. CIT, (K.R. Shriram, C.J. and Maneesh Sharma, J.), 2025 SCC OnLine Raj 7053

Om Prakash Goyal v. Union of India, (K.R. Shriram, C.J. and Maneesh Sharma, J.), 2025 SCC
OnLine Raj 7047

Pankaj Yadav v. Principal Secretary, (Sameer Jain, J.), 2024 SCC OnLine Raj 3888
Pappu Lal v. State of Rajasthan, (Birendra Kumar, J.), 2024 SCC OnLine Raj 3312
Phoolaram v. Bajranglal, (Nupur Bhati, J.), 2024 SCC OnLine Raj 3895

Pitambar Solvex (P) Ltd. v. Office of the Assistant Commr. of Income Tax, (K.R. Shriram, C.J. and
Maneesh Sharma, J.), 2025 SCC OnLine Raj 7057

Poonam Chand Bishnoi v. G.S. Sandhu, (Rekha Borana, J.), 2025 SCC OnLine Raj 7120

Pradeep Singh v. State of Rajasthan, (Manoj Kumar Garg and Ravi Chirania, JJ.), 2025 SCC OnLine
Raj 7095

Pushpa Kanwar v. Jasvindra Singh Balmiki, (Rekha Borana, J.), 2024 SCC OnLine Raj 3928
R.s. Enterprises v. CIT, (K.R. Shriram and Maneesh Sharma, JJ.), 2025 SCC OnLine Raj 7063
Raghuveer Singh v. State of Rajasthan, (Farjand Ali, J.), 2025 SCC OnLine Raj 7077

Raghvendra Singh v. Board of Revenue, (Chandrashekhar and Kuldeep Mathur, JJ.), 2025 SCC
OnLine Raj 6971

Rajeev Jangir v. Office of the Income Tax Officer, (K.R. Shriram and Maneesh Sharma, JJ.), 2025
SCC OnLine Raj 7065

Rajeev Joshi v. Rajnesh Pandey, (Ganesh Ram Meena, J.), 2024 SCC OnLine Raj 3883
Rajendra Singh v. Khana Lal, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 7102

Rajkumar v. State of Rajasthan, (Ashutosh Kumar, J.), 2024 SCC OnLine Raj 3890

Rajmal Kala v. State of Rajasthan, (Manoj Kumar Garg, J.), 2024 SCC OnLine Raj 3873
Rakesh Sen v. Ajab Bano, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 7082

Ram Babu Agarwal v. CIT, (K.R. Shriram and Maneesh Sharma, JJ.), 2025 SCC OnLine Raj 7061

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003068937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002372417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002372417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002381944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003136961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003136961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157131

-74 -

Ram Babu Agarwal v. CIT, (K.R. Shriram and Maneesh Sharma, JJ.), 2025 SCC OnLine Raj 7064

Ram Babu Agarwal v. Union of India, (K.R. Shriram, C.J. and Maneesh Sharma, J.), 2025 SCC
OnLine Raj 7046

Ram Babu Agarwal v. Union of India, (K.R. Shriram, C.J. and Maneesh Sharma, J.), 2025 SCC
OnLine Raj 7048

Ram Chandra Bisu v. State of Rajasthan, (Arun Monga, J.), 2024 SCC OnLine Raj 3910

Ram Kishor v. State of Rajasthan, (Pushpendra Singh Bhati and Sandeep Taneja, JJ.), 2025 SCC
OnLine Raj 7094

Rama Purohit v. State of Rajasthan, (Pushpendra Singh Bhati and Sandeep Taneja, JJ.), 2025 SCC
OnLine Raj 7098

Ramesh Hairwa v. State of Rajasthan, (Anoop Kumar Dhand, J.), 2025 SCC OnLine Raj 7086
Ramesh Kumar v. State of Rajasthan, (Farjand Alj, J.), 2024 SCC OnLine Raj 3882

Rang Nath Gaggar v. State of Rajasthan, (Sameer Jain, J.), 2024 SCC OnLine Raj 3912
Rashmi Khandelwal v. Kanhiyalal, (Anoop Kumar Dhand, J.), 2025 SCC OnLine Raj 138
Reena v. State of Rajasthan, (Anoop Kumar Dhand, J.), 2025 SCC OnLine Raj 205

Rewadiya v. State of Rajasthan, (Avneesh Jhincan, J.), 2024 SCC OnLine Raj 3911

Rkd Infraprojects (P) Ltd. v. CIT, (K.R. Shriram and Maneesh Sharma, JJ.), 2025 SCC OnLine Raj
7062

Roodaram v. Board of Revenue, (Avneesh Jhingan, J.), 2025 SCC OnLine Raj 7083
Roshan Lal Sen v. State of Rajasthan, (Kuldeep Mathur, J.), 2024 SCC OnLine Raj 3904

S.A.S. R.K. Marble Udhyog v. Pustimargiya Tritiya Peeth-Pranyas, (Rekha Borana, J.), 2025 SCC
OnLine Raj 7

Sanjay Poonia v. State of Rajasthan, (Anil Kumar Upman, J.), 2024 SCC OnLine Raj 3886
Sanjeev Khokha v. Union of India, (Sameer Jain, J.), 2024 SCC OnLine Raj 3894

Sanmati Kumar v. Babu Lal, (Farjand Alj, J.), 2025 SCC OnLine Raj 7108

Santosh Kumar Gandhi v. Ayub, (Rekha Borana, J.), 2024 SCC OnLine Raj 3877

Sanwarmal Sharma v. Seeta Devi, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 7080
Sarla Devi Acharya v. District & Sessions Judge, (Dinesh Mehta, J.), 2024 SCC OnLine Raj 3872
Satay Narayan Gaur v. Anjana Ropiya, (Nupur Bhati, J.), 2024 SCC OnLine Raj 3913

Sattar Khan v. Zila Parishad Dausha, (Anoop Kumar Dhand, J.), 2025 SCC OnLine Raj 310
Satyapal Bishnoi v. State of Rajasthan, (Manoj Kumar Garg, J.), 2024 SCC OnLine Raj 3897
Savitri Sharma v. Union of India, (Anoop Kumar Dhand, J.), 2024 SCC OnLine Raj 3899
Shabbo v. Sajni Mehendi Product, (Sudesh Bansal, J.), 2024 SCC OnLine Raj 3879

Shakur Shah v. Eliyas, (Birendra Kumar, J.), 2025 SCC OnLine Raj 391

Shivangi Pathak v. Rajasthan Public Service Commission, (Arun Monga, J.), 2025 SCC OnLine Raj
7079

Shivek Sharma v. Union of India, (K.R. Shriram, C.J. and Maneesh Sharma, J.), 2025 SCC OnLine
Raj 7056

Shree Fats & Protiens (P) Ltd. v. Office of the Assistant Commr. of Income Tax, (K.R. Shriram, C.J.
and Maneesh Sharma, J.), 2025 SCC OnLine Raj 7058

Shyam Awatar Methi v. CIT, (K.R. Shriram and Maneesh Sharma, JJ.), 2025 SCC OnLine Raj 7067

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002476792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002490824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002455730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002455730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002532037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002557884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157137

-75 -

Shyopal v. State of Rajasthan, (Ganesh Ram Meena, J.), 2024 SCC OnLine Raj 3922
Siyaram Singh v. State of Rajasthan, (Anoop Kumar Dhand, J.), 2024 SCC OnLine Raj 3874

State of Rajasthan v. Deva Ram, (Chandrashekhar and Nupur Bhati, J].), 2024 SCC OnLine Raj
3924

State of Rajasthan v. Juber, (Chandrashekhar and Madan Gopal Vyas, 1J.), 2024 SCC OnLine Raj
3876

State of Rajasthan v. Seema, (Chandrashekhar and Nupur Bhati, JJ.), 2024 SCC OnLine Raj 3887
State of Rajasthan v. Thawri, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 7100

State v. Ramdin, (Pushpendra Singh Bhati and Madan Gopal Vyas, JJ.), 2024 SCC OnLine Raj 3889
Subhash Chandra v. State of Rajasthan, (Farjand Ali, J.), 2024 SCC OnLine Raj 3927

Sulochana Jhajhara v. State of Rajasthan, (Arun Monga, J.), 2025 SCC OnLine Raj 7075

Sunil Kumar v. Rambai, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 7101

Sunil Malot v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 7110

Sunil Samdaria v. State of Rajasthan, (Sudesh Bansal, J.), 2025 SCC OnLine Raj 268

Surendra Bisnoi v. State of Rajasthan, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 7087
Surendra Kumar v. State of Rajasthan, (Arun Monga, J.), 2024 SCC OnLine Raj 3896

Suresh Kumar v. State of Rajasthan, (Arun Monga, J.), 2025 SCC OnLine Raj 175

Suresh Kumar v. Union of India, (Anoop Kumar Dhand, J.), 2025 SCC OnLine Raj 386

Tulcha Ram v. State of Rajasthan, (Dinesh Mehta, J.), 2025 SCC OnLine Raj 7078

Union of India v. Gautam Garg, (Praveer Bhatnagar, J.), 2024 SCC OnLine Raj 3410

Vikram Singh v. State of Rajasthan, (Mahendar Kumar Goyal, J.), 2025 SCC OnLine Raj 7071

Vishnu Prakash Goyal v. CIT, (K.R. Shriram, C.J. and Maneesh Sharma, J.), 2025 SCC OnLine Raj
7041

Vishnu Prakash Goyal v. CIT, (K.R. Shriram, C.J. and Maneesh Sharma, J.), 2025 SCC OnLine Raj
7042

Vishnu Prakash Goyal v. CIT, (K.R. Shriram, C.J. and Maneesh Sharma, J.), 2025 SCC OnLine Raj
7043

Wing Commander Subhash Chandra Gauttam v. Ladulal, (Vinit Kumar Mathur, J.), 2025 SCC
OnLine Raj 7103

Telangana High Court [116]
A. VijayaKumari, v. A. Narahari Rao, (Renuka Yara, J.), 2025 SCC OnLine TS 2657
A.P. SRTC v. P. Varjini, (B.R. Madhusudhan Rao, J.), 2025 SCC OnLine TS 2654
Abhishek Bhomia v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2574
Acham Parameswar Setti v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2601
Ajay Kolli v. State of Telangana, (K. Sujana, J.), 2025 SCC OnLine TS 2570

Akarapu Sudhakar v. Laxmi Coop. Housing Society, (Moushumi Bhattacharya and Gadi Praveen
Kumar, JJ.), 2025 SCC OnLine TS 2649

Allampally Santhoshi v. State of Telangana, (Nagesh Bheemapaka, J.), 2025 SCC OnLine TS 2641
Anniboina Ganesh v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2593
Arjumand Khatoon v. State of Telangana, (B. Vijaysen Reddy, J.), 2025 SCC OnLine TS 2640

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002513344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002485106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002548712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002410329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157380

-76 -

Arya Leela Devi alias Sridevi alias Leelavathi v. State of Telangana, (Tirumala Devi Eada, J.), 2025
SCC OnLine TS 2586

Ashwani Kumar Vijayvargiya v. Asst. Commr. (ST), (Aparesh Kumar Singh and G.M. Mohiuddin,
J1.), 2025 SCC OnLine TS 2624

Athkuri Nageshwar Rao v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2591
B. Chinna Subba Rao v. State of Telangana, (J. Sreenivas Rao, J.), 2025 SCC OnLine TS 2616

B. Gowramma v. B. Naresh, (B.R. Madhusudhan Rao, J.), 2025 SCC OnLine TS 2618

B. Janaki Ammal v. State of Telangana, (Nagesh Bheemapaka, J.), 2025 SCC OnLine TS 2635

B. Sailesh Saxena v. State of Telangana, (N. Tukaramji, J.), 2025 SCC OnLine TS 2642

Balijapalli Rajkumar alias Rajkumar Balijapalli v. State of Telangana, (Tirumala Devi Eada, J.), 2025
SCC OnLine TS 2597

Bandi Anil Kumar v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2607
Bangaru Rahul v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2603
Battini Devaraj v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2609
Beejeramani Santhosh Kumar v. State of Telangana, (K. Sujana, J.), 2025 SCC OnLine TS 2579
Bejjanki Anjaiah v. State of Telangana, (Juvvadi Sridevi, J.), 2025 SCC OnLine TS 2590

C. Sreenivasulu v. State of Telangana, (Aparesh Kumar Singh and G.M. Mohiuddin, JJ.), 2025 SCC
OnLine TS 2620

CH. Venu Gopal v. State of Telangana, (J. Sreenivas Rao, J.), 2025 SCC OnLine TS 2614
Challa Seetha Ramulu v. Mohd. Yakub Pasha, (C.V. Bhaskar Reddy, J.), 2025 SCC OnLine TS 2653

Charminar Traders v. State Tax Officer (ST), (Aparesh Kumar Singh and G.M. Mohiuddin, JJ.), 2025
SCC OnLine TS 2629

Chiluveru Swarajyam v. State of Telangana, (Juvvadi Sridevi, J.), 2025 SCC OnLine TS 2611
Corporation v. Prl. Secy., Home (General Dept) Hyd., (N. Tukaramiji, J.), 2025 SCC OnLine TS 2643
D. Prasanthi v. State of Telangana, (Namavarapu Rajeshwar Rao, J.), 2025 SCC OnLine TS 2626

D. Sugunamma v. Union of India,, (B.R. Madhusudhan Rao, J.), 2025 SCC OnLine TS 2652
Damgatla Nagesh v. State of Telangana, (Sreenivas Rao, J.), 2025 SCC OnLine TS 2566

Dayakar alias Gunda Dayakar v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS
2595

Dharamsoth Ravi v. State of Telangana, (T. Madhavi Devi, J.), 2025 SCC OnLine TS 2646

Dr Praveen Kumar v. Manjula, (Moushumi Bhattacharya, J.), 2025 SCC OnLine TS 2565

Ella Srinivas Reddy v. State of Telangana, (Nagesh Bheemapaka, J.), 2025 SCC OnLine TS 2638
Enkatala Golla Narsimlu v. Mangali Anjaiah, (Renuka Yara, J.), 2025 SCC OnLine TS 2656

Ennarapu Srinivas Reddy v. State of Telangana, (N.V. Shravan Kumar, J.), 2025 SCC OnLine TS
2634

Erukali Venkatramudu alias M. Venkatramulu v. State of Telangana, (K. Sujana, J.), 2025 SCC
OnLine TS 2589

Fairooz Fatima v. Prl. Secy., Higher Education, (Namavarapu Rajeshwar Rao, J.), 2025 SCC OnLine
TS 2644

G. Raghavulu v. State of Telangana, (Juvvadi Sridevi, J.), 2025 SCC OnLine TS 2612
Gajjala Srisailam Goud v. State of Telangana, (Juvvadi Sridevi, J.), 2025 SCC OnLine TS 2617

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157358

=77 -

Gandla Spandana v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2592

Gangireddy Satyanarayana Reddy v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine
TS 2594

Garugula Mallesh v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2583

Gollapali Santoshi Kumari v. State of Telangana, (Nagesh Bheemapaka, J.), 2025 SCC OnLine TS
2636

Gonuguntla Sri Krishna v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2584
Gorantla Yellaiah v. Union of India, (B.R. Madhusudhan Rao, J.), 2025 SCC OnLine TS 2651
Gouru Venkateshwarlu v. Tedla Laxmaiah, (Renuka Yara, J.), 2025 SCC OnLine TS 2560
Gouru Venkateshwarlu v. Tedla Laxmaiah, (Renuka Yara, J.), 2025 SCC OnLine TS 2562
Gouru Venkateshwarlu v. Tedla Laxmaiah, (Renuka Yara, J.), 2025 SCC OnLine TS 2555
Gouru Venkateshwarlu v. Tedla Laxmaiah, (Renuka Yara, J.), 2025 SCC OnLine TS 2556
Gouru Venkateshwarlu v. Tedla Laxmaiah, (Renuka Yara, J.), 2025 SCC OnLine TS 2557
Gouru Venkateshwarlu v. Tedla Laxmaiah, (Renuka Yara, J.), 2025 SCC OnLine TS 2558
Gouru Venkateshwarlu v. Tedla Laxmaiah, (Renuka Yara, J.), 2025 SCC OnLine TS 2559
Gouru Venkateshwarlu v. Tedla Laxmaiah, (Renuka Yara, J.), 2025 SCC OnLine TS 2561
Gouru Venkateshwarlu v. Tedla Laxmaiah, (Renuka Yara, J.), 2025 SCC OnLine TS 2563

Gunnamaneni Divya Teja v. State of Telangana, (Nagesh Bheemapaka, J.), 2025 SCC OnLine TS
2639

Gurrapu Vinesh Kumar v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2667
1 Ravi Kiran v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2580

J. Krishna alias Krishna Jewade v. State Of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine
TS 2631

Jangili Raghuram v. State of Telangana, (Juvvadi Sridevi, J.), 2025 SCC OnLine TS 2567

K.J. Reddy, Nalgonda Dist. v. Regional Manager, APSRTC, (Namavarapu Rajeshwar Rao, J.), 2025
SCC OnLine TS 2627

Karnati Sudhakar v. State of Telangana, (K. Sujana, J.), 2025 SCC OnLine TS 2578

Kondi Narsimhulu v. Kurva Ramulu, (Moushumi Bhattacharya and Gadi Praveen Kumar, JJ.), 2025
SCC OnLine TS 2669

Kondreddy v. Gutha Santhosh Kumar Reddy, (Renuka Yara, J.), 2025 SCC OnLine TS 2665
Kore Dheeraj v. State of Telangana, (Surepalli Nanda, J.), 2025 SCC OnLine TS 2621
Kummagiri Brahmam v. Prl. Secretery, (T. Madhavi Devi, J.), 2025 SCC OnLine TS 2628
L.G. Traders v. State of Telangana, (Nagesh Bheemapaka, J.), 2025 SCC OnLine TS 2623

Lokula alias Peddigari Sravanthi v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine
TS 2604

Maddireddi Suryakala v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2610
Maddu Prasad v. State of Telangana, (K. Sujana, J.), 2025 SCC OnLine TS 2577

Metta v. Metta Santosh Rao, (Renuka Yara, J.), 2025 SCC OnLine TS 2666

Mohd. Asifv. State of Telangana, (K. Sujana, J.), 2025 SCC OnLine TS 2576

Mohd. Atif Saleem alias Athif v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS
2573

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157295
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157314

-78 -

Mohd. Gousiddin & Co. v. Sales Tax Appellate Tribunal, (P. Sam Koshy and Suddala Chalapathi
Rao, JJ.), 2025 SCC OnLine TS 2663

Mohd. Ibrahim alias Jasim v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS
2581

Mohd. Khaja Moinuddin v. Sales Tax Appellate Tribunal, (P. Sam Koshy and Suddala Chalapathi
Rao, JJ.), 2025 SCC OnLine TS 2664

Mohd. Khaja Moinuddin v. State of A.P., (P. Sam Koshy and Suddala Chalapathi Rao, JJ.), 2025
SCC OnLine TS 2662

Mohd. Khaja Moinudin v. State of A.P., (P. Sam Koshy and Suddala Chalapathi Rao, 1J.), 2025
SCC OnLine TS 2661

Mohd. Shahid v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2605
Mohd. Tafazul Hussain v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2582
Molugu Shashi Kumar v. State of Telangana, (K. Sujana, J.), 2025 SCC OnLine TS 2588

National Insurance Co. Ltd. v. Shivanarayana Mallamma, (B.R. Madhusudhan Rao, J.), 2025 SCC
OnLine TS 2655

Onuoha Blessing Joana Gomes alias Jo v. State of Telangana, (K. Sujana, J.), 2025 SCC OnLine TS
2569

Pandu Rathod v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2602
Pandurangam v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2598
Ponnam Gandhi v. State of Telangana, (Nagesh Bheemapaka, J.), 2025 SCC OnLine TS 2637

Pradeep Nair v. Nisha T.P, (K. Lakshman and Vakiti Ramakrishna Reddy, JJ.), 2025 SCC OnLine
TS 2619

Pujari Babu v. State of Telanana, (K. Sujana, J.), 2025 SCC OnLine TS 2575

Putlur Naveen Kumar v. Union of India, (P. Sam Koshy and Suddala Chalapathi Rao, JJ.), 2025
SCC OnLine TS 2632

S. Ramesh Babu v. J. Murlidhar, (P. Sam Koshy, J.), 2025 SCC OnLine TS 2564
Samara Simha Reddy v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2585

Sarosh Shipping India (P) Ltd. v. Vijai Electricals Ltd., (Moushumi Bhattacharya and Gadi Praveen
Kumar, JJ.), 2025 SCC OnLine TS 2553

Sarosh Shipping India (P) Ltd. v. Vijai Electricals Ltd., (Moushumi Bhattacharya and Gadi Praveen
Kumar, JJ.), 2025 SCC OnLine TS 2554

Shaik Sofiyan v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2596
Sohan Singh v. State of Telangana, (J. Sreenivas Rao, J.), 2025 SCC OnLine TS 2613

State Archaeological Museums Department v. V. Swaroopa Rani, (Sujoy Paul, Acting C.J. and
Renuka Yara, J.), 2025 SCC OnLine TS 2648

State of A.P. v. Aswini Homeo & Ayurvedic Products Ltd., (P. Sam Koshy and Suddala Chalapathi
Rao, J1.), 2025 SCC OnLine TS 2660

State of A.P. v. Clarion Power Corpn. Ltd., (Honourable P. Sam Koshy and Suddala Chalapathi Rao,
JJ.), 2025 SCC OnLine TS 2658

State of Telangana v. A. Vijayalakshmi, (P. Sam Koshy and Suddala Chalapathi Rao, JJ.), 2025 SCC
OnLine TS 2668

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157406

-79 -

State v. Aswini Homeo & Ayurvedic, (P. Sam Koshy and Suddala Chalapathi Rao, JJ.), 2025 SCC
OnLine TS 2659

Streamerzone v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2568
Syed Ahmed v. State of Telangana, (Juvvadi Sridevi, J.), 2025 SCC OnLine TS 2615
Syed Kulsoom Begum v. State of T.S., (N. Tukaramji, J.), 2025 SCC OnLine TS 2645

Syed Mohd. Faizan Zabiullah v. State of Telengana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS
2587

Syed Mohizuddin v. State of Telangana, (B. Vijaysen Reddy, J.), 2025 SCC OnLine TS 2633

Telangana Gurukula Contractors Assn. v. State of Telangana, (Nagesh Bheemapaka, J.), 2025 SCC
OnLine TS 2622

Universal Kebabs & Biryani Restaurant v. State, (Aparesh Kumar Singh and G.M. Mohiuddin, JJ.),
2025 SCC OnLine TS 2630

V. Arun Kumar v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2600
Vadthyavath Rukka v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2572
Vaishnavi Industries v. State of Telangana, (Nagesh Bheemapaka, J.), 2025 SCC OnLine TS 2647

Vanga Aruna Reddy v. UBRs Housing & Infra Developers LLP, (Moushumi Bhattacharya and Gadi
Praveen Kumar, JJ.), 2025 SCC OnLine TS 2650

Veeresh Nangayya Biradar v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS
2599

Y. Shyam Kumar v. State of Telangana, (K. Sujana, J.), 2025 SCC OnLine TS 2571
Zafarulla Khan v. STATE OF TELANGANA, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2606
Zaveed v. State of Telangana, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 2608

Tripura High Court [5]
Abdul Ajij v. State of Tripura, (Biswajit Palit, J.), 2025 SCC OnLine Tri 743
Bidhan Das v. State of Tripura, (Liankhonli Halam, J.), 2025 SCC OnLine Tri 746

Cholamandalam MS General Insurance Co. Ltd. v. Sanchita Debbarma, (Biswajit Palit, J.), 2025
SCC OnLine Tri 744

State of Tripura v. Biplab Kanti Sukla Baidya, (M.S. Ramachandra Rao and S. Datta Purkayastha,
J1.), 2025 SCC OnLine Tri 745

Subrajyoti Paul v. Bijoy Sarkar, (Biswajit Palit, J.), 2025 SCC OnLine Tri 742

Uttaranchal High Court [23]

Amrish Kumar Agrawal v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2025 SCC OnLine Utt
4621

Arvind Pant v. State of Uttarakhand, (Alok Mahra, J.), 2025 SCC OnLine Utt 4608

Ashraf v. State of Uttarakhand, (Rakesh Thapliyal, J.), 2025 SCC OnLine Utt 4609
Devendra Singh Soni v. Meena Devi Soni, (Ashish Naithani, J.), 2025 SCC OnLine Utt 4612
Dinesh Kumar Solanki v. Shoorveer Singh, (Pankaj Purohit, J.), 2025 SCC OnLine Utt 4623
Gulshan v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2025 SCC OnLine Utt 4619
Imal Joshi v. State of Uttarakhand, (Siddhartha Sah, J.), 2026 SCC OnLine Utt 307

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157437

- 80 -

Indira Devi v. Kuldeep Kaur, (Ashish Naithani, J.), 2025 SCC OnLine Utt 4622
Kripal Singh v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2025 SCC OnLine Utt 4617
Laxman Singh Rawat v. CBI, (Manoj Kumar Tiwari, J.), 2025 SCC OnLine Utt 4610

Maanav Seva Evam Paryavaran Sansthan v. Nainital Lake Special Area Development Authority,
(Manoj Kumar Tiwari, J.), 2025 SCC OnLine Utt 4618

Mohd. Aarish Ansariv. State of Uttarakhand, (Ashish Naithani, J.), 2025 SCC OnLine Utt 4611
Mohd. Istkhar v. State of Uttarakhand, (Siddhartha Sah, J.), 2026 SCC OnLine Utt 303

Mohd. Naseem v. Mumtaz Hasan, (Siddhartha Sah, J.), 2026 SCC OnLine Utt 306

Nikita v. State of Uttarakhand, (Siddhartha Sah, J.), 2026 SCC OnLine Utt 305

Prahlad Singh v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2025 SCC OnLine Utt 4620
Pratham Khandelwal v. Neha Khandelwal, (Ashish Naithani, J.), 2025 SCC OnLine Utt 4613
Raj Kumar v. State of Uttarakhand, (Siddhartha Sah, J.), 2026 SCC OnLine Utt 304

Sohail v. State of Uttarakhand, (G. Narendar, C.J. and Alok Mahra, J.), 2025 SCC OnLine Utt 4616
Suresh Kashyap v. State of Uttarakhand, (Ashish Naithani, J.), 2025 SCC OnLine Utt 4614
Tarun Sarkar v. State of Uttarakhand, (Alok Mahra, J.), 2025 SCC OnLine Utt 4607

Vipul Mehta v. Aditi Gupta Mehta, (Ashish Naithani, J.), 2025 SCC OnLine Utt 4615

Yashpal Singh v. DM, Bageshwar, (Manoj Kumar Tiwari, J.), 2025 SCC OnLine Utt 4624

Income Tax Appellate Tribunal [38]

Adim Jati Seva Sahkri Samiti Mydt Foolmal v. CIT, (B.M. Biyani, (Accountant Member) and Paresh
M. Joshi, Member (Judicial)), 2026 SCC OnLine ITAT 1279

Aditya Birla Sun Life AMC Ltd. v. CIT, (Amit Shukla, Member (Judicial) and Makarand Vasant
Mahadeokar, (Accountant Member)), 2026 SCC OnLine ITAT 1269

Amrik Singh v. CIT, (Udayan Dasgupta, Member (Judicial) and Brajesh Kumar Singh, (Accountant
Member)), 2025 SCC OnLine ITAT 20594

Arcil SBPS 001 I Trust v. CIT, (Amit Shukla, Member (Judicial) and Makarand Vasant
Mahadeokar, (Accountant Member)), 2026 SCC OnLine ITAT 1268

Arti Deepakkumar Pandit v. CIT, (Dr. Arjun Lal Saini, (Accountant Member) and Dinesh Mohan
Sinha, Member (Judicial)), 2025 SCC OnLine ITAT 20591

Ashok Kumar Jain v. CIT, (B.M. Biyani, (Accountant Member) and Paresh M. Joshi, Member
(Judicial)), 2026 SCC OnLine ITAT 1280

Ashok Kumar Moonat v. CIT, (Siddhartha Nautiyal, Member (Judicial) and B.M. Biyani, (Accountant
Member)), 2026 SCC OnLine ITAT 1270

Ashok Leyland Ltd. v. CIT, (S.S. Viswanethra Ravi, Member (Judicial) and Jagadish, (Accountant
Member)), 2026 SCC OnLine ITAT 1264

Babu Rao Sahukari v. CIT, (Vijay Pal Rao, (Vice President) and S. Balakrishnan, (Accountant
Member)), 2025 SCC OnLine ITAT 20586

Bhikhabhai Kalidas Padhiyar v. CIT, (Dr. B.R.R. Kumar, (Vice President) and T.R. Senthil Kumar,
Member (Judicial)), 2026 SCC OnLine ITAT 1262

Centech Engineers (P) Ltd. v. CIT, (Waseem Ahmed, (Accountant Member) and Soundararajan K.,
Member (Judicial)), 2025 SCC OnLine ITAT 20588

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155566

-81 -

CIT v. Gujarat Mineral Development Corpn. Ltd., (T.R. Senthil Kumar, Member (Judicial) and
Narendra Prasad Sinha, (Accountant Member)), 2026 SCC OnLine ITAT 1265

CIT v. Naragund Taluka Prathamika Shiksa Shiksakiyar Coop. Credit Society Ltd., (Waseem Ahmed,
(Accountant Member) and Soundararajan K., Member (Judicial)), 2025 SCC OnLine ITAT
20595

CIT v. Pancham Developers, (T.R. Senthil Kumar, Member (Judicial) and Narendra Prasad Sinha,
(Accountant Member)), 2026 SCC OnLine ITAT 1266

CIT v. Reena Ratnesh Jain, (Saktijit Dey, (Vice President) and Makarand Vasant Mahadeokar,
(Accountant Member)), 2026 SCC OnLine ITAT 1267

Dr. Hiteshbhai Amichandbhai Patel v. CIT, (Dr. B.R.R. Kumar, (Vice President) and T.R. Senthil
Kumar, Member (Judicial)), 2026 SCC OnLine ITAT 1260

Gopal Muwel v. CIT, (B.M. Biyani, (Accountant Member) and Paresh M. Joshi, Member (Judicial)),
2026 SCC OnLine ITAT 1276

Hanumant Construction (P) Ltd. v. CIT, (Partha Sarathi Chaudhury, Member (Judicial) and Avdhesh
Kumar Mishra, (Accountant Member)), 2026 SCC OnLine ITAT 1282

Haryana Financial Corpn. v. CIT, (Laliet Kumar, Member (Judicial) and Krinwant Sahay,
(Accountant Member)), 2025 SCC OnLine ITAT 20593

Hatchlab Research Centre R.K. Galleria v. CIT, (Ravish Sood, Member (Judicial) and S.
Balakrishnan, (Accountant Member)), 2025 SCC OnLine ITAT 20585

Jila Sahakari Kendriya Bank Maryadit v. CIT, (Partha Sarathi Chaudhury, Member (Judicial) and
Avdhesh Kumar Mishra, (Accountant Member)), 2026 SCC OnLine ITAT 1275

Kastwell Foundries v. CIT, (Dr. B.R.R. Kumar, (Vice President) and Suchitra Kamble, Member
(Judicial)), 2025 SCC OnLine ITAT 20596

Kaynes Technology India Ltd. v. CIT, (Prashant Maharishi, (Vice President) and Soundararajan K.,
Member (Judicial)), 2025 SCC OnLine ITAT 20589

Kobelco Construction Equipment India (P) Ltd. v. CIT, (Challa Nagendra Prasad, Member
(Judicial) and Balaganesh, (Accountant Member)), 2025 SCC OnLine ITAT 20590

Labdhi Logical Financial Solutions LLP v. CIT, (Amit Shukla, Member (Judicial) and Makarand
Vasant Mahadeokar, (Accountant Member)), 2026 SCC OnLine ITAT 1271

Lakhvir Singh v. CIT, (Manoj Kumar Aggarwal, (Accountant Member) and Udayan Dasgupta,
Member (Judicial)), 2026 SCC OnLine ITAT 1277

Lakshmi Sundararajan v. CIT, (Padmavathy S., (Accountant Member) and Manu Kumar Giri,
Member (Judicial)), 2025 SCC OnLine ITAT 20592

Munir Usmanbhai Ghanchi v. CIT, (Dr. B.R.R. Kumar, (Vice President) and T.R. Senthil Kumar,
Member (Judicial)), 2026 SCC OnLine ITAT 1261

Oswal Charities v. CIT, (Dr. Arjun Lal Saini, (Accountant Member) and Dinesh Mohan Sinha,
Member (Judicial)), 2025 SCC OnLine ITAT 20587

Preetam Jaiswal v. CIT, (B.M. Biyani, (Accountant Member) and Paresh M. Joshi, Member
(Judicial)), 2026 SCC OnLine ITAT 1273

Rohini Gautambhai Shah v. CIT, (Dr. B.R.R. Kumar, (Vice President) and T.R. Senthil Kumar,
Member (Judicial)), 2026 SCC OnLine ITAT 1263

Shivram S. Shetty v. CIT, (Kavitha Rajagopal, Member (Judicial) and Prabhash Shankar,
(Accountant Member)), 2026 SCC OnLine ITAT 1283

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155598

-82-

Someshwara Laxmi Narasimha Swamy Temple v. CIT, (Vijay Pal Rao, (Vice President) and
Madhusudan Sawdia, (Accountant Member)), 2026 SCC OnLine ITAT 1284

Suchismita Dhal CO Saraj Kanta Dhal v. CIT, (Partha Sarathi Chaudhury, Member (Judicial)),
2026 SCC OnLine ITAT 1281

Sumanth Badiga v. CIT, (Vijay Pal Rao, (Vice President) and Madhusudan Sawdia, (Accountant
Member)), 2026 SCC OnLine ITAT 1285

Tata Chemicals Ltd. v. CIT, (Om Prakash Kant, (Accountant Member) and Rahul Chaudhary
Member (Judicial)), 2026 SCC OnLine ITAT 1272

Tilak Kumar Kalyanpura v. CIT, (B.M. Biyani, (Accountant Member) and Paresh M. Joshi, Member
(Judicial)), 2026 SCC OnLine ITAT 1274

Zarir Rustom Joshi v. CIT, (Kavitha Rajagopal, Member (Judicial) and Prabhash Shankar,
(Accountant Member)), 2026 SCC OnLine ITAT 1278

National Company Law Tribunal [20]

Alert Security & Allied Services v. Neo Aid Communications (India) (P) Ltd., (Reeta Kohli, Member
(Judicial) and Kavita Bhatnagar, Member (Technical)), 2026 SCC OnLine NCLT 712

Anil Rustgi, In re, (Mohan P. Tiwari, Member (Judicial) and Sanjeev Sharma, Member (Technical)),
2026 SCC OnLine NCLT 709

AU Small Finance Bank Ltd. v. Coral Infragold (P) Ltd., (Reeta Kohli, Member (Judicial) and Kavita
Bhatnagar, Member (Technical)), 2026 SCC OnLine NCLT 715

Delhi Liquors v. Raisen Marketing (P) Ltd., (Mohan Prasad Tiwari, Member (Judicial) and Sanjeev
Sharma, Member (Technical)), 2026 SCC OnLine NCLT 699

EPFO v. Navin Khandelwal, (Brajendra Mani Tripathi, Member (Judicial)), 2026 SCC OnLine NCLT
713

EPFOv. Teena Saraswat, (Brajendra Mani Tripathi, Member (Judicial)), 2026 SCC OnLine NCLT
714

Epicrop Organics Ltd. v. Cropberry Foods (P) Ltd., (Reeta Kohli, Member (Judicial) and Kavita
Bhatnagar, Member (Technical)), 2026 SCC OnLine NCLT 707

HDFC Bank Ltd. v. Vivin Laboratories (P) Ltd., (Rajeev Bhardwaj, Member (Judicial) and Sanjay
Puri, Member (Technical)), 2026 SCC OnLine NCLT 706

Honeywell Technology Solutions Lab (P) Ltd., In re, (Sunil Kumar Aggarwal, Member (Judicial) and
Radhakrishna Sreepada, Member (Technical)), 2026 SCC OnLine NCLT 703

Mangesh Kekre v. Ravi Gupta, (Mohan P. Tiwari, Member (Judicial) and Sanjeev Sharma, Member
(Technical)), 2026 SCC OnLine NCLT 711

Nagwa India (P) Ltd. v. Registrar of Companies, Karnataka, (Sunil Kumar Aggarwal, Member
(Judicial) and Radhakrishna Sreepada, Member (Technical)), 2026 SCC OnLine NCLT 698

Ombkara Assets Reconstruction Co. Ltd. v. Jitendra Mehta, (Prabhat Kumar, Member (Technical) and
Sushil Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 700

Ombkara Assets Reconstruction Co. Ltd. v. Neelam Jitendra Mehta, (Prabhat Kumar, Member
(Technical) and Sushil Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 701

Orbi Health (P) Ltd., In re, (Sunil Kumar Aggarwal, Member (Judicial) and Radhakrishna Sreepada,
Member (Technical)), 2026 SCC OnLine NCLT 696

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156542

-83 -

Praveen Auto Care (P) Ltd., In re, (Sunil Kumar Aggarwal, Member (Judicial) and Radhakrishna
Sreepada, Member (Technical)), 2026 SCC OnLine NCLT 702

Punjab National Bank v. Ishape Appliances (P) Ltd., (Mohan Prasad Tiwari, Member (Judicial) and
Sanjeev Sharma, Member (Technical)), 2026 SCC OnLine NCLT 710

Sanvijay Rolling & Engineering Ltd. v. Sanvijay Ventures (P) Ltd., (Anil Raj Chellan, Member
(Technical) and K.R. Saji Kumar, Member (Judicial)), 2026 SCC OnLine NCLT 704

Sayam Shares & Securities (P) Ltd. v. Vineet Chaudhury, (Ramalingam Sudhakar, President), 2026
SCC OnLine NCLT 705

Shivpad Engineers (P) Ltd., In re, (Mohan Prasad Tiwari, Member (Judicial) and Sanjeev Sharma,
Member (Technical)), 2026 SCC OnLine NCLT 708

Terracotta Software India (P) Ltd., In re, (Sunil Kumar Aggarwal, Member (Judicial) and
Radhakrishna Sreepada, Member (Technical)), 2026 SCC OnLine NCLT 697

Abu Dhabi Global Market Judgments [2]

A23v. B23, (Paul Heath KC, J.), 2026 SCC OnLine ADGM(CFI) 2

Mediamam Holdings Ltd. v. Beyond Dreams for General Trading WLL, (Paul Heath KC, J.), 2026
SCC OnLine ADGM(CFI) 1

Central Notifications [2]

Ministry of Home Affairs [Orders Relating to the National Song of India]

Supreme Court of India [Guidelines for Designation of Senior Advocates by the Supreme Court of
India, 2026]

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003156543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003157413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155352

-84 -

To get this list regularly join our:-

Telegram Channel - https://t.me/scconline

Follow us:-
LinkedIn - https://in.linkedin.com/company/scconline
Instagram - https://www.instagram.com/scctimes_/
Twitter - https://twitter.com/scconline
YouTube - https://www.youtube.com/user/thescconline
Facebook - https://www.facebook.com/scc.online

QOO0 6 MHE

© EBC Publishing Pvt Ltd


https://t.me/scconline
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://twitter.com/scconline_
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://t.me/scconline
https://twitter.com/scconline
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://t.me/scconline�
https://twitter.com/scconline�
https://www.youtube.com/user/thescconline�
https://www.facebook.com/scc.online�
https://in.linkedin.com/company/scconline�
https://www.instagram.com/scctimes_/�

